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Title: Discussion on the motion regarding consideration of inflationary pressure on the economy and its adverse impact on
the common man (discussion not concluded).

offercit gﬁez:zm o (fafgem): srewrer #dicen, # yzam ol g ! -
"fop 218 A9 SrefRIazen U2 GBI DI Gara 3z 3 3Gt U2 $ADI yferdet
g U2 foaR o)

are=ret Sit, Tl uR AdAFALeT Jolrol B foTe ofet 8l AGRKII, SoTuclornt SIRI 96a] U2 ABANT Tl oIS 8l, IAPR P2 fe1e o 3, cifcpol 3 MUD A=A
A fort i} Sft 3 wsolr argstt b swe sucHl smet SRt ulRZefer A R 26l 8, adarel ulRierld ! ag BRI 9sg A Sileldl 3R YoRA 8, 48
DI, 916G 3 'HEONS|' a8 St G DI ORI araw 3 iRy BT 3, a8 araRI 3 -- AR 3 31 AEONE oY) oI $A Jor D sfvt arsiR 3 arrer,
Arael, oicl, dloft clol SIddl & ar 3l arel @I U3 UpsKl 3, Al 33D 38 A A8l orerdr 8 - AR R $A A9 of| S A S9I DI SBI 3Woil
clIeTcal Sletlol & fere BRRfler IRigel S 8, Al 3 s A Al forwerar 8 - AR &R 531 #ALWS o) S 18-19 ad ot fp9ll? aruell &1 3 Ipe
& fore dQter b WA AT 3, A i 3R JeI, SIell P s A ub A fordperdr 8 - AR ORI 33 ASOWS ol SId T2 3 P P! drelt Afey 3ot
USIR dGIol Bl ad et 3 Al A6t dadl 3, w1 @2 didt Sft, AR &= 331 FEens ol sfere 3 3T 33 Agal 9 IA 319 3MGet bl B A, A SRl
a1fgufl bl A A, 3A AART g Aldet bl AW A 31 3A U9II6! cilsldlol bl AW A ASSIS UR Tl Dol & 1w Zast &3 g

fireser 31 3 S oI A, AT 28T o1 ad st Ager 3 Aons w2 aaf g3 off 3l A AGor of eI Al DI cliErT FT IA MW 3IGHT B GE PI 5A
JAGal 3 IxTol DI DI BT ol & TIOIAT oT {35 HIDIR 5 ABOMS DI A0l DI DI§ PSR IURT Dol cifebel & AYS 236 SI8 S Al 24 & b
#ffaz, 25 weadt ol e Taf 33 off sz 26 Bt P el Folc Yda Bl W T At Sft of Stetet siiz Ugier & ol 9 afg ot divun o2 siet,
BH AGDI BPD SICDI AT ool & Ad Nfod I dod2 Jolc WUl ol 3B | PIS ud =Asloll ofdl off, FPR A4 3mef! e A 35 1S 3v) A4 afshar
B2 918 312 Pad 3 fSa1 b q3elIar A ordl, B0l 3 IXDR W AB-A26 A GdId Jollol I DIfSrer bl 31U Slieidl 2 16 Beldl gzam St uset
Sfiuarf¥epar A1 T &, &3 33 drfdbd uf3uifel dwm ¢ 51| 3ol 33 U2 AAGIEl D DR AT 3IcTol dld 3 b Tl AR B del U2 deldl &
3iIz €T UsT & URI IR SISt &, sAMfere 3 omrer 3 3| Jiferf¥cp Jen Jerol b o1 IRDR &2 seUds o Yaier off ot 3 3 ar off fopem 3
AP [RAR 3 SII6ll ofdl aledl) Al G9I of IA S 3R eS| cifcpol 3 P dId D& ADL & b Sl Ad 366 US 9, 3PR IA A 4 A dieadt
ARSI @l Tl &A1 Sie, dl AXDR eUdd 3 38 Siidl| $A Al DI Slgs 31idst 272 3 as 543 @I Acel 8| 508 289 a1 us &) divardl b ix=n
21 3, 3PR Jorehl Jix=n Tel &, Al 268 wa i &) sAfeTe 7 deoll aradl g b adoild! dlz w2 IRDR St off, PR Yo dls w2 IRBR a3t of
331 UG oo oI b SfieTol b a6 9ft $31 G0l 9 3sal G SRM, AT AG IAXDIR SMMcHHAA DM, STotfcRiedt sfiferit ot 2ot

qiftpol 31 A8 Padl BB G & b $A PR Bl dpgl I it 91 ot o1l SRl &) a1 AR Hlol &I6, U¥ AR #Elol dord &, 26 Wwadl Bl sodiol
3ol goic 3 Sieiet Sl UGieT P o1 I6R I 3R 26 Siel Y, U3 AR #Adlel 916, $odiol SIRI Sieid SR Ugier P ol 3 afig ot dvon & siie s
TR 3oalol BARMG 32 33 31 DI off I8l gcer) Fror &I il user 3 Aot off) soalol Jarei Udhlol I $eral 9ft sigsn b2 fe=m sreter Sfi, st @1
P& & - 'dorctt 3 st sffen’ sl A8 fFogedrer P sl & AT g3 A Dson aradl g b ol Wl JAdcordlel PR ordl Sl As PR

Jddgotdtel #ff & 3l A6 IRDR fararardt off &) ...(RIqumT) PASIAl DI DS &I, MU G AR Jold2 AN &, M 3Gt D 5l W Yold2 -
Rt
3re18T Sil, PASIAL DI ADISI I & A6 33 3 3163 Bl SR Yol 3Mol P TG PIS Asd el clicbol gall $AD [Au3le| golrd A usel 60 Iur

fepet Ripol areft GIet gorra & a6 90 FUR Ao ae srl ol A usel 25 I Ripo! arett disft gotra & w16 35 Fw Rep & 8 sl apft dd
3t 38l 3 fop ol aiiz wsdt 2l uar ol 1t wat aw SIRPI? Jorra 31 Usel 17 FwR! fpell Riapot arett siret gotld & @i 20 F0 Rt golrd A
uscl 20 SuRI fRipol drell drdel golld & dl 25 W fiept 3iiR gotra 3 usel 40 Su ol dretr Ueiel golld & dlg 51 IRl b 281 &) UgiermeT
Aicft wa 8 1o siRitcier aISIR 3 o1t §6 oR, SAMRTE & TRl DI?

& UQHerRer Jicf} Sit 3 Pact v Yrel Ugoll drsdl g a1 for #id} Sft aar & b Ster 2008 31 RIS IISIR 31 D! el & ot =i A? St 2008 9t
134 Sicrz yfer Jec1 & 3o A siaRIsT ars 3 ed Il ®I ST &I Afdbel dd 3ol T old] TG 3MUol 3A IRI T TRl old] IGRL? 3iIST
74 Stz yfer dxe1 &) gu 51, TR A 31icps arctd 37 ad 2008 3 134 Sier yfer dact & iz sirer 74 Sfer gfer St &) 3@ =il g aerR)? iR
Paet v g-- 2008 I et gotra 3 usel @I et At 3z 2010 T et golra & 916 @1 ATel 3 3R 521 @l forarmara osd & oo s gorra 3
UEC! G ofdl AGKY| Tlloll Dl IRAKT &, SPRIE DI &, Jold olldl Dl GBIS Sl &, Tifcbol Sial Jolld SilT ST 3, <l MU IA I 3MGHT DI 3TeT ST
g 3z aq 31U g 96K &) ... (=Iaro)

3re1el ABkGA : srefls Sft, sma do SIS,
a€| (caqerror)

offarell AT FaRTST | 3rerel Sft, UGKCT ST SioreT & gt B foraifya e S 2, 33cht gfepanr & 3Mush A1eRET A AGol DI Tdlel Aled! ) Gl
@I foreriaur ol 3 AR Acd 3MIAeAD Bl &) USCH dcd & - AN ISR DI G| SR dcd 3 - Sil Pedl el RIA Sl 8, 33 U2 cdlol dreft
oA SACH dlRRI dcd & - Sl A8l M2 el del ul9lfed 8ldr &, f¥wisel fepar Sidr &, 3A UR ool dicfl waRirssl seIet siiz dier dca & -



IRl GRI CIPIRI Sifol dreTl s} @2 so1 arl disil 1 Biciiass USIel T ST ARl Sldl 3, Sl SUSHITHI Sl 3| 3 U IR MU AlTel Usiit Soff 3
TcToll DD dIAlel Al & o5 a1 clloll P Ast BT B2 UsSki Soil A i f[pRa Soff 3 It fpRE St 3, s PR Solf 3 swmeT g,
aifepot 3if¥aT Gforn T AW RIPRIA S9r 8, SR DI SPR odl D2 A1 IADI ool I AT SAIGT BAR Asi DT D2 3| A 32 URT 3PS )
urfdprel 3 Ucel U2 42 ule, aurdt 3 31 uRdie, derenser i 24 uRdic, offcier i 37 udic, sEifydr 3 a1, 14 ulic iz sra 3 48 uic o2
g

Sioter = uifdpearer 3 20 yfererd, oturet 3 22 yferord, discncer 3 24 gfererd, ofteiopt 3 5 yferera, g 3 16 yfererd sl amea 3 34 yferera
Ea TPIAT &) AR SAGT B2 1L AST IR SIICT §) 31U A Pl It Dt &, 3 MU Il G, 3PR 831 sl DI Jefoll D3, Al Uclel U2 AGA
ST B2 3 3] YSor 3 33 yfererd iz Sioret Uz A9 SRI6T B2 3 ASRIC, 31 26 yfererd 3z Sl & s wisRion3d Is 3 ... (Iaea) Siat
AP IGAMCII TGIE P Sl DI AdIc 3, 3A 3ol U2 fOoRIGUI ofdl ©2 Ada 3| 3 el dc & Iaud o1 80 yferord sRIa & 2| a2 Jor i
et Tud 1 bact 20 yferera &t Scurfga diar 3) sAfem daga o<t Ay P 1w &1 sioaRitdi IR U= 3nf9fa 3 e dai oot foreiiaur garre arer o
oIdl &) clfcpol 391 3ol D2 I foreliRuT Al IR DA 3, Fol TARASSl SACT fbeofl Tiofl 3, 39 peca ST fepril cloll &, 312 ISl of AeT A
et <Iell 3, 16 Al & - B 3| 3oID AR AB 3Mo[eRM Dt orft 3 b 391 AP Ao 3 of TPId2, EIC 3¢ A oMY 3PR A Tic 3
TOMEs Al IUIThI SIa3t AR A & SIEsN 312 Pl GARNSERI TSR I TG 3T Gl IUHIDI U2 AT SIclol; cllsl dadl b F R oa 33 3,
SAfTe 3 3oT! ATEIRVI HINT ¥ TATel ALl g, ATERVT SV 3 Il dlad! ) PR DI dist 200 Fwr 3 3t 3 sk 37 v 5 yferora Sax
ToII 3, Al ag dist 3usilenr @t 210 3w 3 Broeh spr 200 FwRI 61 33 dist @I gt dgw2 220 U 81 sR1, Al 3usiipT o 231 s o
Bio1 wrRiifes 220 W avq B g 3 3A W2 5 yferord & 62 3 11 w1 ast oo PR S &1 5 yfererd &l TelrI tele 3¢ 3 5 IW 32 3,
al 3wsircp1 o1 200 Fu &t st user Bresh 205 w3 i o dew2 220 I Sot w2 oft 334 7@l it Breeht 225 Fw 3 w=iifs w2 5 T
3l 3391 3A I DI Soalol BARAISS] SRUCT B 74 3 A off 3, a8l wic 3¢ B2 =0, ciftpal Beca St B FU I sAD! oIl eI 3| soalol 5
yfererd ST s UHfeRE, e del W2 oen &t 3, 7.5 yferora Sietet w2 siiz 7.5 yferord UQier uR e 3t 8 34 ot yura o1 uw 3@ 9 fb @R
33 AN A B3 fp $Hifdue W ¢f IRPR| dAcplel I A PRAES ©2, Al T sPifdue I fore 18, Al 3P a2 3 3 v It J=Ia 3MmuD!
3l g oMU wE sfifSuc 3eu o Aba 2 b smol Rofier B ¥oe suge Rofler Al aoir A 3| 391 B A DA B2 BT AP 9112 IWHT U2 of
SIci) cifdpat 3t 218 Blerd & fob S SeaRItCIRI SR 3 Gt TG &, Al e Jidft &bt wies Raer St & {9 ZasiTel $1301 @I JIRT 300 SR SI 8l S
T@ol, IAD HU2 3AfeI¥d B2 oft Ion iR 53 AE A oIron $ft T@om| MU IR B2 DA oldl DB & 312 MU sl DI D& 2 b B B2 BA
©2 31| AT D& 3 {5 3UD URT B2 clollol B 5clol JRIBIZ 3, MU 3ot BT DA oldl D 3 32 i Dad & b B2 o ©2 1) 53 Bad 3 -
3IRI @1 oRited, ¥e Rl wolla| 3 Daol asd! & b PR MU IR 36 oacel f¥sfid ey, Al 3mu 3 Siferd deT 3meen A DI Bsol P fere
b a1 8ft 51 36 ocel R PR AT DI Dad 8, Al AR Uscl 3 Y9I 3R ABRISE, A Dide, asl A 9Re DIfSIu) MU Joldl all ofal Dacl
3?7 q 3MUP gRI 9T IS 3| 3T 36T IS Dl & Pad 3 AT I MU Dol dladl g 6 3ol =M usT 5 sfifdue v w=u 3
.. (cIaemer) f&eet 3 are o1dl gordt 8, # sorhl AT w2 2 §) PR DA U Uele I U= 3l St 3, Al B2 P SAfeIfID MR IUBID U2 o1t
US| dcopIcl o1 Silol dict el P iR 3 11 Usell IYSId Js 8 b MU Ido=] oleel [¥shier sy 3li? 33 31U IUIITDI Pl A & AD &) 3 I
oSt 2 a1 22 S 3l BRARMe sifrel & aI¥ 3 Dol Aledl &) 3re1sl Sil, BARTL SiRIET Dlol Sl &, A Al a8 Sil ool AeMd ol bl Afdelr
g, St 3Aa U2 it Il 3, IADT Al Folc 3ot AA & srsas G 3, ser-gra-disfl & gt usal A & a¢ &, 3 BARTGT sifereT o1 g1t oft a@T
f&a1, @ Al oD 18| GIRI Dlol DAL SifRIcT $I3AICT DIAI 3, BRI sl & a2 3 fstell ol ugdt, Sit cirereer Siclil 8, 31 URI diicicol &
off 831 o, St SRt Stetran 8, dg BARTT SIRICT AT BT 3) RALS A 32 ALFA ol DI ARJeN 3T DAt 3 3 RALS WA of 3A s 3R
3T A forel foets &) 3D A Aca A YobT Dl off 3l 3PSt b DRICT DT &3l SIAT AT $ARTT T RATS 1A SIAACT Dol cloll| 3 3T
WA A o 3R 36t O TR 961 38 &) SaIAl 9 cllel Daol ool &, ALY T D0l ool 3 fop seoll 7EeH Sl o1l Yordl, PaeT ar-arT 51
W2 oIl RN ®L, a2 P 3uc, &R DI TPl 3, AUA Ycsl YDboll USSI, dIUA Gl acb Dl A€t I3 U2 dolIval, qlieh scofl A1 1A g1 s3ciaret
oIél 2 ADd| PR A Dad 3 [P ol dl A dicl Iue cfic BARTGT sifereT U2 TgIe & sz Brb 35 Huw yftr Ricis? ge1e 3 a1 dior Juen,
a1, 35 W, A5 T oIl 3 3l Sft, A Pacl seicl 3, Pacl IR 3, TP soalol B-Uft PICHS ot ¢t 8, St Pact SRR Rt
®2 28 3| v DAY, Beaw AT, B MR AT oft) 3Dt Riwifeer Arerd2 & Al 31T AP ofdl 382 UI 23 3 YUId G, 31T Badl b 3ol <18
feperr e, cifdpol i Ao A D Wt §| 3AD! RBIPIIS AGID2 B Al 3ISI AD oldl IR UI 3B, Mol dl dlol-dlel PICtSl ot St &) v RIS
DAt B, st agddt DAt 2 Al et Redie udha wAdl a8 AT Reer-eer 331 Rodte urshar wadt o1 3, it BARrr aiferet 3, doter 3 at
verdioft 3 afy 301 1 fret 28 3) & @21 o1l 8, F bt ursta wact B Riwifsdl mum! uem: JYoirs Al 30U 3l Bl SILsY| 9RG 9TS, SIRI
3ot cfifSte b fpdte ulla of @i oar 3| v Rpifsr 3,

"The price of PDS kerosene should be increased by at least Rs.6 per litre. Thereafter, the price of PDS
kerosene should be raised every year in step with the growth in per capita agricultural GDP at nominal prices."

anfor : Bug yfer offes dl spfl aeiel iz 82 Arel Prd & dal @1 gt deKd sl A8 fibdle ula ot & Broider 8| Jordbt gt Riwifyer
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"The prices of domestic LPG should be increased by at least Rs.100 per cylinder. Thereafter, the price of
domestic LPG should be periodically revised based on rise in per capita income."



aft 100 suw yfer Ricis? w13l fbe arbl Rarsst o sl gk Sisil) Iordt diest Rt &,

"The subsidy on domestic LPG should be discontinued for all others except the BPL households once an
effective targeting system is in place."

I8 P& & b Swil¥cd verdish uz frcror arct Aferst didiver & siemar ardt csii F fere xaea oA A Brwifsor & fpdie udta wdrct & siiz I
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"To reduce the under-recovery burden of the OMCs as also to protect the common man, the Government
decided to increase the retail price of PDS kerosene by only Rs.3 per litre and of domestic LPG by only Rs.35
per cylinder. This is against the required increase of Rs.18.82 per litre in PDS kerosene and Rs. 261.90 per
cylinder in domestic LPG."
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siferet dustl 8, 3AD fere el 3 As smuchl RUIE 3, Sit smuot 2xdt 3:-

"During 2008-09, IOC posted net profit of Rs.2950 crore on an unprecedented turnover of Rs. 2,85,337 crore"

3131 DUl @r @of sifaz 2,85,337 o3rs &, it doustl of 2950 wdrs 3w ad 2008-09 3 ware, 33d fo1e wad 8 o as arc 3 g &t
2 iz &€|.And that too after holding the price line for the four major products like petrol, diesel, PDS kerosene and
LPG for domestic use. @t 3¢1et, Siotet, 1S 3k 3R BART b o1 e 361 3T A HGIWPI Soalol DRI IAD G BE 3 b~

"4€!10C is also the first and the highest ranked Indian company in the Fortune Global 500 placed at 105th
position by sales in 2009. The profit after tax for the year 2009-10 upto December, 2009 is Rs. 4663.78 crore



whereas the turnover for the said period is Rs. 208289.46 crore."

g Al 3Mucht aIfties f¥uid 3 cifdpor 33D 6! & gt &) vep SR Jaret 3 32t 3 1 Jaret Y34, 79 3 3R A ysI sR1 & 3mucht et duforit
1 Yiftbe 3I? eift @R 87 UQHeReI e SRI $A Acal 31 29 Selrs DI G-I SR SIa 3 dlell duforil @I Yiftbe Il § 3iir arrr ferar &:-

"The profit after tax realized by the public sector oil marketing companies since 2006-07 is given below."

3 af 2006-07 ot oft aidt, 2007-08 o oft o, cifdper St 3t I 8 TP B Adbd 3 6 ad o afdper 3@ & are 3 3| srel off, F A
UG IOl 3 §) 3 SMUDT &=rel 3D A MDA Bai araedt g 2009-10 3 $fEwrer 3iiRier Biuiegret of Ea Jof &b g sic Fowr 10,221
PAS W DARI R UQerRE of 1538 B3Us FuRM Holwl BARN 32 Bogrel Uclferer ofuirnl of 1301 B2ds SR Aol AR AS
A3 G 913 R b ofdl 3) 3 Acol A VQARRP #Aft GRI 52ft DR ot 29 FeTrs DY SN 3 Acal 3 3dS A F) A A 3dS 3. (o) 3R
oIl UQIferRmEI diqert wadr & fp 53000 ws Fu @1 arcl 3 afg Dl Sol P WG Bl 3 MUY el dladl g fp snfRae a=n al a1 37 3mu
3ot woparel fedlé 3 widol seilaer 500 I DufdrRll I Yol D1 oIdl e &) $A AGol 3 MU D& & fob MUl diell DUSKIl FHoIDI BT 6T
3 cifdpol 31U st Acol I dict] B8 Dadl 3 b sAR! DUfeRI arel 3ol W &, SARTT & R D37 Adicl Js ol & [ DuforRtl arer 3ol 3t 3
raret %16 & fop e Jicf} sl Ssic @t T @elr arad 3| 3l Sit, 3y 326t siell fop g e 3ace & grI fuser et sort 90,000 w3its
U ... (caqdoT)

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Why do not you give the figures of the oil marketing companies
which sell diesel, petrol and kerosene? ...(Interruptions) You have mentioned about producing companies only. Why do not
you mention about the oil marketing companies?

ofiarell AT Fa=IS : AB 3RS @I & &) 3 3MUD ToIc DI Il Sell &) ... (Rraerer)

3 aiferet AHIEsT DUoll BT 8 38 &) # oI TeIc DI Il St &) AGRBIUET DI 3RR dl sl R 3 U TIeret JAae? 3 fodl ar I¢t ot Rdiss
& gaife 90,000 w3is IR 563 &= 6 ard =it sii of o1t afed soalol diol ot usel Iavi el 3 al oI oid A, susai! St siie srur St
o131 fireTol a1w 9 soalol & Sfterct P e 3 gerrn o 3R et e & 1,18,000 B3s ot olc o=t UQiferm 3aes 3y 3w 8 sl 24,000 w1s
Fec @l {3 sl 94,000 @3t &dt foren 3 ... (caaemen)

SHRI PRANAB MUKHERJEE: The States have got Rs. 96,000 crore and I got Rs. 84,000 crore.

SHRIMATI SUSHMA SWARAJ : I correct myself. smusr 84,000 @w3ts suzn frer, ...(xIwrio1) sodlor dirol fern fob 508 84,000 was
>Ug ﬁl?’\h

SHRI PRANAB MUKHERJEE: You have approved it. Those are budgetary figures.

ofiarell AWHT TR & 31T ABIGR, TSIC BYd Dol SART ASIG &, 91 IS AT ol IS AdaAd al A of al| Y oI 84,000 B35 IR Arel 33 3,
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MADAM SPEAKER: Motion moved:

"That this House do consider the inflationary pressure on the economy and its adverse impact on the common
man."
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uwAlalTS 3T SR A Sit DRI fUeel o aul A $A S9I 3 el 38 3, Io1 UR SIH9M TP AdIel IS Bl 3| 3 up BIel Al I3 Goll ALl § [
THIHA 3163 SPIEI U2 BaTol 3ICTSI-3ICToT (3Ib &b HAISTA BT ScdATeT b=l 3, Yol b Al-3Ib $3AICT fhu 3| Bl Yride Adace ol oft pibisA
TIP3 ool ST fopanr &) VA1 il o1dt Alr 3 b Zarensol e 3, Frelcol B qaral b 1w off 391 Pw o1 Bodil B NST-agA FIAAICT DBIoI
9T B3|

3IERIET ABIGRI, UD 3i6%I A aTs o oft, 3 Paon argen & fusclt a2 5/ otr yferuet of et ara sxdt oft, 33 39 Ioaler dio-are dleredl o1
quiol fdparl eI - HrElool, s, céic 3k 9PR| FSI ofdl A b 316l 9RIG Sodlol Sof diel-arR disil @l Y a=l oidl fipan, & Al A alen fio
$oIb URI I J 3Micbs Ugd SI8 3, Sl f&ard 3 b a dlerel, dlcrel ofdl &, odl of Bdl sficps] ol R 32-12 a1y 3 3R A 3 ue forn Sme ar
q dierel, dicrel o3 G &) aifdpel 3 33 1A DY XTIl AIBDM, H 3ITST AGel DI PRI o1t FRIA Dol FRfD 3T a6 aaf B w1 ot 3| 7 =
3AMRTE Dol ALl §, qRlifep 3 DTS 3 9ff S AT DI eIl ATEAT &) 3 A WK AT PN ey} Sft IS o1l &, 7 IorA 9l SERIer ol b 3o dlor
Al AR RPN & 916, IRDR A 3R 3R A ol 3ol 3D A Sl DS Ue, 3okl 9l A T Juce Blddl &, A1B 918 Dl ARG DI a1 3, 3ol
St &t 9eirs eff fob &9 PR et fdbarell I Jerelel el I AT ol Bug fibell & 38 & Al 15 sue 3 =il a1e2 A TG 38 8| a18 a6 ufesliert 38l
3l, 9PR <Al &Ilol 31 Bfewlorel bt ard 23t 3, DI #ff ¥ ufewsior odf 3, Sl fiwel dlo-ar #dlel 3, Big Fu A oIS it uieEloe s PR w2 ya
D2 URN 8| TS A2 [t disr @1 336 v ara aidl 8, IS oft Sit denafera dicre &, 336 337 IIDPR D Bl ot sIctd ordl urn swrm 8 7
53 dIcd Dl ST FAStedt A i gt Rt 3 Acel 3 3ol AIadl §) WAL St of DIt D sier b, Ioglol wal fob &0l Tb it I Fdior
fparr o1, 3D B U SIPRICAD 3R Bl 3| 3ol dlol-clol palfea golrs 3 AT Yemoticfl Sft 3l ot sicf} Sft IS gu 3, 3 3oRI v 3IEJE SR
oFoll [P 36T IR ARl Sl P DI Joilfel &, T8 9IRIG AR TSt Joillel 3| ISl fberol 9t GRT Blol & WG BARL IcUIGDAI ofdl d6 8t 3|
BHARI Sil Bi¥n &, 33 Sial uo waet ot Sird! eff, asi gfower A oIrIG &1 8 urs & 3l ag ot 33 =1rer 3 uedtar a1 i wdie Bogadret 9, ardbt
4 SPIE U WA oft ST 28t 3) A0 U6 368 & b 361 3 S| ot 31U 330 U2 IS DI b2 dl EHIL Asell Dl Biene, a1 <6 o vofiocaR
BqAcll Al fRaR &I sl Adiort 8, a8 vwad ou 8l bl 8| sAfeTe A $eT6ll ABYE & fb #dog Rig dloft B Siwrel ¥, 3mEld asm: & A B
fad=il B of sTeIIeT DY) i orft A, Seii siiz oY clsil B sIFe 3, Sl BARI B DY b orft Hfer & 31Pb

13.00 hrs.

31eRIel ABIGR, 3 UG A1 So! [AGTAT 3 Ds 23l g, fpft Uz PIS eIy o18t B3 33T §, cifbol oIC IMSIBAST Bl $A G9I DI TG JMARIDAT 3 3 I
Il 3R Jolh Deical I aIid U2 3K §) 3MUol dgd 3Icel sl Ddl b sl A PR 36irst Dl [$ais Bldl &, dl 8d 368 U 36IIST ofal Gl 3|




P Ficff $A WA Bl Y AR P AT D&Y, clfpol 91 MU T dlel Yol Aladl & b 3PR 8 Adgoroliel IRPR DI arT @2 38 &, dl &1 sl
@l dgarefict Blotr 3ol siGuilRn yitrust &I ofdr of wal b A9 Iswl B URT IR dDC DA 3| IRA IRDR dl 84 3R TAS IuT Bl 8!
3| a5 96 BOIR DS FUT BT 33 3, T8 B SIFIA 3, 3MUD! ITofl S ordl 3) 3 vep <fior ygen dradr & b spR $B s, 3l o w2,
3Rt Uil WR 3ol SR Dl 12 URie ad B2 ADd 3 3R TV IS U TRRIT dAD D2 AD &, Al Slelidd 3 Siidl 33 P13, aerdell P13, it
&dton &l & fdb a1 Stoldl A &t g1 AU il &, cifdbol Joib SaA B 3lids [Bogdrel ¥ A A HU2 =l & ? aRI 82 ASA DI Icfol gol DI
siragmdr oidl 3 ? # foft uz DI urse o1t ween a1 2ar I, Afdber iR oG AGd St *Ei A 3, Iorb AUs F Al BAter At uz st
12.50 uz3ic @1 e Sar o6l A 3| A A & b BRI W Ol smaeaddr &, ciftbol SADI U 3R AD 3, al ADdl & MUDI AT
WDR of 12.50 uRic o1 AcA A cHIRN 81, q-ifes 3Mum! U3 Pl JaADA &) Tl B B IAD Ul IS g3t it a1t 3l @R a1 3A
pact ISTeiiferen U 3 o ¢f? sAfere 3 oft MRl smejE B § O Sid IRBR Bl U Fordl 3 a1 acrd! 3, dl 3PR wsfl 33y smor fbeder Jeiat
@I i Dol DI AGIGH Fol Siiedl 8, dl AR IRDPR DI 9t §Y s, P fhrdel dciat D dei Dol DI sraeAddr 8 i 3 sft paft-osft BIA
DGH 30Tl USd 3|

3ol Pl Al b PR & [eTpel dR IASMiifer @2, Al 3 3wl 2l SISl 3 agelt b Plerd 76 SIe 3 IRDR el Bl Sle| 3BR 39 9 Pact
12 ISTofifer w3, Al 33 @l Seea oft, dier a1 R Fuw yfey cftes Aker b o1 dgTol 6, R e oft, a9t Bt wga it it war bi? PR B
U ol DA Buw O At Soft  sfiz 10 ar 10.50 cra @31s sur @I woie &, dl &6 Po 3l disil A dar dred: sl Uy #fasr ol gia ue
e, & oft 20, 25 = 30 Fuw yfer ofic? Ucier @2 3d &) 3eR usd 50 o oAs & At &, a1 1.50 ara wis suw &t Afcwst ar
SIestt 1T g1 aIRA DS HUT &I AfAST 2l Sestt, cifdbel diol A1 AR ATeT & dIG, Sit 3PIcH IIPR 3MMTdH, FHIAd: I8 FAR! 3 JIPR 3Most, A
IRPR DI A BIel? & Herad:' sAfe s el g b & So1 bt Storar ot st ot i DiehISA 9 o8l cloll araAl g Jolld 31 Jolld Pl oldlsT,
Pact 33ADI DR 3| & 3 A febt I SMfEPR ordt 2 b 31 33 bt oft 3D 3 3Afbs Siar B2 h| AT Hol AHAT: Dal| M & G DI
Y SIcI, TR 3 3000 AIcl PRI B Tedl UR dlol-iiol ol ©As HUL @I Boll SIeT S ?

HEIGH, 3T Scotgiored dArbe 3 140 Sfere yfer det USkaT @1 3¢ &) 3 IS A DI S AICT UGl TP AIDIE BT B AT Sfid SR oI, Iai A
AT SR T {35 3PIeT Uid, B: A1 36 Al b dIg Ucier ot dlerd 200 Sfere gfer d3ct dm S Abdl &) 3ireT A 3PR 3 3MUol U el BIoll
9 otdl D3l fop Vit IS spRe® dist &l Add! & 3liz el a® bl sAR! Sl diferdl off, 330 odl of Dal erdietuot f&are uSen i dGera
cirett uson; oid Ueler 180 & 200 Sferz yfer det uz e 3iiz S 39 SIoldl P HUL DG qIST SIciol, dd Sloldl 3d Pl 1D ordl defl| s
3PR SI6Idl P ARIo! S R AT 3391, Al M6l dIcl IR 3 a5 7S D2 SXit 3 Dl b wprel, qerol A Usct TARN BT, Al 31T 3 JFale
53 Rl & 1w deme At

#BIGUI, #SI AlCIH & [ 3ol As I II [&=1, a8 3¢ Gl (&I, AB Dol g 3IRIIel &) JWAI Sit of dgd 3iced 3D A 3Woll ard el i Jold
ad ®l Gt A A IABR ordl Bl 6 Bib v FwRn 96T 3 1 Rib S Fuw 96 3| 3 smudt ara 1 [{erdpel A6 §) Jere] A Baoll Alal
g, UQIerm sicft 48 3, Ioalol dl v Ad P FU ¥ 3Well I @3l A Al § b vp-uw, gl-al 3k dlel-dior Fuw ©2 P 3¢ Ggd 46 Il 3 i
531 a1 @ oft FAreran g fp 3met St ufsRerfer 8, 33K 3 2reg, Y AEoNS B IS DY Al P U 3 cloll USoN| 53 3iSjeh 9 Par o 2 6 'on a war
footing ' sliz safere dfz PiEsT Uz clol uSen 6 AE bact AGI-THIFT 6 AT ol 3, AT Pact 3ol A ol 3 die 6l o1t 3, T 3Mrel arex
9T 91 pacT MUPD 3R 2 s bt odl &, afts @ Aas 3 15 $A Sor B Sterar dl Ag @ ot TR Bl afge 6 S| st ARt DR
amesfl, Sl oft BARt IRPIR 3Mwst, S & U2 3MUSI 3iKdl &, Al a8 3ot Y3t foreaT 3, siuol U wod sAIR 1&d 3 3ousll; ol P& Dol dI ud
Ao 3ccRd fpa a8 sft Fol sfere fopen oo & arsar e b Agor B Jre=er A Siord 3 #ff A8 AT e fp aret & are ceweI 9.50 wRie Bs
SoUCI9Gl B3I 3, dl dg oft s fere Jfesbad ol 3, Siq b s el =1 arR u3ic U2 ol 31 SIwsl, ad d® a4 4 A Al DI e & oLl 3 fb
391 3R A 4o Ah| SARTE 83 IAD! ¢TSS IS IBoll ALBY| B IRAD oI TISIS eISel ol ANBY| clfchol 3Uell A Aedl Dol A Usdl A2
DR A Sl AFE &) BD Al soUciolel Pl Ag Sl WKL 3, D! 8 U AESS DB ¢f, A3 IAD! SoUci9oRl JoR @8 of, SRID! yfermpe 3RR
3T JMGA R USAI 3, AR SAGT SIF3 ST Sil G9I DI ST Sol Dl &, T6 AS & [ IRPR AGOIS B 3G R Dicdg 3| IAG TP 3, 9 U 3
ar fpft B @ at, 7 =it v w2 3o1cht a1dl 301 @1 &, 3 IDR Bl IA B2 T § 3R IRPR & AW Bl IRPR 2 3. .. (i)

MADAM SPEAKER: Please address the Chair.

oft Aediu ifére @ 3 MU RMIGT Beaa 33 g, PR IS! ool 3 b IRPR Bl 7131 off, A vp APICH A ARG g, Wl AW A &St g T
Daofl aifde dl 3 el a8 aId dgoln, il s IR 3l Al sAfTE 3 b el ard B, Rib s:iufere ol &b 3 A AW IS 3, 3 331 AW Jot
g

& dAroldr § b IRPR Bl Y A 3pfl dd 91 A d8 Al o1dl SRI 3 P IRPR TP IR DPOR Do IBIWH Al IADI APRICAD 3R BB i
fdoTor 3 Dadl g b IXPR o Igd DGA IOR! 3, IoIDI e Dol 4l 3Ta9d 3, 3ol drcl A A 8ft IoTpT Icca 2ol cifdpal 3A AAST
I 9ft SITGIT g AP &, Jol clivll A IA Al DI $t STell Tod IMA9RID 3 5 3MUPD Badl 3 Borar sft 3 Add! 3

amol fieel 10 2edl 3 St DY 3 f[dpRI I a1 I 8, SRITT SRR 3P diel AT AR ATl 3 ol drell 3, 3AD! JIA I 3f AMUD! IccA D0l DI
SIAYRDAT 3 A Al AT Daoll 3 b S 9ft &1 SFAE 3z vl B2, 3A ard ot 8ff ufscre 3 sIeTor B smagedmdr 3, ...(=aemer) 41 uic &t
ard o1l 3, wlor 21 41 yferra? as sictel aId 3

3PR AR il A1 9.5 Wi W AGRBIfT I 52 31 & Al IR $A A S IAFE 3 [P 3t 5761 DI IRPR P! TGI! Tctt SR F2 fearT 8 b
Sll DG IPR of 1w &, ARl Ws RaRI¥ ©l A9KD Dol B Sl DeH 3ol 18 &, 3Uoll AW I AHIA 3R, dAE Yod & G o it
sl fAiforarar difiact soapter UQifere uz fopen 3, Smuel JArer-3rel U uL.Ul. Bl deId2 Sil fbairell &6t 381 &I 3, 3muel Arer-ATel 3ol 3G 3



1.3t &bt gurredt @ Sit A9rD Dot DI Diferer bt 3, DI IPI TG 35

#3191 foeart & fop sirol arel HRI 3 G9I DI SToldl D PR &H DioWISA 3 cId2 MBI Acidl Al of dbdel 3A AGRMIf U2 3l yairdt a3l A sipar
3 UILa, Aied $A G9I D fhATell DI, $A I D ASIGA DI 3R $A S9I D SRIY Dl &1 TP AP 3R up oIfieparrctt fBogaerol & uresy

13.07 hrs

The Lok Sabha then adjourned for Lunch till

Fourteen of the Clock.

14.01 hrs.

The Lok Sabha reassembled after lunch at One Minute

past Fourteen of the Clock

(Mr. Deputy Speaker in the Chair)

&€/ (caaeror)

ofiercht rwen Tarmer (fafeon): Surser #dlcw, 3R =@en o1 Y%l 3 b PRI @ w2 Tt 2 & 3, o w6t fa dd} &, o Jsi Ak oriwd g,
of DY i} 3 3l of &t WQIerw 3 3, ... (=)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): Sir, the hon. Minister of State is here. ...(Interruptions)

offerefl 3wan Fawrst © fifore? sMw ¥ec oI Aar ol 3 ... (uaurer) Iurest Sft, i v ard adr g et Bidole it sulerd I3, sAifew s
I B9t oAl eft fob cltpaen 3 v ol aal Bt afiz 25 3o 3 G212 o1 arat Bielt cifdbot of forT Fict &, of Uciieremd sicft &, of P oicft &
3tz o1 gt Jidlr orbdt 3 ... (=awror)

SURRAST ABIGA & IoIh! YCll Tlol|
€| (zmaena)
ofiercil e Faret | aal asft 9 Bef, aa a® aE vseel B ...(RM@Hel) a9 ad MU Ace AR By

SHRI V. NARAYANASAMY : The rules say that at least one Cabinet Minister should be present. A Cabinet Minister is here.
...(Interruptions) 1t is not the convention. ...(Interruptions)

ofierclt 219 Taret | it FAfel 3 31 BIS Fcfl sulderd ol 3 ... (wuaurer)

SHRI V. NARAYANASAMY : Sir, as former Parliamentary Affairs Minister, the hon. Leader of the Opposition knows the rules



and procedure, everything. ...(Interruptions)

ofiareil AT FaRre & Iures Sif, JAdfer Fifefl 9 3 v off el Acel I IufFerd ofdl &) of AT Ficfl, of USHeRI el 3lie of & P il &, Al
aat A Beh? ... (=aHIel) 30l TS-TS AL DI dictoll &, BE el B oidrsil Dt dictol 2 ... (RIdeer)

SHRI V. NARAYANASAMY : The Minister of State for Finance and the Minister of State for Agriculture are here. They are all
here. ...(Interruptions)

ofiercll eI Faret | o I 3T & Ad Ao, PR IS A A Tdl ... (RaHrer)

SHRI V. NARAYANASAMY : What was the situation during the NDA regime? Do not go by that. Let us go by the rule book.
...(Interruptions)

ofierell JWIHT TARE : 3 AP aD P foIT Agel B FARK DY ...(ael) DI Gl DI ol dd AP ofdl dlclel, S dd el ordl sy
...(caemor)

IureAst #ALIGA = 9ff AR Ris argq|

ofierclt JuenT FaRTE | AeiRE Rig Sft A aw ol dichel, S| a® A} ol sy ... (aeer) & Fid Sft St smes), At AerET Bi Sft el
QiR #idfl, R s}, oY #ich 2t spopul¥era 3

SUIERIST ABIG & IS Fcfl 3ufderd &

a€| (cageror)

ofiercll AT TSI  SADT R AACH 37 ...(RAIST) THINGA BISHIA W 3| ... (L)

SHRI V. NARAYANASAMY : Madam, will you please quote the rules? Please quote the rules. ...( Interruptions) A Cabinet
Minister is sitting here. ...(Interruptions) She is taking notes. ...(Interruptions)

oft Siclog PR (Blonddl): 519 dw Hiore fHforre: ol 3MEst, aq ad oIS Tal odl abl ..(=@ere) s a3l skeid 3 ... (aaerer)
SHRIMATI SUSHMA SWARAJ : It is not only the rules but the convention also. ...(Interruptions)

SHRI V. NARAYANASAMY : That is not the way. ...( Interruptions) Please do not try to block the proceedings of the House.
...(Interruptions) What are you talking about? ...(Interruptions)

ofierell AT TSI | AA-AM ol P TPl $ w6 Tai 3l &6 3 i AR e oIr| 3 .. (Reaerot)
MR. DEPUTY-SPEAKER : Nothing is going on record.
(Interruptions) 3€;*

THE MINISTER OF INFORMATION AND BROADCASTING (SHRIMATI AMBIKA SONI): Sir, the Opposition is not serious
about this debate. I can do very little to help them. As the representative of the Cabinet I am here. ...(Interruptions)

offerct Jwan Farrst © 5ol v Fidft Bt Bt &t A B ... (xaaweT)
SHRI V. NARAYANASAMY : She will take notes and pass on. ...(Interruptions)

offercll A TaRret | Swies! Sff, PRA Jel ToI-TSID2 Fefl DI elloll US 33l 3 ... (Raeel)

ofierctt sifdrept 2ol & 32 Fiqrer & el Jat AlSlg 3 ...(=awe)
ofiercll I3 TRt | RIS BRI}, Diole T o, o e o1, DN i} ot ... (=uaemer)

SHRI V. NARAYANASAMY : Sir, Madam knows the rules and the convention and everything. But she is raising an issue
which is not an issue at all. ...(Interruptions) You kindly quote the rules. You are the Leader of the Opposition.
...(Interruptions)

offerel w3 TRt & S dw e i} o1l 31, Ad A 31U Acel DY FARK DY) .. (qerer)
JureIgl ABIGA & USRI i} 311 s1E &

a€| (caqerror)



JUIEAST ABIGA & 31U A6 SIS UAerRe Jicfl St 3 s1e &
€| (caazron)

SHRI V. NARAYANASAMY : Sir, I would like to bring it on record that the hon. Leader of the Opposition is bringing a wrong
precedent in this House. ...(Interruptions)

SHRIMATI SUSHMA SWARAJ : This is the convention of this House. -2 ot 81331 2SI d2ol & dlg adl B2 38 8 3k IRDR
&1 sisfiadr s 2 o5 ot da w2 oIS sict o ... (raemor)

SHRI V. NARAYANASAMY: The Ministers are here. All the Cabinet Ministers may not be here. ...(Interruptions)

ofiaretl AW FaRrS & Asi Bidole B ARSI DR ] ofdl &, a1 sicf} otdl &, UQlerer sicf} otdl & amuchl gl daket Aared! & iz sy s & st
©oA9IGl ... (RIS ) $A AGol Dt DI FeMUA WRFURIE & AT ofdl?...(Raelst) 331 Aol b ST, 3 AGol Dl S, $A Agel DI UFURD Aachl
&I Folp2 203w ... (=aeneT)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): Except their leaders, they will
not raise anything in the House, hereafter. ...(Interruptions)

JUIERIGT #ABIG & 31U IS SIISY|
3€ | (ccrerror)
SHRI S.S. PALANIMANICKAM: Hereafter, we will not allow anyone other than their leaders. ...(Interruptions)
ofierctl sifdrep1 Aohl: Ircar 61 FRIeT Ricgper o o1l B oI 28t 3| oIe BodeA TIe SIf 3 J) ... (RIGET)
SHRI V. NARAYANASAMY: The Cabinet Minister is here. ...(Interruptions)
JUIERIST ABIGA + 31U Jo SISy dicfl Sft a1 s1e 3

€| (caaerror)

oft s1ctrIat Ris aca (Flogd): 3urexst #1816y, Sordr 9 3 3ii? MRPR o B2 2l 3| Sloran $i s w2 aal 8l 28t 8 ik #cf} Sft e w2t
a1g 3| sAfee sl DS Jicl ol 3. (aaemer) 33 33 IDR Gt sisfiaar aiiz Jdgorficrar s § & g

31T I 983 ugd opiiz 3T Aacayul & ariifco AanS 812 Gor 3l Ut Siolan I geraicil Bl godtel &) AGeIS P ackd WIBIcll o1&l &l Al
Foreret! Bl Al Afome A 5 BRIS! clell & o Swef sBid, spildt Bt s 3l gesfl IRPR O aew A it off Bk fere o 3B &, q Aldwa
3 g1 BIrc ool b e &, Aftpet sRich 1 BRI, uid G et & Riorb wamdt b 1w 1eos 8 gt idt 3z Heie AR B v 3 a5
Tl 3K 3 b AGonS 3l doll, SADI T 3ret 31l - dHipT 3 3iiz DAl ell; 3 R 3MRI 3 b Fae A #EonS ot Bl ar #idial 3l ¢ f&u
318 & fop Rreft Stedt ot b, e o | Jg BT gl 3 fop 85-90 $Rict oilsl, e gof & cllel off a1ems 3 yeenel 3| d AHIST 3 Aol Tarol
P fo1e 3181 o8l Blot el clfdpol ST Aied ol 8ff gt &) seofl a1gons =il 3?7 #1gons a« 2l & s/ el 2l 31 Dt Wt 81 Al ot of b 8o
1ol o fop a1gons gt 3| it bt waft 2t AY Aret ¢ b AZens TSt ) ST Bt et B A HEoS wF 3) A AW Aot Ao I 93 wSh F) Rrerett as
it TG <, o sor IRlGon A RIS <, fibe ASONS b a1 &t 3| e A6 AAICT S1F2 UKol AL 3| 3N I Sol Al PIRUI TR TATTIN?
scalol s Goll &b 3lips v 3 3ol 3iicbs oIdl aradl, cifdpol dorctGer, ufdpdrel, oficiar aiiz oturet, sof arl ol 3 disft @1 3¢ T=rr 3, 318 w1
3T PRI 3, GICT DI 3¢ T 3, UCIel DI G TR 3¢ MU Ul olol ciifore) diel &9 U2 82 a8 A gad SIdl 23l &) Jal oft dict sigeht ordl 3, al fbe
Ao =il &7 AEaNS TR el I b fore &, o cllsll DI Aol Follol B fore 3? sAfere ol usal & s & b a1Eons Worsrelt &t goarat 3
3IU A4 D S9I I A9IBIci] o1d] eIl ADd SId AD ABIIS 39| SBI SBI BT IR 312 3pfiz-3pile Sldr SR SR d&d clloll I usis-ferars
da® ge SIRpt,

IUIERIS ABIG, Aol Dal ol &b sRuArel 3 =Iftp arefl U BA cars o A 3 Po Vil garsai 3 Ried areht e col 31 Rugore a2 dla ao
8l SIKdl &) wep acotl ¥t & [ STacal of v afkp @I Al U glol U2 A6 &l SII9dl MAD Gl 3| TR UD! $ADI IEART 8?7 PR $A IRDPR
DI BARA 8ldl, Adcorollerdr gidl, dl gons Ad! s Al oft yeror A} Sft, DR id} & et #icdt bl v sic FAsdt A et sudl o sa
HABOMS DI Abol P oI BOR BIIAR DY 3ol ol B AR? 0B At 3 3 A 3iibs Rt 3icmT 3 3W Az A 3MeTeT 3t ADd! 3 61 IR
ol 3 SAGT SISl Fcl 91 I 3l 3| I8 3oIIS] JNGHEL 31 oIl UST 3| I8 3ol SRId! P URT 31 Sl AIdY| S IRPR DI A [Gamd 87 a8
SI6ITST B3I 8l USI-UST IS SIRPI, Mol ¢RI ofal 3391, cifdbol s3idl Pl ofdl ¢ol, Wi Il 3pil @ BrRIcT ugaren 3 sarI e smiu 3 5
P 3pil3l 6l Feufy ol Femt & 1w, BRIGT 3lR o Iotol & fore aiie 54 ol 31 JIRY, Al Jolld 3 I ool &b fore DR I Js &er 3 s3h
P dsd Rl P Ue PredR, olld ARDR 3A WA A 8 Jold cIsel Ik sRtdl DI dic ciol; GIRI, AESIS B R 3 AR G AP AIS D AT
fdretrae SI3 &) 3ol wiolel sl {&=1 b Bretiae w20l arell @l BiRkfl U2 adI Gal, 3isiidel PRIART bl Al GOl FRDR AR &b fdbdol Bl Al
3RY, fipcol cliell @1 ol femrlt srft, fpdel clell U2 Abgan act a1 3 3iie fipdol ool Siet 3 37 freirac $IRT oft SRIGT FAGN® 3l orft 3) 32
dist 3 frcrmae 3 areIR 3 Y=it o1 disr oidl 8 Rrowt fremac of a1 g, sier, Assht, 3nfG &2 st 3 Biemae 3 smuel freiae ot & forw fpaor




©Ga 30K, 3NU AB I3 [Beliae & 18 ®iofol 311 oRl, 48RP 311 3Rl 5 Dol 4 8 BISTNl @I batlol @I &ien oI, xSRIl SRR 9rger
Blefl) arret Y2 e 8 fop U3 & aet W fepil ol sft W Sl siiz fopadl @l sft yfert & arell ST ol SIl AS BIeIA 3| $ol Slekdl 3 SHIRARL B
Racme a1 Piciiae w2 arcll b Raclis Bk dIedrs ool aifae; 3@ ficiac ool el @t wixfl ao &bl e Seft s e uldvmer Sen?
3IUol Goaloft fo1sIrel I AW 3ol Hlwl ¢ [ erel 3 SR, RIcIdR SeR-3er DI Jleld <ol P, ISl I HBATel I D 8l ADAI 3| TS
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THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): VAT was a correct decision.
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SHRI LALU PRASAD : He says that he has threatened him.

SHRI P. CHIDAMBARAM: I congratulate Shri Mulayam Singh Yadav for imposing VAT like every other State. It was a correct
decision. I think you have done a great service to the country by falling in line.
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SHRI LALU PRASAD : The way the former Finance Minister, Shri Chidambaram advised Shri Mulayam Singh Yaday, that was
not a simple language. He had threatened him.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Hon. Chairman, Sir, at the very initial stage of the discussion it was

raised that Sharad Pawar ji, or Pranab Mukherjee ji, or Murli Deora jiwere not present in the House. I have just come to
know that Sharad Pawar jiis not well, and he has sought permission from hon. Speaker, hon. Leader of the House, and hon.
Leader of the Opposition Sushma Jji also, due to which it has not been possible for him to attend the debate, for which,
possibly, he may kindly be excused.

The debate is taking place after one week when the discussion was going on whether it will be debated under Rule 184 or
under an Adjournment Motion. Then I also gave a notice for discussion under Rule 193. The content of the motion moved
today by Sushma Swaraj jiis:

"That this House do consider the inflationary pressure on the economy and its adverse impact on the common
man."

We are discussing on this issue. But in the notice that I gave for discussion under Rule 193, the statement was:

"The Government increased the prices of petrol, diesel, kerosene, and LPG recently. This will affect the rate of
inflation and put additional hardship on common man. The Minister for Petroleum and Natural Gas gave a
Statement today in the Lok Sabha. The House needs to discuss this important issue which concerns the
common man. "

I feel is that this statement is not any softer one, and it is enough. When I had a talk with Shri Pawan Kumar Bansal ji, he
admitted that this could be Tabled for a discussion. Ultimately, on the last Friday, Shri Dara Singh Chauhan and Shri Sharad
Yadav ji also told me that my notice for Discussion under Rule 193 could be taken up and we could initiate our discussion
on this issue. So, during the last week we could not take up this discussion. When this has been tabled now, we all should
be serious as to how a solution can come out from our discussion today.

Shri Sharad Yadav ji has said that our Party can be accepted to either the Opposition side or the Government side. I would
better say that as the second largest Party of the UPA Government we are firmly behind the Government headed by Dr.
Manmohan Singh. There is no iota of doubt about this.

But our Party is of the habit, our leader is of the habit, to call a spade a spade. The way the price hike had taken place this
time, no doubt, affected the poorest of the poor people, the lower middle-class people and the farmers. They are totally
fighting with hunger. As I said earlier, the hungry people at this juncture are fighting with hunger, and the situation is going
beyond their control.

The price hike in diesel, kerosene, domestic gas and petrol at a time was not tolerable to us. Our leader, Kumari Mamata
Banerjee put her note of dissent and very categorically requested the Government — she had every right as another political
Party — to reconsider the decision of such type of price hike. This note of dissent was Tabled and this matter was officially
raised.

The price rise in petrol was Rs.3.50 per litre; the price rise in diesel was Rs.2 per litre; the price rise in kerosene was Rs.3
per litre; and the price rise in LPG was Rs. 30 per cylinder. This increase in price would affect the rate of inflation.



We certainly know that oil prices are connected with international oil prices. There are some social obligations which we
always have to keep in our mind. Still we have some positive proposals to the Government and we would like to point out
the steps to be taken by the Government at this crucial juncture.

Firstly, BPL List, throughout the country, is to be published; that has to be declared publicly. There are many States
where BPL lists has not yet been finalized and it has not yet been declared.

Secondly, the Government has to fight with hoarders and black-marketeers. The State Governments are empowered with
enough power and capacity to deal with them. I am sorry to say that in not a single case, no exemplary punishment has
been given to any black-marketeer or hoarder through which the other people would get a lesson. The Government of India
should certainly keep a vigil eye over the functioning of the State Government in this regard.

There is Enforcement Directorate in every State to look after the conditions of the retail market, and also to see whether
the prices are going up or down. The State Enforcement Police Directorate is to be activated and through this the common
people can come to know that the monitoring system is properly functioning. There is a monitoring system about the
market by the Government of India. I think, it is to be further activated.

Our positive suggestion is that the Public Distribution System is to be made more activated, and all the essential
commodities are to be sold to the BPL category people through the Public Distribution System.

We categorically mentioned the items, which are to be sold through the Public Distribution System. They are: rice, wheat,
atta, gram dal, arhar dal, mung dal, masur dal, tea, milk, sugar, vanaspati, mustered oil, groundnut, potato, onion, all sorts
of vegetables and salt. If all these items are sold through the PDS and there is a maximum amount of subsidy, then only
the poor people would get some relief from the Government in terms of prices. Just as we have announced the MNREGA
where a huge amount of subsidy is being given on this project to give relief to the poorest of the poor, the downtrodden
people, why can we not bring these items under the total PDS, which can be sold at the Government rate to the poorest of
the people, the people who live below poverty line?

Fuel prices have increased sometimes during the NDA Government and sometimes, during the UPA Government. There is
nothing new in it. But any increase up to certain amount, which may genuinely cause difficulties and trouble to the common
people, makes us very much on the alert. Here, I would say that the increases in prices have been unprecedented at this
juncture. As you know the Wholesale Price Index has been the indicator of percentage of prices of primary food articles. I
was going through the figures of the Wholesale Price Index of the country for May, 2010, the latest month for which data is
available, and it has been detected that the price of primary food articles increased by 16.5 per cent; price of pulses grew
by 32.4 per cent; price of eggs, meat and fish grew by 35 per cent; price of milk grew by 21 per cent; price of sugar
increased by 26 per cent; price of flour increased by 16 per cent; price of cereals grew by 66 per cent; and the price of
fruits and vegetables grew by 7.6 per cent.

Therefore, we should remain very much alert and conscious, and try to find out some ways as to how this system can be
changed and how we can overcome these issues.

Now, it has been told that prices of vegetable and onions are coming down a little bit. But so far as the other items are
concerned, their prices are gradually increasing. We propose to save the farmers from the distress selling. We raise the
slogan "Grow more food". In our State of West Bengal, once the farmers produced so much potatoes, they had to go in for
distress sale; and the potato was sold by the farmers at Re. 1 per kilo whereas its cost was Rs. 2.05 per kilo. They had to
throw this. So, proper storage system is required. It is the most important aspect. There is a tremendous need for the cold
storages in different States for the common and poor farmers of the country.

So, the number of cold storage facilities is to be increased, and the places to keep their products in a very systematic and
scientific manner are to be given proper opportunity. Food grains storage systems are to be strengthened.

I am interested to know from the Government of India the steps the Government is going to take in connection with the
price rise which has taken place. We, as a partner of the UPA Government, would urge the Government that since the price
rise, which has taken place, is causing tremendous difficulties to the common people, this issue has to be reconsidered very
firmly, considering the position of the common man. We also suggest the withdrawal of the taxes both by the Central
Government and by the State Governments that they charge from petrol and petroleum products. Those taxes can be
withdrawn. If they are withdrawn, the present price rise can be reduced by 25 to even 50 per cent. The price can come
down by 50 per cent below from the present position.

What we find is that every item is available in the market if we can pay a higher price, if we can pay more price. So,



sometimes artificial shortage causes people and throws people into uncertainties. So, the Government has to somehow rise
to the occasion very firmly and very boldly. People are not interested to see whether we are discussing the issue under
Rule 184 or under Rule 193 or under any Resolution or under Adjournment Motion. People want to see that some positive
discussions are going to take place on the floor of the House in Parliament and they are going to get some relief.

Unemployment is going up sky high. We never bother whether this issue will at all be discussed on the floor of the House at
any time. I am a Member of the Business Advisory Committee. I have never succeeded to introduce this issue of
unemployment. With a great priority, this issue has to be discussed but it has never happened at all.

Everywhere some frustration is growing up. When frustration comes up, then these Maoists, extremists and
separatists come up and then these forces grow up. Each one is inter-related with one another. We should not take any
issue lightly. So, it is better if we consider all issues together. If we see how one issue is jumping, affecting and making
influences on other issue, then we can come to a conclusion that how these things can be properly shaped and how we can
give some relief to the common people.

I think either on the right side or on the left side, either on the Treasury Benches or on the Opposition, all political
parties are deeply concerned with the price rise issue. Who cares? So, the Government should come up with all strength,
and all stern measures are to be taken. We firmly believe that price rise has taken place. The UPA Government is positively
the pro-people Government. If not, how could it happen, being an ally partner of the UPA Government, we could have
submitted a notice under Rule 193, for which not less than a person like Shri Pawan Kumar Bansal gave his consent, that
yes we have the authority and the right under Rule 193 and the discussion can take place on this issue?

What is the necessity at this hour is that the Government takes over all the essential commodities under Public Distribution
System to save the people who live below poverty line. I propose that let the Government tackle black-marketeers and
hoarders in a very stern measure by giving exemplary punishment. Let the Government have a thought over the major
unemployment issue of the country which has skyrocketed. It can be a part of the solution to this unprecedented price rise
issue. We believe that each one of us should remain alert, each one of us should contribute our thoughts and ideas in a
very serious manner and never try to score upon one another.

Sushmaiji spoke very well today, which was very nicely responded to by Shri Sandeep Dikshit. When I was talking to Ambika
Soniji, I told her that possibly by today's debate we will hopefully get a very good dimension. She agreed with me.
Mulayamiji spoke, Sharadji spoke and I think Laluji also spoke very nicely about the plight of the common people.

off 9¥clog AR & cirel Sit of st o1t dltetr 3

off A8y d<larear & dor A 6 d dier g &) The hon. Member from Bahujan Samaj Party also spoke. We should all be very
serious. No point is to be taken very lightly. I think if we maintain in the real spirit the united effort of the whole House, as
the Resolution has been placed, the people of the country will really feel that the Indian Parliament has delivered
something at least today by which we are gaining something and we are certainly going to get some relief. I hope this
should be the spirit of today's discussion.

With these words, I conclude.

SHRI PAWAN KUMAR BANSAL: I have a submission to make. We had planned to keep the whole day for this debate and in
fact we will carry out this debate for the whole day. The submission I wish to make is that it is going to be quarter to four
now and the first round is not yet over. A good many hon. Members are yet to speak. So, you may fix any time for the
debate today, we are prepared up to any time tonight. We have no hassles about that. But, today let the debate conclude.
Accordingly, you may apportion the time. The debate may conclude today. At the most, the Minister may reply tomorrow
morning.

MR. CHAIRMAN : If the House agrees, we may sit up to 8 p.m.

off Udel PHAR SACT: IS S Al 81, AR dic o clfdpol 36l d8A U3I 8l SlIe 3l el et 8l 5l g Al arad I fop fotetrs off st &l &l sie
cifdpar dib 8, Rwers oot 2 Siee,

MR. CHAIRMAN: If the House agrees, initially we may extend the time of the House up to 8 o'clock and try to complete the
whole discussion. Let the Minister reply tomorrow. I hope all the hon. Members will cooperate and try to see that their
views are expressed very briefly.

oft cIre yRire & Jtermufer Sft, dor foredl 6t oft fop 7721 SR Bt A Sttt ... (Rgwer)



sAfeTe 391 uadl Aictolt At 2. (RIdeor)

MR. CHAIRMAN: You said that you want to leave by 5 o'clock. Before that we will call you to speak.

SHRI T.R. BAALU (SRIPERUMBUDUR): Mr. Chairman, I would like to record our Party's views on the issue of inflationary
pressure on the economy and its adverse impact on the common man.

Hon. Leader of the Opposition Shrimati Sushmaji has rightly pointed out that we are not traders, we are watchdogs. That is
what she mentioned at the fag end of her speech. I could understand 'we' means, not only BIP, not only the opposition, it
includes Members of the ruling party also. Over and above, I wish to point out a Tirukural in Tamil said by Thiruvalluvar.

It says :
"Nahudal poruttandru natal mihudhikkan
Merchendru idithal poruttu”

It means — friendship is not for playing fun and frolic but to correct, to criticise if he or she exceeds. In the same way, as a
friend of the ruling Party, as an ally of the ruling Party I could say this. If they exceeded, it is for me to correct. If they had
gone wrong, it is for me to criticise. But, as far as we know, I do not think this Government headed by the great economist
Dr. Manmohan Singh has done anything wrong. It is because of the increase of the crude prices world over, because of the
international price, because of that pressure, we have rationalised the prices of our petroleum products with a heavy heart,
not intentionally, not willingly but it was done because of the international pressure, because of the pressure of the oil
market. So, we have rationalised the prices.

Mr. Chairman, Sir I would ask my friends in the Opposition. When hon. Advaniji was the Deputy Prime Minister of this
country in NDA regime, have we not rationalised the petroleum prices? Hon. Deve Gowdaji, when I was the Petroleum
Minister under you as Prime Minister, in the United Front Government, have we not rationalised the petroleum prices? Shri
Yadaviji, it applies to yourself also. Hon. leader of the CPI Shri Gurudas Dasgupta is here. When late Shri Indrajit Gupta was
the Minister in the United Front Government, have we not rationalised the petroleum prices? Shri Mulayam Singhji, Shri Lalu
Prasadiji, all of them, one day or the other, were running the Government and during their tenure in the Government, each
and every leader of the Parties were party to the Government and that Government has rationalised the petroleum prices.
Otherwise, what would have happened?

Supposing we have not rationalised the petroleum prices, according to the international market price, what would have
happened? The outlets would have been dried. Our oil markets would have gone into bankruptcy. Finally, what would have
happened? The wheels of the entire economy would have come to a grinding halt. Is it not a fact? That is why, there is no
other way for this Government headed by Congress to see that corrective measures are taken to cope up with the
international oil market.

It was because of the prices in the oil market, the prices of the entire essential commodities have gone up. It is a fact. To
be very frank with you, in the past five years, under Rule 193 alone nine discussions have been held on this subject time
and again and there were discussions under Calling Attention, Special Mentions and so on by Shri Basu Deb Acharia and
Shri Gurudas Dasgupta and so many other hon. Members.

As Sushmaji has said, we are watchdogs. We are responsible Members of the Parliament. We are representing the common
man in this Parliament. There is no other way except to help him by at least discussing and deliberating the issues of
common man in Parliament which is a temple of democracy.

We have not done anything wrong; no Government for that matter, willingly or wantonly would have raised the prices of
petroleum products. It was only to see that the wheels of economy are put on move that the prices of petroleum products
have been increased.

Rising prices of essential commodities is definitely a great concern of common men, the people of middle class, the lower
middle class, the poor people. But at the same time, I would like to ask whether it is possible to insulate the price of each
and every essential commodity in a rapidly growing economy like ours. It is not at all possible. In a way, on the one side,
we have to give proper prices, the remunerative prices to the farmers for their produce and on the other side, the consumer
should have an affordable price to pay for the commodities. In-between these two, the Government has to act pro-actively.



There is no other way.

The population of India is growing exponentially. Compared to the rate of growth of Indian population, the rate of
production has not gone up. In 1971-72, the population of the country was of the order of 551 million and in 2006-07, it
went up to 1,122 million. So, the population has doubled during this period. It means that we have to provide double of
what we used to provide in 1971-72 because the population has increased two-fold. At the same time, because of the
development, the land mass has reduced and the production has reduced. So, because of the demand-supply situation,
there is bound to be rise in the prices of essential commodities.

It would not be out of context if I point out here a report of the UN Department of Economic and Social Affairs which
reported in 2009, and I quote:

"13.6 million more people were pushed into the ranks of poor in India because of joblessness and high rate of
inflation."

The UN had warned in 2009.

There are two ways of measuring inflation in India — one is WPI-based inflation and the other is CPI-based inflation. The
WPI does not reflect the price the common man pays to purchase the commaodities from the street corner shop. The WPI
reflects the price of raw material, the price of intermediary products and the price of finished goods. It does not even take
into account service sector, which is 55 per cent of our economy. It does not take into account the cost of transportation,
health and education. It does not take into account house rent also. That is why, the WPI, which the Government
Departments and the planners are often using, is not reflecting the real price the consumer pays.

During the months of June, July and August of 2009, the WPI was negative while the CPI was showing inflation of 11 per
cent. That means there is no chance of WPI reflecting the prices the common man pays to purchase commodities from the
street corner shop. So, I would recommend that hereafter invariably, at least the planners, the Government and the
administrators should take into account only the CPIL. That is my request.

The fuel-related inflation in June 2010 has gone up from six per cent to 14.3 per cent.

16.00 hrs.

As regards the manufactured food articles, the inflation went up to 26.7 per cent, and it is moderated now. The inflation
steadily went up from 0.8 per cent to 7.3 per cent in 2010 for non-food manufactured articles. It was 0.8 per cent in
December 2009 and 7.3 per cent in 2010. The inflation in food articles was 20 per cent in December 2009 and it was 14.6
per cent in June 2010. Pulses and milk were the highest -- within the food articles -- as far as inflation is concerned. Pulses
went up from 32 per cent to 46 per cent; milk went up to 21 per cent from 13 per cent.

According to the production and demand estimate done by the National Food Security Mission, the shortfall of pulse
production is likely to rise further to an extent of four million tonnes. It means that there is going to be a shortage.
...(Interruptions) There is going to be a shortage of pulses to the extent of four million tonnes. So, timely anticipation of
food shortage should be reckoned and recouped. It can be done by import, and it can be done by purchasing from other
countries. After identifying the shortage import should be done, and imported articles as also available stocks should be
delivered to the masses immediately when there is a shortage.

But, to my knowledge, things have not gone well and it has not been carried out by our friends on time. If corrective
measures had been taken on time, then things would have been somewhat easy. I think that the action taken against the
hoarders / speculators / black marketeers by the Central Government or the law enforcing States are very minimal. I would
like to cite a few examples. The persons arrested for hoarding / speculating / black marketing under the Essential
Commodities Act in West Bengal is 117; in Uttar Pradesh is 1,023; in Maharashtra is 2,565; in Gujarat is 30; in Andhra
Pradesh is 43; in Karnataka is 137; in Kerala is 21; and in Tamil Nadu it is 4,775. That shows the prudent and effective
administration of my leader Dr. Kalaignar. ...(Interruptions)

16.03 hrs (Shri Inder Singh Namdhari /in the Chair)

In Tamil Nadu alone 16,404 raids have been conducted, and 4,775 people have been arrested. In India, a total of 9,012
people have been arrested, and in Tamil Nadu alone 4,775 people have been arrested. This shows the proper



administrative mechanism that is in place in the Government of Tamil Nadu under the able leadership of my leader Dr.
Kalaignar. ...(Interruptions)

What is the action to be taken? Since, a high level of inflation of food articles is affecting the poor due to inefficient supply
side management, the Government should come out with a long-term plan. Secondly, fuel inflation has contributed to
inflation of non-food manufactured articles, which affects the poor, transport and industries by cost push inflation. Hence,
macro-economic management has to be tuned up. Thirdly, inflation in non-food manufactured articles is more than visible
because of demand side factors. Hence, the RBI should intervene and take corrective measures to provide better monetary

policy.
What is the experience in Tamil Nadu? The State of Tamil Nadu is adopting the universal distribution system.

There is no APL. APL and BPL put together, there are 1.97 crore cardholders. We are issuing rice at one rupee per kilo by
adopting the universal public distribution system to all the 1.97 crore cardholders. All the food grains have been exempted
from VAT, except wheat on which two per cent CST is being charged. We need 3.16 lakh tonnes of rice whereas the Central
Government is issuing only 2.96 lakh tonnes. For 20,000 tonnes, we have to go to the market to purchase rice at the rate of
Rs. 15.37 per kilo, and we are issuing the same at one rupee per kilo.

What is the cost of sugar? The Government of India is issuing sugar at the rate of Rs. 13.50 per kilo. We need 34,000
tonnes whereas the Government of India is issuing only 11,000 tonnes. So, we are purchasing 23,000 tonnes at the rate of
Rs. 40 per kilo, but distributing it at the rate of Rs. 13.50.

Tamil Nadu has also introduced a special public distribution system for pulses, edible oils, wheat products, spices and

condiments at subsidized rates from 14t April, 2007, onwards. Under the special public distribution system, the
Government of Tamil Nadu is supplying fur gal at Rs. 40 per kilo whereas the price at Delhi is Rs. 76 per kilo at today's
rate. Urad dal is being supplied at Rs. 40 per kilo in Tamil Nadu. In Delhi, the issue price is Rs. 67 per kilo. Ravva Suji, in
Tamil Nadu, is being supplied through PDS at Rs. 17 per kilo, while in Delhi, it is Rs. 25 per kilo. Maida is being supplied at
Rs. 16 per kilo, in Delhi, it is Rs. 25 per kilo. Atta is being supplied at Rs. 11 per kilo whereas in Delhi it is being supplied at
Rs. 15 per kilo. Palmoline is being supplied at Rs. 30 per kilo whereas in Delhi, in Kendriya Bhandar, it is being sold at Rs.
49 per kilo. ...(Interruptions)

Sir, from 2008 onwards, from the Gandhi Jayanti Day, we are issuing ten items of spices, condiments like turmeric,
coriander, chilli, mustard, pepper, garam masala, Bengal gram dal, jeera, and maida. We are supplying these ten items in a
packet. Hitherto it was issued at the rate of Rs. 50 per packet, but from this Independence Day onwards, we are going to
issue at the rate of Rs. 25 per packet.

It reflects a better supply management of public distribution system of the State headed by Dr. Kalaignar Karunanidhi. Not
only that, our leader, Dr. Kalaignar Karunanidhi has established wuzhavar santhai which means farmers' market. The farmers
can bring their farm produce directly to the market and sell it to the consumer directly. That is why the prices of vegetables
or fruits and oilseeds are very less. The pulses prices also went down. These things farm part of the better management of
the State. So, not only the Central Government, but also the State Government should come forward for better
management as that of Tamil Nadu to manage this situation and the essential commodities should be sold at an affordable
price to the common man to tide over this situation.

With these words, I conclude my speech.
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SHRI H.D. DEVEGOWDA (HASSAN): There is nothing to expunge. We have already given notice for discussion under Rule
193 and it has been admitted by the Speaker....(Interruptions)
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ANTULT ABIG & UcpI-ucdl A dodet 3

SHRI TATHAGATA SATPATHY (DHENKANAL): After such an earth shattering speech, I feel humbled. There is no intention
on my part to have a political one-upmanship which we have been seeing and happening here in this House throughout the
discussions on price rise today. Politics is not the only answer to all the problems and that is probably why we are not able
to address the real situation. A call for Bharat Bandh was given only July 5, 2010. ...(Interruptions)

It was not something led by the political parties. This was a change in the scenario; it was a movement led by the people
of India and the political parties had to run after the people, to prove that they existed. In my State, my Party, Biju Janata
Dal organized a very peaceful harta/ and that was to show the solidarity with the people of the State. It is said that
inflation is the rate at which the prices rise; this House is supposed to give a voice to the poor of this country, but
unfortunately, we all represent the middle class or the rich. Today, a situation has come where the middle class has
become totally silent because of very personal interests. The tom-toming of globalization, economic reforms and the so-
called development has shut the mouth of the middle class — either they have ensconced themselves and become a small
group and are directly benefiting from the so-called development or they are in a stage now where they hope that maybe,
some bits and crumbs will fall their way so that they will be the beneficiaries of this development that is being spoken
about.

But we are all, unfortunately forgetting the real India, the poor, the downtrodden. We mention them in our speeches. But if
you have seen the atmosphere in the House today, it was a very fine atmosphere, jocular, laughing, and funny. But rarely —

I am pained to say this because I probably have become a part of this futile exercise — has anyone spoken sincerely on
what the true problem is.

I have noticed that after every Pay Commission Report that is published, the prices immediately start increasing. That
means, the whole nation is waiting to what is happening to the salaried Government employees, who probably are about 3-
3.5 per cent of the population of this country. But once the report is out, the common man again, who has no fixed income,
is strapped and is pounded down by the rising prices. The Federal Government here has consistently blamed the State
Governments for not controlling the prices. But all of us here are aware that except for some disciplinary moves, some raids
and some little control here and there, prices actually depend a lot on economic policies, on economic discipline. But
unfortunately the Federal Government has completely ignored its own responsibilities and is trying to pass the buck to the
State Governments, hoping that this will save its skin by this sort of an excuse.

I may be criticized, but I am willing to admit that as a stand-alone case, just the increase in the petroleum prices is not the
sole cause for all round rise in prices. Your faulty taxation practices, as was briefly mentioned by the Leader of the
Opposition, have gone into the inflationary machine to increase its price. It has become fatter; the rise in the prices of
petroleum products has definitely further fuelled this increase in prices. But on the other hand, the wrong policies being
pursued since the 1990s until today, and I am not depriving the credit from either side — the side that represents the
shopkeepers or the side that supports multinationals and businessmen.

Both sides are today equally responsible for the plight that India is in. One example that I would like to state here,
this Government in just one year, 365 days, has actively helped in decreasing, by a whooping 8 per cent, the amount of
land under cultivation in India; from 680.9900,000 hectares in 2008-09 to 626.4700,000 hectares in 2009-10. This is a sad
case and we are all aware that today when we go to our constituencies we do not see the youth of this country being
interested in agriculture. The youth want to move to cities. Given a chance they would probably move to Mumbai, Delhi or
Bangalore but they do not wish to live in villages. What is the reason? Have we ever tried to find out the reason? You talk
about nuclear power, SEZ, seat in the UN, India becoming a world power, etc. etc. but deep inside you know that you are
just ...(Not recorded) of some unseen power who pull the strings from behind your back; whether from Washington D.C. or
from some other country.

MR. CHAIRMAN : Anuragi ji, please sit down.

SHRI TATHAGATA SATPATHY : Unfortunately, in the last five years of UPA-I and now one-and-a-half years of UPA-II, you
have not invested any sizeable amount in the field of agriculture. The population of this country has been growing by leaps
and bound but today I do not know what the political compulsions are, what are the necessities. You are scared to talk
about 'family planning'. You have changed the name to 'family welfare'. You have taken out every sign, every little activity
that was going under the name of 'family planning'. All your programmes have been trashed. You want to collect revenue
so that you can spend that for poverty amelioration programmes. But this very moment, while we sit in this air conditioned
hall and talk merrily, laugh and joke that the poor is suffering, what are we doing about them now? How do you address



their problem today, this minute, you have no answers.

All your yojanas when they go to the block, taluka or panchayat level they are nothing. They are just mere paper.
Indira Avas Yojana, NREGA, all these are programmes to perpetuate poverty. You want to perpetuate poverty because you
have a feudal mindset. The Raja is happy when the praja is in darkness and in misery. When the praja is eloquent, can
speak out, can stand up for its rights and responsibilities, there exists no Raja. So, you believe in a system that perpetuates
this mindset.

SHRI N.S.V. CHITTHAN (DINDIGUL): There are no Rajas today.

SHRI TATHAGATA SATPATHY : You are the Rajas. You represent the Rajas. You follow the Raja system which is a shame
for a democracy like India.

MR. CHAIRMAN: Please conclude.
SHRI TATHAGATA SATPATHY : You know, Sir, that I am an obedient Member.

Sir, 60 per cent of the sugar produced in this country, as has been mentioned by earlier speakers, go to biscuit factories,
cold drinks, chocolate manufacturers and candy manufacturers. Have we ever thought as to how we can bring in more
sugar into the PDS?

How can we bring in more sugar into the PDS system? Thirty-five per cent of wheat produced in this country is used by
breweries. Have we thought of how we can save this wheat and instead of asking people to drink beer, how can we give
them bread and so on and so forth?

Before winding up, I would take one more minute. It is easier said than done and I am aware of what I am saying but these
are simple suggestions because I think that today we have not as yet come up with any concrete proposals. I would
suggest that instead of thinking about nuclear power or about tying up with foreign countries, we must seriously sit back
and think of investing in agriculture. How can we revamp our agricultural system? How can we improve the minimum selling
price? When we give Rs.1400 to an Australian farmer for a certain quantity of wheat, we give Rs.500 to an Uttar Pradesh or
Punjab farmer for the same amount of wheat.

I would suggest that land classification has to be taken up at a very urgent level. All your SEZs or industries must be
banned from using cultivable land. You have to think about improving marketing facilities for agricultural products. There
are small models which have been working in different parts of the country. Those can be studied very closely and an
expanded model of that can be implemented. It is possible.

As regards strengthening PDS, I know it is again easier said than done, all of us have talked about corruption. But I do not
believe that if you go back 60 years and investigate all your MPs, MLAs, Ministers, IAS, IFS and IPS, then you will be stuck
in the background. You have to think about tomorrow. You have to strengthen PDS in such a manner that the goods reach
the people. You have to encourage food preservation industry. How do we preserve food and what can be done at the point
of production? Research has to be made to better cold storage facilities. Our rural areas lack water, electricity and
communication but communication is something that the farmer can overcome with our old methods of transportation. But
how do we give water and electricity so that cold storages can be put into use. This has to be researched into.

At the final before I thank you for giving me this opportunity to speak, in brief, I would suggest to all sides that are ruling
this country or wish to rule in future that this time you look back to where the real India lives and please do not look at
Washington DC.
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SHRI T.K.S. ELANGOVAN (CHENNAI NORTH): I do not know how you got those figures?...(Interruptions)
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DR. M. THAMBIDURAI (KARUR): Sir, I am very thankful to you for giving me an opportunity to participate in the discussion
on price rise and inflationary condition....(Interruptions) The issue of 2G is also related to this issue in one way. We cannot
deny that. It is because we have lost the government's money by the wrong policy followed by the Minister of
Telecommunications. We lost nearly Rs. 1 lakh crore. It is a fact.

Sir, there are many issues in the country which we have to tackle but price rise is a very important issue as it affects the
common man. Recently, the Central Government raised the prices of petrol, diesel, kerosene, LPG, etc. Because of this,

prices of other commodities have also increased. To protest this, on 13t July, 2010, my leader, Amma, Dr. Jayalalitha, held
a historic rally in Coimbatore in which 20 lakh people attended. This shows the unhappiness of the people of the country
and that is why, we have seen such a turnout in that rally. When we go to the market to purchase various items, we not
only purchase wheat or rice, but we also purchase other food items like chillies, vegetables, ghee and dal. What about the
prices of these commodities? They have gone up many times. The price of dal is nearly Rs. 100 per kilo. The price of ail is
also Rs. 100 per kilo. If we want to purchase sugar, its price is Rs. 45 per kilo. The price of cooking salt has increased to
Rs. 12 per kilo. The cost of match box is Rs. 2 each. This is the kind of price hike which is going on.

Why are the prices rising? It is mainly because agricultural production is going down. The agricultural cultivated area is
going down nowadays.

As farmers are not getting remunerative prices, they are not interested in cultivating crops. That is one reason. We are not
getting rain on time. Inter-State water disputes are also affecting the cultivation. It is also affecting the people of Tamil
Nadu particularly. We are not able to get sufficient water, either from Cauvery or Mullai Periyar or Palar. Therefore, the
farmers are not in a position to cultivate crops. Since the farmers are not getting remunerative prices, most of them are
migrating to towns seeking some other job. So, the production is going down.

As I said earlier, the prices of petrol and diesel affect the prices of other commodities. One of our colleagues defended the
increase in prices of diesel, petrol, kerosene, etc. Even the Members of the ruling party, the Congress did not defend it so
much. But the hon. Member, who is an ally of the Congress defended it strongly. He said that it was unavoidable. He



recalled what the earlier Prime Ministers and Ministers, like Shri H.D. Deve Gowda and Shri Mulayam Singh Yadav did. He
also recalled that the BIP Government also increased the prices of these products during its regime. I would like to say that
that is why they have lost the Government. Shri H.D. Deve Gowda, Shri Mulayam Singh Yadav and the BJP lost the
Government because they took wrong decisions and followed wrong policies. That is why they have lost. If the Congress
Party also follows the same policies, this Government will also not survive. They have to face the election.

I would like to talk about the Public Distribution System. In order to control the prices and in order to help the poor people,
we have to distribute all essential commodities through the Public Distribution System. This is very important. One of our
friends said that they are giving one kilo of rice at one rupee in Tamil Nadu. But see what is actually happening in Tamil
Nadu. In open market or in any shop, you cannot get good variety of rice below Rs. 45 per kg. Even the price of da/ has
gone up to Rs. 90. ...(Interruptions)

When we go to villages and when we meet people, they are telling that they are not getting sufficient rice at particular
time. Most of the PDS shops in the villages are part-time shops. They distribute the commaodities once or twice a week.
When agriculture labourers go to shops at certain times to get the essential commodities, they are not able to get it. Some
times they are told that all the stocks are over. We do not know where the stocks have gone. They are telling that they are
giving one kilo of rice at one rupee. But most of the rice is smuggled to neighbouring States and also to other countries.

I would like to bring to your notice one particular incident. A few months back in Tuticorin harbour, 2210 tonnes of ration
rice was confiscated by the customs officers. They said that it was the PDS rice. They had certified it. But after four days
they have sent some other officers and they told, "It looks like PDS rice, but not PDS rice." What they have said is that they
procured rice for Andhra Pradesh, in the same shop the trader also purchased the rice. That is the certificate they are
giving. The rice has gone to Maldives. What they are telling is something and what is happening in Tamil Nadu is something
else. We are not able to get any of the essential commodities. They said that they are giving da/at a subsidised price. They
are giving only small sample pockets. ...(Interruptions)

MR. CHAIRMAN : Shri T.K.S. Elangovan, please try to tolerate what he says and when your turn comes you reply.
...(Interruptions)

SHRI T.K.S. ELANGOVAN : He is just going on accusing. He is not giving any useful information. ...(Znterruptions)

MR. CHAIRMAN: When you get the opportunity, you can express your views. But do not intervene.

DR. M. THAMBIDURAL : Sir, I am telling it because I am the elected representative. I am facing the public when I am going
to my constituency. ...(Interruptions) 1 am making my observation on the basis of whatever representation they are making
to me.

MR. CHAIRMAN : Will you kindly conclude now?

DR. M. THAMBIDURAI : Sir, I have just now come to the point. I have to highlight the points that the country is facing.
...(Interruptions) Therefore, these kinds of things are happening.

Sir, hoarding is a very bad thing which is happening in the country. It is because of the unscrupulous hoarding that the rich
people are stocking all the goods and when the prices increase, then only they are allowing them to be sold in the market.
This affects the poor man very much.

Then, there is a problem of on-line trading. On-line trading is the worst thing which affects the people. The man who is
running the on-line trading is having one computer. That is all. He is not a farm owner or he is not a trader. It is only
because of having these types of facilities that he blocks all the essential commodities giving some advances. With the help
of one lakh of rupees, he can even stock ten lakh worth of goods. So, when they are stocking all these things, naturally,
without investing anything, by way of doing this on-line trading, it is increasing the price of essential commodities. So, it is
better to stop this kind of on-line trading.

The hon. Minister of Finance said in the month of February that growth is there and there is no inflation at that time. Now,
he is telling that there is a moderate inflation. In the same way, the hon. Minister of Agriculture said in the month of
February that the prices of commodities are going down. But it is not going down, rather it has been increasing. Even the
hon. Prime Minister has said that the period of inflationary conditions has gone and now the prices will be stabilized. But in
the recent NDC meeting the hon. Prime Minister said that still the inflationary conditions are prevailing. Even our Ministers
have rolled back their statements. I am requesting that instead of rolling back their statements, it is better that they roll
back the prices. That way they can help our people.



Now, I come to the godown facilities. We are seeing in the newspapers that whatever food materials they are
stocking in the FCI godowns, they are not in good condition. Wastage is there. Therefore, it is high time to modernize
stocking of all these goods. In that way, they can save goods worth lakh of rupees.

Even our noted Economist and also Advisor to the hon. Prime Minister, Shri Rangarajan said the RBI must play a vital role
because the RBI is the monitoring authority which can control the monetary aspects. There is a lot of money in circulation.
The liquidity of the money can be reduced by way of a good monetary policy of the RBI. In this way, the inflation can be
controlled.

There is one more important point which I would like to highlight here. A lot of counterfeit money is getting circulated in
the country. Three days back also we have seen in the newspapers that in some parts of our country, particularly in Tamil
Nadu, they have circulated Rs. 500 notes which are all counterfeit notes. A lot of counterfeit money is getting circulated in
the country and they are coming from Pakistan, Nepal and China. So, these are the places from where the money is coming
and getting circulated in the country. What the real estate people are doing is that they are getting this money and they are
purchasing the land. As they cannot keep this money, they are reinvesting a lot of money. The price of one acre may be one
lakh of rupees, but these people who are having the counterfeit money are ready to pay even one crore of rupees to
farmers to purchase one acre of land. In this way, the poor agriculturists and farmers are becoming unemployed. At the
same time, this kind of circulation of counterfeit money, affects our policy and our economy.

I would like to make one suggestion as has been mentioned by my colleague, Shri Sudip Bandyopadhyay. If we want to
really help the poor people, then we have to strengthen the PDS system. We have not only to give rice and wheat, but we
have also to give other items like dal, oil, kerosene and even gas also. That can be given through the Public Distribution
System. That is the only way to help our people.

17.00 hrs.

Then only the common man, the aam aadmiwill be benefited. Therefore, I would request the Government to take
necessary steps to control the inflationary condition and see that the common man gets the benefit.

SHRI GURUDAS DASGUPTA (GHATAL): Mr. Chairman, Sir, at long last, the discussion is not on price rise. The discussion is
on whether the Government has done its best to contain the inflation and curb the price rise. If the Government had done
all its best, things would have been different. If the Government had done all its best, there would not have been the
demand for the Adjournment Motion in the House. There would have been no need for a special discussion and a consensus
on having a Resolution passed in the House constituting a Parliamentary advice to the Government. Therefore, the issue is
whether the Government has done its best to contain inflation and curb the price rise in the country.

17.01 hrs ( Shri Francisco Cosme Sardinha /n the Chair)

The Government's failure to control the prolonged inflationary crisis seem to signal that it cares less for inflation and it
cares much less for the sufferings of the majority poor whose income has been slashed down because of the fall in
purchasing power. The Government does not seem to care for inflation. It is a theoretical position and the philosophical
outlook that the Government today is moulded with. What is the reason? Inflation is sought to be recognised as an
unavoidable outcome of adjustment to promote economic growth in the country. The Government believes inflation is
unavoidable because the economy is growing and because of the growth, inflation is bound to be there. But this is a sterile
economic theory. The myth is exploded because of certain facts provided to us by the FAO. The OECD's Agricultural
Outlook - 1t is an international document — says categorically that India is one of the few countries having double-digit food
inflation. It is not I but the FAO who said it. More than that, they say that many of the countries which have faced spiraling
inflation had been able to stabilize the prices after a long time. Why is India an exception? It is a growing economy. In
other growing economies, if the prices had been stabilized, why in India it cannot be?

I do not like to speak of China. I know the political system is different. The two economies are growing economies, the
most fast-growing economies in the world. What is the rate of food inflation in China? Less than one per cent is the food
inflation in China in 2009. If the expression of strong public anger has not been evident against the callous economic policy
that benefits the corporates rather than the poor, it may be due to the strange and peculiar political circumstances in the
country. But, of late, the increasing phenomenon is rise of protest in the streets. A number of bandhs have been there and
more united protest in the street is in the offing. That is known to the Government. The coming together of the political
parties having diverse political views, the Left, the Right, the Centre — all had combined not because of any opportunistic
gain but because of having the greatest confidence of the correctness of the demand that they are raising on behalf of the



people of India.

It is the voice of protest that was raised by us collectively. It cannot be attributed to the opportunistic alliance. We spoke
for the people, we spoke for the distressed and we called for a change in the policy of the Government.

Sir, it is a Government of non-performance, recklessly moving ahead with unmitigated arrogance. I call it arrogance
because it pays no heed to the criticism that has made even within its own house by their own friends and partners. Of
late, it is being said that prices are on the decline. Unfortunately, the reality is quite different.

The Wholesale Price Index of July, 2010 spells out three ominous features. Firstly, for the fifth consecutive month, the
month-to-month inflation rate has become double digit inflation. The Wholesale Price Index says that the rate of inflation is
double digit and double digit inflation is a run away inflation.

Secondly, as a result of this situation, the price of food articles, as a group, has increased by 16.5 per cent. It is the latest
figure and not only that. The fuel price has increased by 13 per cent and the price of manufactured items has increased by
6 to 7 per cent.

What is the third characteristic? The rate of inflation or the rate of increase in the prices has been much greater at the
retail counters than at the wholesale centres. What are the examples? Am I speaking arbitrarily? No. The examples are as
follows. In July, there has been a rise in the price of wheat by 19 per cent over the two previous years, 58 per cent has
been the increase in the price of Tur dal, 71 per cent has been the increase in the price of Urad dal, 113 per cent has been
the increase in the price of Moong dal, 73 per cent has been the increase in the price of sugar and 32 per cent has been the
increase in the price of potatoes and onions.

When we are speaking of potatoes, I agree that there has been a distress sale.

This is the clear picture. So, the Government should not live under the impression that prices are on the decline. Therefore,
why is the Opposition making so much of noise in the House and holding up the Session? I do not subscribe to the view that
the House should be held up. The House is meant for discussion and the House is meant for debate, however acrimonious
the debate may be. But the point is this. Why was there a need for an Adjournment Motion? Why was there a need for a
Resolution being passed? It is because the situation is grim and is becoming grimmer, maybe a disaster as there is a stark
reality of the country having less rain this year. Therefore it is wrong to say that the prices are declining.

Now I come to the basic question. Why has the situation become so grim? Who is responsible for it? It is the Government
which is responsible. Why should I say that the Government is responsible for this?

Firstly, domestic corporates and foreign corporates have been allowed to enter into the grain market. Why have the foreign
corporates been allowed to enter this field? As a result of allowing them into this sector, there has been a concentration in
distribution and so the gap between the retail price and the wholesale price is widening, the gap between the farm gate
price and the wholesale price is increasing. What does it mean? Whatever might have been your Minimum Support Price,
the farmer has not been benefited. At the same time, consumers have suffered because there has been a distress sale in
the country as a whole.

Sir, another factor that has accelerated the crisis is total neglect of agriculture. Agriculture has been neglected over the
years. This is the Government in power for seven years. Is it a small period of time to revive the agriculture? Is it a small
period of time to turn around the crisis in the agriculture?

The Green Revolution has pitted out and a counter revolution of scarcity has set in. The basic reason for the Government
which can be held responsible for the crisis, the total neglect of agriculture; not only that investment has declined, private
and public investments in agriculture have declined. This is the basic reason why the country is being held to ransom by the
speculators, by the online traders that my hon. Friend has just now referred to.

Third point is the withdrawal of the subsidy, structural influence of the withdrawal of subsidy; and finally, even the prospect
of a good monsoon could not stimulate the market. On top of everything, little attention has been paid.

MR. CHAIRMAN : Hon. Member, please conclude now. There are a lot of speakers to speak. I have given you enough time.
SHRI GURUDAS DASGUPTA (GHATAL): Sir, give me two-three minutes more.
MR. CHAIRMAN: I give you maximum two minutes more.

SHRI GURUDAS DASGUPTA : Give me three minutes more, I am not bargaining like that.



Sir, on top of everything, little attention has been paid to enhancing the spread and penetration of Public Distribution
System in the country. Therefore, there are three main factors responsible and the Government can be wholly held
responsible for that, agricultural crisis, failure of Public Distribution System and speculative take over of Indian market.

I hold the Government responsible for what? I hold the Government responsible because it did not strengthen the Essential
Commodities Act. The Essential Commodities Act was diluted by the BJP Government. This Government did not strengthen
the Essential Commodities Act. Secondly, bank credit for foodgrains was not contained. People's money is being used for
causing people's distress. Banks have been generous to advance money for the foodgrains, for stockpiling, for speculation
in the country. Thirdly, irrigation has not been expanded. Even today, 60 per cent of agriculture is dependent on rain.
Fourthly, speculation in foodgrains has been allowed very generously by the Government.

Therefore, what is the main reason? The Government is responsible for setting up a speculative economy and it is the
speculative economy, economy of forward trading, economy of entry of foreign and domestic corporates in the foodgrains
that has taken advantage of the scarcity of food production and held the country to ransom.

Why has the Government done it? Why has the Government not intervened? It is because of their belief in liberalization.
They believe in the philosophy of liberalization; that market forces will automatically bring about the adjustment, therefore,
there is no need for the State to intervene. This is the non-interventionist policy of the Government, over zealous
confidence in liberalised economy, dependence on market forces that has brought the country to a disaster. Therefore, 1
hold the Government responsible for all that has happened.

It is not that growing economy is bound to have inflation, it is not that in this country inflation is bound to take place, it is
not that country has to pay the price for development and grow up by becoming a victim to inflation. Therefore, I urge upon
the Government to change its basic tenor with regard to the philosophy of liberalization and take the road of intervention in
the country.

All over the world, in America, the State has played an important role in stemming the crisis that has overtaken the
State. All over the world, people are talking about the active role of the State. All over the world, the theory of liberalisation
has been given a good bye too. I believe, the Government will come to senses to take care of inflation, and will come to the
rescue of the distressed people. I hope, the Motion supposed to be passed by this Parliament will act as a Parliamentary
directive to the Government; and as a proponent of Parliamentary system, the Government will bow down to the collective
will and assessment of this power.

MR. CHAIRMAN : Hon. Members, I have a list of 33 speakers yet to speak on this Motion. Those who would like to lay their
written speeches on the Table of the House can do so and they will be treated as a part of the proceedings.

Shri Ramesh Rathod. Hon. Members, please be brief; stick to the time.
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*DR. KIRIT PREMJIBHAI SOLANKI (AHMEDABAD WEST) : I thank you, Sir for providing me an opportunity to
express my views in the debate on Price Rise. A burning issue and ugly gift to Aam Adami contributing more than 90%
population of our country.

In recent monsoon session of Parliament since there is extra ordinary rise in the prices of essential commodities like
vegetables, petroleum prices etc. the united opposition raised this major issue for discussion under "House adjournment
motion" surprise everyone, the UPA Government was reluctant to discuss the issue under Standard parliamentary
proceedings and rules. There were discussion on this major issue several time. Looking to the magnanimity of the issue,
discussion under different rule having provision of voting was a logical demand but as it was rejected suggest disregards
towards the standard parliamentary practice on the part of UPA Government. It is very much unfortunate and antipoor act
on the part of UPA-IL.

Prices Soar when Congress comes in Power

It's a general experience that whenever Congress comes to power, prices of essential commodities shoots up. Before the
general election of Lok Sabha last year, they promised to bring down prices with in 100 days, but Congress got the votes in
the name of "Aam Adami" but prices got increased by three to four time. It's a clear cut betrayal of people of India for vote
bank politics.

Our Prime Minister is renowned economist but unfortunately, under his leadership the prices are rising at rocket speed.
Petrol, Diesel, Kerosene & LPG Price Rise

It is unprecedented rise in prices of essential commodities, vegetables etc. However, Central Government has fueled it by
increasing prices in petrol, (3.5), Diesel (2), Kerosene (Rs.3) and LPG (Rs.35). It seems that "Central Government is
concerned about oil companies not the common man.

The question is why UPA Government is adopting policies that transfer the burden of volatile oil prices on the common man.
Its moves seems intended to favour corporate interests of various kinds.

The increase in petroleum product is a vicious circle leads to further rise in the price. The decontrolling of petrol & diesel
prices is antipoor and petroleum companies benefiting policy. After independence, this is the first occasion when petroleum
products are kept in open market.

All previous Governments have given subsidies in all petroleum products including previous Congress Governments. Also
decontrolling step of UPA II Government is anti poor. If you grant huge subsidy to industries, infrastructure, agriculture etc. Why
it is taken away from "Aam Adami'"? I strongly appeal Government to take back price rise in petroleum products and take
concrete steps to curb price rise, otherwise this Government has no right to rule this country.

*off diveg DR (A®#dTs)::: HBOIE of 3 3icH! DI Sfidol Ger B2 & 3, Rparol, deidb, AR, 2,
BIq, Ja1 At b Sforp fpzmsil Sfider 3wRieh disii & Hlead dcol A doic SIISTSI oRI & AseIls dgol & fee g3t




128 Pog WPR IR & der st RPEdart 3 adol & U ISA IRBRI ! SN § & & den IR A Ad
a1 3 Dot Dol DI Bal Sl 23T & SIAfh IS AIDRI B 3Rl D ATerel A BT 31 oI 3 BASI ol 3 ot
AESS D PRUI 2 f&of 9 e atb #lSlol D0l DI ISR 3 GA3 RW SNGI AElooil A 812 & Tl SAST ol b
PRUI ellool Al Acloll i AS W 3| A ARDII Gl I8t & Ioldl oldl T St 281 81 DRAMlel bI Dbleted Tgol A
a5 Rl P ORI T fduich oidl 2 cleical vd f3adt Sielib? @2 3 Yaprer bt wazen w3dr 31 3idl 3 3zol Dl
HASIEZ Bl SRII 3| 313 Pold9lol Jd] ud 91831 & el I 3 ofdl 3 Pl et P I A Aol Jolloll ¥t TBA ASIM Bl
Sifol 3 3Ucil ©d I8l A Aol dollol P SR #ASIYR &l 28I 31 RS 31 D Ricivs3Ad &I blora 4 afg &l Sior A
Ao RIP @I Jolc [doIs oRI 8| ORI g a3 3 DI DPRIGA 8l Al SAGT AT 3 ASHATS 3 S 3| 3ifeIf¥D
RIcius? @I IWwRIel dol R doic 3 9ff SoEmN SIIar 31 dIcksl Siol dIcll 81, Ud foldol FeIaeilRl dcid Sl dAlce
ASDEl A PDIcksl Bd SUAR SI 8 Gt g3 Uclel Dl DidAdl of 308 3Mel f&ol dlc Arsicbet A el f&ol cliver Bt w1
3 Silol Dl AR D2 &A1 & 312l Sil elisl el U Hie? ASDel U2 462 MEI-3ME UAT felid2 Ugiel Seidiol
@l d1e 8l 338 81 D3fl A8 al Sirl Al fb SRl 3iradt aret At WD FBIRT D2 Tl & clfdbol 3IIel A BIelld &l
oRI & fp oIet arell 31 3ucHl Dl et ganr & & AR D o i sl 3MfeD d6 oK1 & [ cAfRp Dl Al
Us 231 3 fob A3 At JAssft Blat Mt 31 enett A IAclic SR 2l srft 2 Sl Asslt S emel U2 =Ifeh v 8t Asofl A
$liSTol 2ol Pl ASIGZ 3l SRI 3| =NBRI P AARRI U2 &=} 3 Folol drel Udbdral 8t et ud &t Bt Hlordl 3 afg ot A
§oc Bl 31U 8| dcd ofd Al A USd & 28I §elol, Sluractt, gleft, ADT UR 31 Uscl D Aol Ubdlol [dors aal ot
ol e spavl 31l I 3IRY R dcd DI Aol DI YART Bl 8 b 3pIcl =ilsR U2 &R 3 P¥161S 12 Jolsft

A8 DR Dl foRIqUI Dol A Y3l a8 3RIwcl 28l & Jolld Yd ADR of arIc] fiparn e Blord dat dIol DI 3A
I 3T, Glcl, 318 Dt DBlotd Dot bl o] Jolld &lol B Rod dIG A 3IICT SIcl 3G Garsal Dt bl cPIAR iy
8l 38l 81 =it w=il & [P 3 @3 aR afy &l 18| Bodl ddoldlol cle] 8ol A ddol 4 Sil Al 83 a8 dlerdl i afy
&l qetoll 3 3¢ B #g 9 Sfiar b Aerrol AT 31 ARIGT AGIR of Hlerdl bt gl DI D3 3ol war & 3 2Hldic,
cltal, foret, o1 Bt Plored ol A 3119t 3iGel DI FADIel Jolloll 3t G2 I Fatel Pl 9K 8l 318 81 SR 3Mrcddt It b
fdars 31 v AT 31 dlell Alell ol & IR 3 A 8 o8l ApAr 81 ASIS DI 3RR ST Dl AYUT 3referazer w usT 3
AABOIIS A Aol Dal g5 3 SRRI ot off yanfde g3 31 ©$ DRI §6 3l 31N 8| sRId SRISPIR 8l 318 3| oRidl,
FBoms 3T dRAsreIRt &t Reifer Uit a1 o1 3 S dIcn as sft offer asr F1Eens & fARler 3 fAust gRI 59 4IRd d6
DI 3MI&Iol fpar SRIT Al U G9I bl SIoll of Iq 3[Uoll PRINR §G IAD2 JRPDR Pl A8 TACIRII fob cllsl AgaIs A
fbetolr U29ttol & fepod] eIl 8 b JRPR 31 A4S 8L cllsl Y3l 8 AdGoldiol 8l 918 8| JRDR D HAlcfl DI T=Alol

3 b a1t S Dleredl ot fepeit oft Ferfer 3 arftier ofdl férm Siesn =it dlie clot ST Stoldl & gIR s1e 3l @l
ABSIS B PU I el [ Storar quig-oufs o2 &t 8

IIDR Dl DS DGIH 301D AGIS DI DI Dol B Yol Dol A3V UK Siotel BRI vd d11 Riclose &t
At 85 DleIcl DI Bl BB Sloll DI A Gofl AfBE| AMENooll B SNGH D e WIcID AU JARDRI D HIEAHA
3314 SToldI @I IUciet] Dol AT dIoll GOl bl STeldl MUD! bl Ab oIdf Defl| sl B 316G ABINS DI cId2
Sl Sareigdl ererd 38T 8, Sid a8 Wl dl 3Uol AT DIb] AdIdl I SRIPI 3I: AR el JRDPR DI Dl
forRIfel D2 ASMS DI DA Dol AT

*off arbo1 Ris (Sterergz): orrst 91 B ARG daa AR Jollferll 3 ciftbol AR TSt olldl A oIS 8 Al Fizons) vt oft goildl A Prucor & fore
Gor bl SToIdI I Aoileel 3>al Sloll AIiE| cifépol SIIST SIold Sit A 31 3119 3GeHT & 3 A8 A ol A T DI 3|

FABIGR, 5 8fiwur Jiges of 31 siGe! Bt Rerfer ¥t w2 <t 2 15 as 3ol @2 S ARMRN 26t B GIRIFa @ fordaet aft oIdl B2 I a1 3 s Sor 3
cllel IMR91 A 38 3oetl A 31 3 oft Aee IS, SAD 1w FAR YPI of el & b aret AT Fail iR Yol P 9T 313l cifdpol AT okTT 8 fp
3Iol dIcl 9T I oI DAl DI Iolol AdATSl i ol qRilich SA $fiuvr sigsns of 3 sircedt bt erreft A Grer @I Al SR ©2 & far &) s dl At
A<t ot A B33A 9 o1l a1

el ustelf &bl Bladl of sl Rpis dls (G &) 4 Al Dblered deot oI As Rietlien i bl DR & ftevel DRIcdIeT A 8l 9+ 8l oRI oI iR 31
3icatt Figans B 12 A ol cron e 3z Adt DRI & i Aotdlsel Ris Sit of Sid & gt e o off IR of war oo 100 il B sice sizons
1 forifefa @2 fern siRem; 100 f&oil 3 ggel U ATel T 3l RN 3 3ii2 #soms U2 BRiquI 1 BIS gl IRBR 6t xS ordl St

HAIGATR, SADI YrAST YHAIUL & b AP ol A Sllold gu i #BoIS 3ol TRA W &, UQel, Slotel 3l IS 31 bl blardl i gl @2 o yarel #Ad}
St dY Fae srefeedt & uw spolus cafth 8ff A wa Adar e b s agkdt A dgens iz agell) sl A&t gy el Fca Jamicd w2 ey
AGIBIeT USIel, SIStet 3l AL 1A B Dol 9 afg P ag 11.05 yferera we uga or i s e Iams 3 Jg 8.75 yfererd eff) s sidst
Ut BT 3 b Fizons of fusar 13 auf & 2mft f¥pfs dis &9

PR AGRI 3 ST DI ALt Wt doll 28T dl Gl bl reicrazen ol AR sifel ugdsh iz fdmdRI &I AR Adcueirs dia 4 & ga dis doff| s
g Aol Tlol 3 P13 3ol o1dl 3 b RIS Bl ABoMS of Gol DI U 3N MfefD IMuIDIeT 3 sl f&Rn &) A Fizens of 3pft dd P St Fenfta
arefore & BRI A ord! sl Al e 3



* Speech was laid on the Table

areforre] I ATeRIAL & &b axall ®I e foreiaut atist aiie smufel b Rigdl uR smenf¥a idr &) Afer SIe 1T & SRR UR a¥e] DI IUCTSerT 3AfeID
Bldl & Al 3AD A DA Bl &, T8l S ISR 3 IADT lel DA Bl & Al IAD A TG SIKd &) lfbol 5 oIS U A ORI eTe] ofdl Bler

qE RIS & &b delR 3 axqail Dl IucTstidl YR AL 3 3 IS off AP Rrerofl arey 3 a1 smRirell A 3ol Ay 3 JRIST B2 AP g
axqail D el Dl o1dl & 2 9l IoIh G CPIMAR I6 38 8| A Aterr fierr A forepd oraerar & oo s sfiwur FigoMs DI BIFHIGR Po 36
o B Apcdt &, Rlordbl 3l AIDIR ¢=IIel Soll ofdl diadl afcd IedR & RS il & wRloll of Sof dAIDdl b 3T A ealol alol bt &
plforel bt &) I Al As 8 b TBAC Duferll & Rigibe B sl 3 U S9I DI sreicaazar Jarferd &l 38t 8 3l sfemefer Folwl Dlol Bl Joldl
91T 3 Gl 3 CRIMR IBI3L 8l &k 8

84 Glcll DI 3618 ¢ ADd 3| Slell DI Dl IARMEALT & 28l 3 3l AT Dal Sl Wl & b e SIell S Ieurgal A BRIae s 3 sAfere Hlerd a6
28t 8| cifcpat us A&t o1dt & SIcill b Icurgel 3 DS 3R o1dl 3R 3) 2008 31 G1cil @1 3curgar 147.6 i cor e swafes 2009 31 =1 146.6 e
30T 231 3| $ADI A UG 3 b IcuIGel 3 I UD oI <ol DI BRIac 3 difdbel 83 of 31 a¥ 25 TIRA <ol DI 3IRIA 35| 331 FAded
SISIR 3 Sl P uctserr et 171.6 cira 3t 8l Sl 8 Sl gredl & #isT & sfoferel copml 150 era cet 3 sift 3 b2 oft lordl @1 ason
[5518) =1

561 Ad PRI I srEfRmzen b PRI i &t safsl & § 28 &) IRPR F FA PRI & gal W sBIH aerot 3R R sl & arIS U3
oidl 3 ur 28 &) Jrcars Al A 3 b AR SA A snféf bRt agar Hf ard wadl E, -3 & s sft gt o 28 3

& IR DI €Al DIV D6l AEAI §, Yelowdicf bl 3ieicd AcTBIDR uRNG I 38l T (igeld b 3rerel arctt faoiwst Afdrfer of St fyaid
TR bt 3 3P ISR 91 3 37.2 yferord ol Rl 3| w15 sriapst 2004-05 31 fpw s1w 27.5 yferera & siidseter 3 wdta 10 Gt siférp 3,

gl Aen-2ften e a8 &, Aomufer Sft o fwer 5 aut 3 sBidl Y21 & ofid 3801 arcil & iz 3 cepE 11 BAS el Sk 76 . 3 A8
faSon 8 fob Siai v 3R sRkdl & 2 w6 &t 8, adl gt 3T sRaufcrl & wars a6 & 3

IRPR 3P PRI DI ar dl Bl & ciftpol nféle [AeIdr P ae 3 Po ordl Badl| 3518 B 1w #ABIGA 1R ¥ 30 eofl ufvart &t Jufer
81 bl AucT ®I U [IEE 3 sof dlol uf¥arl & arell i RIdoll ol ST 2301 3ol J9I I 3Mfd DRI Hu2 ST oM $A A6 W Bl
31 fIPRI 53 DT A6 IS 3N SV oI Dbl arafdd fFerd Pl gur oidr &

flesct 6 Jredl 3 Gor DI fADRI 62 @l FHUR o Sifel bl agd 2l Il Yerror #icf} 3iiz Jorcbl WD of b & cifcporl cigera2 Afdifer bI Ul 3ot At
Tl bt diet Zier 3 8, BRIP SBRIR 91 ot cener 41.8 yfererd smarct =nfor ceper 45 Bs dier yferns yfer ke 3 447 IR U2 S[eiRl
D2 38 &) AT A ITDR Dt Sl 3 fAdRT g2 &t ardafdmdr 3

g Bl Bl §ft BfSer 3 6 Sor B 45 BAs cller i yferfgar 15 Fut oft ot wpamr ur 33 &, DA 3ol ARt b smedl B gt B2 33 3oy
I8 IUEC 3, ABIGH b IR libsdrstt & A 3 sRId Dl furol BT IR Bl 3 3 3l sAfce sRId 32ar 3 i 2ol drdll &I I o
Aol DI AR DAl 8| IIDR PR <igerd Al bl Rulé @l Fdior @2 adt & Al s seferel @I fdcl 47917 s U &l SRk
SIafes apft Ao sBid Y A ofi 380! arel okl & e W siofclel B Fu A 1, 28890 w35 Fud & w1 fpd o1 3B & sl sAfere IR
sl bl IIN DA ddToll dlad! 3

2007 3t srsjot e Affer 6t v Ul oS oft, e aarn sk e 5 Sor &t 77 yferera smardt =nfer 83.6 @s et 20 Fw yferfear sft
I o1dt 2 urd 3) sAfCTT Asiufer Al 9 3t sRidl a1 A ofid Zaol arel clisil bl ARARID AIRT Got Dol AT 32 Jowt it Si sifer st
&1 gyuft 3f 3, 308 JrElool & 3T orerct oft e Sirem anfa?y,

IR ol Sl fIPRI I Il UbsI 3, a6 A odl &) S91 P PR Acft 25 D1 b6l wad & 3l S9I 3 RpArel et B2 a8l 3| DY el o1
IE Rael b A oIS SRAferd 618l g, Sl As IAS D HAeons Dd "coll| A RATel G9I D 3 3IGa! DI 3FHIGT DI gol arell 3| SIBI elldT oISl D
UPH-UP ol Dl A W 3, I8l 91 I Al ol 3fellsl S JT 3ol Ml 3 SoI Bt STeIdr of S 3| A A S9I DI ol B Arel R 3
Sil ARPR B A TWIel W faRT Bt & 6 PR T Rl 36elel B WRIT SR 3

3IST oI bt P offfer w2 oft orr B3y A foaz oot & sraeadmr &) dor i Pt #1fd et of 81, 3AD T LA.5.51s oldl afcd Goffavcaz Silol
Tolloll 13T, Sial P IrurGel dalol Bd PN ey zisll bl TG DI RIRT 3|
3 Deoll AI&AI g fob 913 DI 3IPT DI Seloll eI dGol SISRI b I AT P SIeId? ofte Bl SIRY| P [&ail usel WaR 31 &t b Fisens b Racnw

ycolol @2 38 il of fdbarol bt s gavlol <l cff| Gxdol 91 A Tcoll 91cl &l BICT eIal cifdpol AB 3lol dIcl A=A I vl T2 D 3iIR 91T DAl &)

So1 bl Todl &3 anfie fameiar &t iz AfS eet o1dt f&=r SRI Al 3iol drel AR 3 SOl PI AWAIID Aloll-Al6ll [BIS ADdI 3| As U il famrr
8, 3 IIDIR ST of B2 FRiifs 331 8fiuuT Figems A Sloldr Dbl I Dol AsIoilfcl ofdl afed fAgLg Soft srefcaazen & smagaddr &



3IIUol JSI A &I, 3 SIUPI MBIRT g

*oft moicn: ISR (IACYR): 36T QI 39T Jigons A Gd &) aRidl Pl Sfidel IR 8l 3RI &) Pog IMPR P 3R REFdGRIeN A 3k 3BT
sRla faRteft Sfifer O vl #izens G2 a2 183l &l o 3, I T HEoIS U AR AR Fof 318 3

Pog &l JUle FDR &I s1ctd i smrrd-foriia skl oftferil & mer-2mer UsfluferRIl sl eoolRIcl Pl WRIGT Ugdlol ot 3AD! oflId b dRuI
3II1 XMoo, diell, Grell 3l det 3nfe bl Dlerd awirel B 28 &) el 9 8l 8l gl DI PRI YUl FU I Bog IRDR |

UCIel 3cucl W AfRAST Bat Dol DI forul oft sr=ia Ridrstore ) Pt der 61 qerT3t A sRia Stetar ot vsonforil 3 ik somwr g3u 3 st yorR
RIS Sk Bt 1w il A AAe=mer ot DI Riawsl @ i d6r1 3| TRIG Al B Slrel Sisie 6! Hlera Dl 961 B2 Pog, IRDR of &z f&=n 3 b
a8 U3l 38 fepatrel faRledt 8 531 Wtel A Sruigel UR Yferapel Y9Iid Usal, Sricpt ien sidis A8 8l &b Arensol biardl 9t ik af Siel

SIRY YUl IRDR Do I 3M1S 8, e A TPIMAR iy DIl 9 g5 8| AElsoll Bd Ia9ID SUPI a3l Pl blodl 3 I@Il Pl sfolerel st A
TPIRI Sl Apdl 3 o ad 2004 3 aftfe el s1ca Jyamic 184.90 e i 51 aif ggw2 237.10 8t s &l e 6t Jamio O dedl yafr
Pl AP0l P I8 Pog, ITDIR of DIS DROR DG olal ORI

FBOMS U2 I U6l b {16 Pog IRPR i of Al B oftfer 3, of 3t 3Aht Sffifer A 3 gemat et Sft of a1, 2010 3f et IRPR BT SRAT-ShF
Uor D U 5A a¥ fSMFeR AP HPE W DI Urol I ard Bal eff) 3D 3tetral, of et 3 AFuool I faprr uldug &t dow 3 yeror #id}
Sit of bledl U2 DIq Urol bl JHIdell DI BT Aol A SIS 33 di3fle 7 U 3MUoll AP A Ucel 311S o,

giie & orRiwIct 3 aicil B gt 3 BT Gl ool A 8t SareT gl &8 8 st avs Al B et A 3ire] vd AfSSEAl B 1t 3 #ft Y st A ST
&l 9fs g8 &) glorm 3

* Speech was laid on the Table

gotl O &lc) I GA ol W Tgol dIcll ol I fuesel uiar auf 9 sa1db Gl 3 diol ol 3 siféred gfiy g3 8 s ulferfer 3 sildl & Mmer-aurer et
ot 1 9t Y Sfot bt At DI caazen wIoil A3 us 8T &) Adie Bl Aol FRDR G AR AT AdICTol B IS Stoldll Dl Al f&ol B 3iG2 Hgons i
Gl cTro1 oI arIcT fasen e Afdsor Blaadl 3 Briac oot ot B Seis iz sewT 331 3

MR T3 [STan 3l I 2l ADbdl 2 16 S8t v 3l sRidl @l 3ol 3 At ordt frer w 38 3, adl sedier xarer fowpt & shicEll i I8 3a-
IXIA o Blol P PRYI 315, A TG 3l IS 3| PoG, AIPIR HEOS U2 3Pl 61 col6! 3 GIt P DRI PBIeNdrSIiR a i ARl dl 3wt

SToIell I TIcol I U JHIT &= Sl 28T &) Pog ADR DI Goiiulerll Bd eoollRIS! I e e Jofol B I6IRI SRIEl DI & ARID Fololl AT,

FBOMS S Sacid PR W AHT IRPBR GRI IS BRI BGa of IR Sol U2 IS Bd IS P d1e2 urct 33T GeiR R ol s 3t st
urcT 3ot Sfiferil od DRyl P IR U2 IRDR DI Dea? 3 TSI D

*SHRI KHAGEN DAS (TRIPURA WEST): I oppose strongly the infliction of steep rise in the prices of Petrol, Diesel, LPG and
Kerosene by the UPA Government. As this was dealt a cruel blow to the people of the country.

This has been done at a time when inflation is high, when the relentlessly increasing prices of food items like rice,
wheat, sugar, edible ail, pulses, vegetables etc. are reflected in a high food inflation rate of 17%.

This step will further push up the prices of essential commodities and has an all-round cascading impact on inflation
rates.

No Government with an even iota of sensibility for the suffering of the people because of price rise can take such an
anti-people measure.

India has the dubious distinction of having the highest rate of consumer price inflation in the world.

I also strongly oppose de-regulation of prices of petrol. It means leaving the people to the mercy of a market



controlled by big multi-national companies and domestic corporate. This is going to disastrous for the economy and the
country.

The reasons being given by the Government for this price hike are wrong and misleading.

The Prime Minister has justified in saying it is in the interest of the country.

The country of the 77% who do not have more than 20/- rupees to spend each day or the country of the super rich?
He said that these reforms should have been done even earlier.

This is an admission that it is only because of the strong opposition of the left parties that the previous UPA
Government which was dependent on this support did not dare to end Government control on price of petroleum products.

Because of the pressure at that time, they could not increase the price of kerosene by even one paisa.

* Speech was laid on the Table
They talk of the "aam adami" and follow polices for the "Khas aadmi".
The Government is giving false arguments to justifying the measures they have taken.

The prices of petrol and diesel were increased by Rs.3/- per liter only three months ago at the time of the Union
Budget which opposed tooth and nail by the Left and some other parties.

International oil prices have not risen substantially in this period.

Neither is the Government prepared to rationalise the taxation structure on petroleum products which is adding to a
price of petrol and diesel in a large measure.

It is myth there such a step is being taken to protect the public sector companies from under-recoveries.

The so-called under-recoveries are entirely based on notional prices calculated without any reference to the actual
cost of production.

In fact, the de-regulation is only to help private companies who withdrew from the market because of the
Government price control. Now they will be free to enter the market to make profits.

By de-regulating petrol prices, the Government has opened the way for continuous increase in the prices of petrol. By
increasing the price of diesel and kerosene ail, the farmers and the poorer sections are going to be badly hit.

The LPG increase will further burden the middle class.
I, therefore, strongly demand to roll back the increased prices of petrol, diesel, LPG and kerosene ail.

Further, I like to mention here that the House is seized already with rising prices of essential commodities and
miserable failure of the Government to contain and control it. The wrong policies of the Government have led to relentless
increase in the prices.

I strongly demand the following steps should be taken to check the price-rise particularly foodstuff.

(i) Ban Future trading in all agricultural commodities as per recommendation of the Parliamentary Standing
Committee.

(ii) Take stringent action against hoarding essential commaodities.
(i) The Public Distribution system should be universalized with 35 kg. of foodgrains per family at Rs.2/- per kg.

(iv) The BPL and APL criteria should be scraped.



*SHRI D.V. SADANANDA GOWDA : The discussion on price rise issue on the floor of the house is the need of the hour.
Whole country is facing several serious problems due to the misgoverance of the ruling UPA Government. Wrong economic
policies of the Manmohan Singh Government has led to severe inflation in the country. Right from 1947 India is known as
'Krishi Pradan desh'. 70% of GDP, employment was from agriculture sector in 1950s and 1960s. After 50 years of freedom
farmers remain poor and indebted to huge loans and gone to the extent of committing suicide. The food production declined
day by day no importance was given to productivity. The Union Government had declared 7.4% GDP growth for the year
2009-10 whereas agricultural growth remain just 0.2% during the same period i.e. 2009-10. The prices of input for
agriculture i.e. electricity, fertilizers, seeds, diesel, etc. have rapidly gone up. In the 2010-11 budget, less than Rs.1000
crore only have been allotted for research on agriculture. It is the tragedy in India that if the farmer produce more he gets
less price and earns minimum, if he produces less then also his income remains minimum.

Prices continues to be a matter of deep concern. The Government attaches no priority to containing inflation so that there
is no distress to the common man. Congress had promised to resolve price rise issue in 10 days. But actually the prices of
several commaodities hae gone up by 100% and we have reached double digit inflation. Food inflation has raised nearly 20%
and thereby increasing poverty and disparities all over the country. As per the Govt. statistics nearly 58000 crore foodgrains
got rotten and wasted and this huge loss is due to lack of management. People are dying in hunger whereas lacs of tons of
foodgrain get rotten every year in government godowns.

Essential commaodities prices double in India when compared to the international prices. Wheat in India is Rs.14.50/kg in
India whereas 16.25/kg in the world market. Sugar has reached Rs.50/kg in India whereas Rs.18/- in world market. Why it
is so?

Was there any study conducted in this matter? Whether any steps are taken to get the rates to be nearer to the world
market? Since last six years the prices of essential commodities are doubled or gone three time when compared to 2004.

Items 2004 2010 March
Wheat Rs.9 Rs.18 to 24

Rice Rs.10 Rs.24 to 28

Sugar Rs.14 Rs.37/-
Groundnut Oil Rs.40 Rs.100/-
Mung Qil Rs.24 Rs.79 to 90
Milk Rs.14 Rs.32/-
Kerosene/Litre Rs.18 Rs.35/-

This price hike is due to the bad economic policies of UPA Government and the saying of UPA that "Congress ka hath Aam
Admi ke sath" is totally reversed.

The recent hike in price of petroleum products have played an important role in price rise. The produce the farmer, the
seller the transporter are forced to go beyond the limits and rise of price of kerosene and gas has impacted the livelihood of
poor and middle class people heavily and made their lives miserable. The UPA Government is solely responsible for this.
The promises given to the people of country have been totally ignored by the ruling UPA after they being placed in power. It
is the betrayal for the people of country.

Hence, I urge the Prime Minister and Petroleum Minister to cut down the price of petroleum products and I urge the
Government to bring all the essential commodities under PDS system and take necessary economical step to curb price rise
immediately.

* off gor9ATH IfoRIeAl (Sireion):: :3Uel YS! FEoIMs P $A 3ifel MMA9AD d 93fl? ARICI UR 3ol f[IAR Rb Dot
DI AR SR11, $AD 8 H MUDI MHR RID DAL
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*Dr. RATTAN SINGH AJNALA (KHADOOR SAHIB) : Chairman Sir, I thank you for giving me the opportunity to speak on a
very important subject. We have discussed the issue of 'Rise in prices of essential commodities' in this august House at
least nine times but the prices have not come down. The more we discuss this issue, the more the prices soar. We are all
concerned about the common man. He should have at least two square meals a day. He should be able to make both ends
meet. Unfortunately, sir, sixty-three years have passed since independence but we have not been able to identify the exact
number of BPL families in the country. If we do not even have their exact figure, how will we provide ration to these
hapless poor people? It is also very unfortunate that we have not been able to build the character of our citizens ever since
we attained independence. Character-building is the first pre-requisite for any country to make real progress. One reason
for the sky-rocketing prices is the lack of good character in our citizens. People occupying responsible posts are busy
indulging in loot and corruption. No one cares about the poor and the needy.

Sir, democracy rests on four pillars. The first pillar is the Parliament of the country. Judiciary is the second pillar.
Bureaucracy is the third pillar and Press is the fourth pillar of democracy. If all the four pillars of a cot are broken, what will



happen to such a cot? The entire system in this country is deeply mired in corruption.

* English translation of the Speech originally delivered in Punjabi.

Sir, we have not been able to find a solution to any of our problems. Population explosion is the order of the day. Poverty is
on the rise. Illiteracy is rampant. Corruption has become a hydra-headed monster. Ever since we attained independence,
we have miserably failed on several fronts.

Sir, we can rein in the galloping prices. But the Government lacks the will and intention to do so. If we want to curb price-
rise, we must look after the welfare of the farmers.

Sir, 70% people of the country are dependent on farming. However, the farmers have always found themselves at the
receiving end. But, these very farmers have bailed the country out by producing ample foodgrains even under most trying
circumstances. By the dint of their blood and sweat, the farmers have filled the granaries of our country. However, the
Government has done nothing to provide relief and succour to these farmers.

Sir the UPA Government was again elected to power in 2009. Tall claims were made by its leaders. They claimed that
within 100 days, prices of essential commodities will be brought down. However, Chairman sir, there was 100% increase in
the prices of essential commaodities in the first 100 days of this Government.

Sir, when elections are round the corner, the Government indulges in populist measures. But, after elections are over, the
Government conveniently forgets its promises and its flawed policies break the backbone of the poor people.

Sir, the money that should have been judiciously utilized for the welfare schemes for the poor is being wasted on holding
the Commonwealth Games. The BSP Members of Parliament have rightly pointed out this grave injustice. Newspaper
reports are full of tales of corruption and sub-standard facilities that are being provided in the name of Commonwealth
Games. Whether it is the construction of stadium or swimming pools, quality has been compromised every-where. Rain-
water is leaking from the ceiling of these newly-built stadium. Such is the sorry state of affairs the country has found itself
in, courtesy the greedy contractors.

Sir, this inflation is the result of the flawed policies of the Government. Punjab and Haryana provide the maximum quantity
of foodgrains in the Central Pool. Lakhs of tonnes of foodgrains are lying in the open and either rotting or being eaten by
rodents. Time and again, we have appealed to the FCI to purchase and store the foodgrains, but to no avail. The Hon'ble
Supreme Court of India has also directed the Government to save the vast quantity of foodgrains from being wasted. It
should be distributed among the needy and the poor. But, the Government has turned a blind eye and a deaf ear to this
problem. This is sheer apathy on the part of FCI which is already reeling under charges of rampant corruption. We do not
have adequate and proper storage facilities for foodgrains. The Government does not even provide railway-facility so that
the foodgrains can be transported to other needy states. Rotting wheat is then sent to the beer-producing factories and
distilleries and the people involved in it make a lot of money through unfair means.

Sir, inflation and Congress party are like inseparable siblings. Whenever the Congress party is in power, the price-rise is
bound to take place. The centre conveniently indulges in a blame-game with the states. Surprisingly, the rates of all items
are fixed by the Central Government -- be it petrol, diesel, urea, cooking-gas, kerosene or anything else. How then can the
states be held responsible for rising inflation?

Sir, the states have always helped the poor and the needy. There are over two lakh BPL families in Punjab. But, our Chief
Minister Sardar Prakash Singh Badal has provided free ration to over eight lakh families. We are aware of our
responsibilities. Several other states have provided relief to the deprived and downtrodden sections. However, the centre is
busy pursuing flawed economic policies which has resulted in the prices of essential commaodities going through the roof.

Sir, Hon'ble Prime Minister has said that the prices will come down if we have a good Monsoon. If weather-gods have to
control the prices, what is the need of this Government? Why should we spend crores of rupees on electing our
representatives if Monsoons are supposed to deliver the goods?



MR. CHAIRMAN : Please wind up.

Dr. RATTAN SINGH AINALA : Sir, Punjab is facing a lot of problems. Kindly allow me to ventilate the grievances of people
of Punjab. This is my right. We provide 60% food-grains in the Central Pool. We have only 1.5% land of the entire country
but we provide the maximum quantity of foodgrains in the country's granary. The blood and sweat of the farmers of Punjab
is the reason the country's granaries are over-flowing. Kindly allow me to speak.

MR. CHAIRMAN : There are other Hon'ble Members waiting for their turn to speak on this important subject.

Dr. RATTAN SINGH AJNALA : Sir, on one hand, prices of essential commaodities are sky-rocketing. On the other hand, there
is rampant adulteration in food-items. Spurious drugs have flooded the markets.

Sir, the PDS system is in shambles. The foodgrains are not reaching the poor and the needy. The entire PDS system is
mired in corruption. Who is responsible for this mess?

Sir, genuine people have not been included in the list of BPL families in Punjab. Only 2 lakh BPL families find their names in
the BPL list in my state. However, in reality, there are at least 12 lakh BPL families in Punjab. People have this
misconception that Punjab is an affluent state. However, there are a lot of poor people in Punjab. Genuine and needy
people have been excluded from the BPL list. Until and unless we have the correct figure of BPL families, how can we
provide relief to them? But, the Central Government has failed to get conducted a new survey of BPL families in Punjab.

MR. CHAIRMAN : Hon'ble Member, please cooperate. Please make your point in brief. Please conclude.

Dr. RATTAN SINGH AINALA : Chairman Sir, I have already appealed to you to kindly allow me to raise the grievances of
Punjabis. Sir, the poor person takes loan from money-lenders at the rate of 2%. In a single year, the poor farmer has to pay
24% interest to the money-lender. Unfortunately, even banks have become dens of corruption. They demand bribes from
poor farmers for granting laons to these hapless people. The entire system is stacked up against the poor farmers.

MR. CHAIRMAN: Please conclude.

Dr. RATTAN SINGH AJNALA : Sir, this is a very serious matter. The entire opposition has spoken in one voice on this issue.
The people of the country are in a miserable condition. People are looking up to us. We are elected representatives of the
people. It is our right to raise this issue in the Parliament.

Sir, the common man is in a serious condition. He must be admitted to the ICU. We want the patient to recover. The
patient should not be admitted in the general ward. This is a unprecedented situation. This is a grim situation. All of us
must put our heads together and bail out the common man so that we put an end to his woes.

*DR. THOKCHOM MEINYA(INNER MANIPURY): This is the first time since India become a republic that a discussion
under Rule 342 is taking place in Parliament. The discussion held under Rule 342 entails that the Leader of Opposition
initiate a discussion on the issue, followed by the reading of the resolution-that gives the "sense of the House" — by the
Chair (Speaker).

The motion is on the concern over "inflationary pressure" in the economy. Please remember, it is "price rise" vs
"inflationary pressure" in the motion. The motion calls upon the Government to take further action in order to contain its
adverse impact on the common man, inclusion of the term common man in the motion clearly shows Government's real
concern for them.

We are very confident that this Government under Hon'ble Prime Minister, Dr. Manmohan Singh and UPA Chairperson,
Madam Sonia Gandhi and the Hon'ble Finance Minister, Shri Pranab Mukherjee shall be able to do exactly that.

The issue concerns, everybody in the country-the haves, the have-nots, the government, the opposition. Therefore, the
opposition demand for discussion under Rule 184 in Lok Sabha and Rule 168 in Rajya Sabha could not be conceded to by



the Government. The Government also does not insist on the discussion under Rule 193.

There have been nine discussions under Rule 193 on price rise in Lok Sabha in the last six years.

Nobody can force inclusion of "aam admi" in the motion. Nobody can work to embarrass the Congress Party. We do have in
our election manifesto the slogan "Congress ka haath aam admi ke saath(Congress hand is with the common man)"
focusing on the common man. However, we do feel that this is recognition of the Samashya i.e. the problem.

I am from Manipur. My state is at the moment in a peculiar situation. The cost of living in Manipur has been exceedingly
high for the last few months. There is acute shortage of essential commodities. People of Manipur are suffering hell. This is
due to regular bandhs/blockades on the lifelines of Manipur.

We are buying essential commodities from black market at sky-rocketed price. For instance, Petrol over Rs.100/litre, Diesel
over Rs.80/litre, cooking gas over Rs.1500/cylinder, rice over Rs.30/kg.

One reason for this scarcity is our transporters' reluctance to ply on NH 39 even after lifting of blockade by Naga Students.
Because our transporters are fed up o perennial extortions, loots, arsons and frequent bandhs on this NH 39 by Naga
insurgents/organizations.

Another reason is that the other two NH 53 and NH 150 connecting Manipur with Assam and Mizoram respectively are in
pathetic conditions.

At the moment, Manipur Government is managing with NH 53 which is affected by regular landslides and bridges on it are
dangerously dangled.

Here I urge upon the Ministry of Road Transport and Highways and NHAI to take up the improvement of NH 53 on war
footing.

And NH 150 is still at a nascent stage and it is too narrow for any traffic. At this juncture NH 39 remains the only viable
option for transportation of essential commodities. Proper security should be provided to our transporters so that they are
free from the hassles of extortions, loots, arsons and bandhs.

Therefore, I urge upon the Union Government, particularly the Union Home Ministry that a National Highway Protection
Force must be immediately mobilized and deploy along sensitive NHs like NH 39. Till a National Highway Protection Force is
mobilized and put in place, for the time being adequate Para-military forces may be deployed along NH 39 for providing a
safe passage to our transporters. Immediate action is the need of the hour.

*9ff u.&. otrenr urdler (STemeIia)::: 3IGI 841 33 Aol 3 ABPIMS D SIfcHBayYl 3 UR Idi B2 3 3| A2 Ud aepi3il
ol fAWRT Uz BIbl yabIol SIC 31 3oIch! dId I 3II6I d3k] 38 3 daoll diadl & fob dadl Agrbifa =.dt.u. IRDR



&I VIFBIRID el 3 3 vb 3| $AD e qIi3-qufd B2 38t S9I DI Sloldl 9IRIG 3l 566 AID D2 DIFRA DI
GIRI &I DI DI B8l M 3G D AT, Uor] 3 il RFefel I3 D2 Aol 3M Wl & SAA II 9l fbeat I a8
SRICHol AIG 3M 31 3 - dI6a2 AG Il oldl Widl I War 3

3MH 311Gt DI AIDISE 3D ofdl Bledll 3A Ddet A, DUsST 3i? ADIol AlfdE| Uod ST A AT D el US 18
8, ®usI ¥3lcol d fere A T3 1<t el 3 ool 38 & 3l AdDIol A3IGol DI AUl TId a8 $A GIoRIT A el TACAT
81 el axqail I fwel 15 sidloll A 8l 38l coIAaR dfg A SISI 3119 3Mcdt of 31Ul 3T 3MUol scdl I Ue PIcol
311291 2 {5 &1 3A el & ferw difte I g2, wta slisiol ot o1dl féreran a1t oidl, Sit lisiol Picien 8, as ot
faurs 3

#lISTol I fANID Jollol dIct PUDI U2 of dl DI cloldH DAol dlell 3 3R of 8l Joichl eI clol aretl| A ULT. JXPR of
et IR siemeer Rid A Jasion PN IR v.3.50s. o el vaee, del PR 3nfé & fow & ¢t 53

U fdbatol dgact &l srr 3l Pt Alew 91fdr Rigpsdl &€ vad 2w pfty alser 1fdr oo gl s1$ siiz g3t sl
STORIZAT DI GdId Sl oIl 381 31 $A A 9ff Al DI paft 28t Al as arIGT ASIR of U3t D2 Sl Al arer uorelt
& ¥ SIel DI clidl BHIR 3GolGIl, PUDI DI Frcidr Al a1 AA: Ay IdIDPR DI | UIo PUD Ped it 3T ool
o 3l 31rst #ff 81 SR It [As ol q=nn it fop Sit fepAret 3uelr Aol URlloll B PP 3lool IrUIGel DIl &
3ADI dseld DI Bl [difere A1 S 3 3R IRPR [iferll &I Age Dl fGars St 3

313 arel uorell Bl a1 o2 dl UHeRIA Icurcl 9 bl Sirol drell dR¥FER gig 3 ot PiY Scuige! 78T 8l 38 8 3l 31
3Gl P uga A w182 S f&ars S &) $ADI gemdl q Slelopiferd Yanra usdr 8 32 IRPR A A1 A RAR
ordl 81 dl b Al oidl 8 fob anfei it P Ik A IR &l JRDR of Sl DiCIdC A D RISl DI S
ferm, Srafcs Gor st sidt A Srzt 8l 381 a1 IAD e &l Ferot bt dter A st smavAD axsil D ol I A Ay
&l 313 3l 3ne siresdt Bl dor At s8]

SHRI BASU DEB ACHARIA (BANKURA): Mr. Chairman, on the 5t of July there was a country-wide strike which was total.
There was a spontaneous outburst of the anger of millions and millions of people of our country. We have not seen such a
successful bandh in the recent past. Why did people come to the street, why was there a successful strike at a time when
inflation was high to the extent of 17 per cent?

When the prices of almost all essential commodities were increasing, the Government dealt a blow to the people of our
country by raising the prices of petrol, diesel, kerosene and LPG. What was the argument of the Government? The hon.
Minister of Petroleum and Natural Gas issued a big, full-page advertisement explaining to the people why it was necessary
to increase the prices, why it was necessary to deregulate the price of petrol. All was ...(Expunged as ordered by the
Chair). It was a document of deceit, to befool the people of our country. ...(Interruptions)

SHRI V. NARAYANASAMY: Sir, &€ is unparliamentary and not admissible.
MR. CHAIRMAN : I will go through the records.

SHRI BASU DEB ACHARIA : What was stated in the advertisement is that it was because of the increase in the
international price of crude that the Government had to increase the prices of petroleum products. It is indeed a fact that
we have to import 76 per cent of our requirement of crude. But, I want to know what was the price of crude in the
international market during the last one year. What was the price when the UPA-II Government came to power in May,
2009? Since May, 2009 the price of crude in the international market increased by just only 70 paise per litre of crude oil. In
May, 2009 the international crude price was 70 dollars per barrel which means it was Rs. 21.43 per litre. Today it is 77
dollars per barrel. What is the increase during this period of one year? Now the price of one litre of crude is Rs. 22.13. That
means that the international crude price has risen by 70 paise only whereas during the last six months, the Government
has increased the price of one litre of petrol by Rs. 6.44 and that of kerosene by Rs. 4.55. This was within four months. The
Government has increased the price of kerosene by three rupees per litre and that of LPG by Rs. 35 per cylinder.

During the UPA-I Government when the Left Parties extended outside support to the Government, we did not allow the
Government to increase the price of kerosene. The price of kerosene was not touched during the five years of UPA-I
Government. Today 40 per cent of the people who are living in the rural areas have to depend on kerosene. The price of
kerosene was increased during NDA regime from Rs.2.5 per litre to Rs. 9 per litre; and we did not allow it and the
Government could not increase the price.



The price of LPG has been increased in the past also, but never to the extent of Rs. 35. So, the argument of the
Government that because of the increase in international price of crude, the Government had to increase the price of petrol,
diesel, kerosene and LPG, is not based on fact. The international price has not increased to that extent during this period. It
has increased by only 70 paise per litre.

Our oil marketing companies are not incurring losses; rather they are earning profits. By increasing taxes on petroleum
products, how much will the Government get during one year, 2010-11? The Government will get Rs. 1,20,000 crore. The
Minister in his advertisement has stated that even after increase in the prices of petroleum products, the Government will
provide subsidy worth Rs. 53,000 crore, whereas the truth is also that the Government will get Rs. 1,20,000 crore. It
means that the prices are being paid by the people of our country and it is not that people are being subsidised by the
Government. So, there is no reason to increase these prices because the increase in prices of petroleum products,
particularly petrol and diesel, has its cascading effect. It has its own inflationary effect. That has been seen after increase
in the price of petroleum products. That is why, the people of our country protested.

Sir, we have been discussing the rising prices of essential commodities in every Session of Parliament, starting from the
Budget Session of 2009. We had discussed it under Rule 193. Again in the Winter Session, we discussed it. Then again, in
the next Budget Session, we discussed it. After the day we discussed it, hon. Finance Minister, while presenting the
Budget, proposed to impose 7.5 per cent customs duty on crude, which was withdrawn in 2008. It was because of the
pressure from the Left that the Government had to withdraw it. That customs duty was again imposed and also cess by
one rupee per litre was increased on petrol and diesel. By increasing this, how much burden was put on the people? It was
of the order of Rs. 14,000 crore, when one-fourth of the population in our country remains hungry and has to go to bed
without food.

In such a situation, the increase in the prices of essential commodities has adversely affected the livelihood of our people.
The Government is talking of GDP that the growth of GDP will be to the extent of 8.5 per cent this year. What does it mean
to the poor people of our country? What will they do with the GDP growth if they do not have food and if they have no
purchasing power?

In 1943, there was a famine in Bengal. Why was there a famine in Bengal? Prof. Amartya Sen said that the famine in 1943,
which was there in Bengal, was not because of food not being available. Why was there a famine? Why thousands and
thousands of people died because of the famine? It was because of starvation and it was because the people had no
purchasing power to purchase the food grains. Today, we see tonnes and tonnes of food grains rotting in States like Punjab
where 1.5 lakh metric tonnes of food grains are kept open in the CAP godowns, which means under the cover of tarpaulin
under the sky. For how many years was it kept like this? It was there for three years. It has weathered three monsoons,
and 50 per cent of the food grains now have become unfit for human consumption and 50 per cent of the food grains have
rotted.

At a time when the food grains including wheat and rice are rotting in the open godowns, the Government has not arranged
enough godowns. Even some of the godowns, which the Government had earlier, have been de-hired. Hence, the capacity
has been reduced and the food grains are kept in the open. Further, at a time when there is a demand for supplying food
grains and providing quota to the State Governments, the quota has been reduced. In case of Kerala, the reduction in quota
of rice is to the extent of as much as 82 per cent. In case of West Bengal also the quota of food grains has been reduced
for APL by more than 50 per cent. a€| (Interruptions)

SHRI P.T. THOMAS (IDUKKI): Kerala is not taking it. It is there on record. ...(Interruptions)
MR. CHAIRMAN: No cross-talks in the House. Hon. Members, please stop the cross-talks.
...(Interruptions)
SHRI BASU DEB ACHARIA: When there is a demand to release the food grains to the States, ...(Interruptions)
MR. CHAIRMAN: Hon. Member, please wait for a moment.
...(Interruptions)
SHRI M.B. RAJESH (PALAKKAD): You are afraid of the facts. ...(Interruptions)
MR. CHAIRMAN: Hon. Members, please stop it.

...(Interruptions)



MR. CHAIRMAN: Nothing will go on record. Please sit down.
(Interruptions) 3€; »

SHRI BASU DEB ACHARIA : This is the wrong policy of the Government that when food grains are rotting, the Government
will not release food grains to the State Governments to provide food grains to the APL category. ...(Interruptions)

MR. CHAIRMAN: Please behave yourself.
...(Interruptions)

SHRI BASU DEB ACHARIA : The Government in the month of January last year released some food grains for APL. What
was the price fixed for APL? It is not at subsidized price and not at the full economic cost, but much more than the price
that is fixed for the APL category. ...(Interruptions)

SHRI BISHNU PADA RAY : It was Rs. 16 per kilo. ...(Interruptions)
MR. CHAIRMAN: Please stop prompting.
...(Interruptions)
SHRI BISHNU PADA RAY : Sir, the people of Andamans are suffering. Hence, I am saying this.

SHRI BASU DEB ACHARIA: The food grains will rot and people will go hungry, but the Government will not release food
grains to the States according to their requirement.

SHRI P.T. THOMAS : In 2010, the off-take by ...(Interruptions)
MR. CHAIRMAN: Nothing will go on record. Mr. Acharia, please continue your speech.
(Interruptions) G€;'»

SHRI BASU DEB ACHARIA : When targeted public distribution system was adopted, the poor of our country was divided.
There were a number of Committees constituted, like the Tendulkar Committee and the last one, Dr. Arjun Sengupta
Committee. Dr. Arjun Sengupta Committee in its last and final report has stated that 77 per cent of the people of our
country are to depend on Rs. 20 only. ...(Interruptions)

SHRI V. NARAYANASAMY: You know what was the criteria which was adopted. ...(Interruptions)
MR. CHAIRMAN : Nothing will go on record.
(Interruptions) G€;'»

SHRI BASU DEB ACHARIA: Seventy-seven of the people who depend on Rs. 20 are very poor people. We demand that
instead of targeted public distribution system, the Government should introduce universal public distribution system to
cover 85 per cent people of our country who are considered to be poor, vulnerable and middle-class people. For that how
much money is required. We have worked out and it comes to Rs. 1,20,000 crore. If you spend that money, you will be able
to provide not only food grains, but also other essential commodities at a subsidized rate.

In this year's Budget, the subsidy on food stood at Rs. 52,000 crore. You are providing Rs. 52,000 crore as food subsidy. By
deducting Rs. 52,000 crore, you need Rs. 68,000 crore more. If the Government could spend Rs. 68,000 crore in addition
what they are spending during this year as a food subsidy, then this entire 80 per cent of the people, that means, 85 crore
people, can be covered. In other words, thirty crore families who are vulnerable, below the poverty line and belong to lower
middle-class can be covered. For that, that money is required. The Government has the money, but because of their anti-
people policy, as they are following a new liberal policy and because of that, the price of petrol has been deregulated. Now,
the people of our country have been left to the market forces. The Prime Minister has stated that it has been done in the
interest of the country. It will be not only confined to the price of petrol, but also the price of diesel will be deregulated as
per the recommendations of the Kirit Parikh Committee.

What are the recommendations of this Kirit Parikh Committee?
MR. CHAIRMAN: Please conclude.

SHRI BASU DEB ACHARIA : There are some suggestions to make and I will take five minutes.



MR. CHAIRMAN: Please conclude in two minutes because there is no time. I have already given you seven minutes extra
time.

SHRI BASU DEB ACHARIA : Please give me five more minutes.
MR. CHAIRMAN: Please conclude fast.

SHRI BASU DEB ACHARIA: That Committee recommended that prices of all petroleum products should be deregulated, and
the price of LPG should be increased by Rs. 100, and Kerosene by Rs. 18. The Minister of Petroleum and Natural Gas said
that in a day they would have to spend only one rupee. Those who depend on Rs. 20 per day have to spend one rupee
daily. How will the poorer sections of the people survive? The number of starvation deaths is more in our country.
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India ranks at 66t position among 88 countries where starvation deaths are more. The position of India is such that it is
behind even to Sudan, Cameroon and Nigeria.

MR. CHAIRMAN : Please make your suggestions.

SHRI BASU DEB ACHARIA: We have been demanding that this speculative trade which is creating havoc in our country
should be banned. The Standing Committee on Food and Public Distribution System unanimously recommended and we, the
entire Opposition demanded it, but the Government is refusing to ban speculation in commodities. You will be surprised to

know about the value of trade this year from 15t of April 2010 to 30th June, 2010. If we compare this with that of the last

year of the same period, this year from 15t April to 30t" June, the total value of trade was Rs.24,54,987.26 crore and in the
same period last year, it was Rs.15,64,114.96 crore. Such is the volume of trade and the farmers are not getting the price.
Farmers start to sell at a cheaper price.

Last year, West Bengal produced 95 lakh tones of potatoes. The Government of West Bengal spent Rs.400 crore on
purchase of potatoes so that the farmers can be saved from distress sale. So, the future trend of this speculation should be
banned because of which price is increasing. The universalisation of public distribution system should be introduced.

We have the Essential Commodities Act. That is a Central Act. That Act was diluted in 2002 by two notifications. We have
been demanding since the inception of the UPA-I Government that the Essential Commodities Act should be amended
because of this speculation, hoarding and black marketing. In order to tackle this problem, there is a need for amending
this Essential Commodities Act. On the one hand, the rising price and speculation in commodities market are feeding each
other thus making life of the common people miserable and on the other it is ensuring huge profit for big corporate traders.
I charge that this Government is facilitating this process by refusing to universalize public distribution system and by
increasing the price of food grains for APL category.

Recently the Centre for Monitoring of Indian Economy (CMIE) has conducted a study which stated that the gross profit
earned by private corporate entities was 44 per cent of the total wage bill of those companies in 2001. In 2008, their gross
profit had risen to 176 of their total wage bill. That is the situation today.

By increasing the prices of petrol, diesel, kerosene, LPG, by not taking any steps to control and curb the prices of essential
commaodities, economic authoritarianism is being imposed. The people of our country defeated political authoritarianism in
1977; and the people of this country will defeat this economic authoritarianism of this Government.
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*SHRI S. SEMMALAI (SALEM): Prices of essential commodities are rising everyday. People are suffering under the
impact of unprecedented price rise.

Inflation after a dip is in the increasing trend. People are finding it difficult to meet both ends. Why is this situation? Faulty
planning, wrong priorities and failure of the Government. Both the Centre and States have failed to control prices.
Government may say this is due to global phenomenon. Don't say it is a global. In China, Malaysia, Brazil and even in Sri
Lanka prices are not much rising. In 2008 in these middle income countries food inflation was double digit. At this time
India has 7.2% inflation. Subsequently, food inflation came down to single digit in the above countries. While India
witnessed double digit food inflation (23%). The Wholesale Price Index (CPI) inflation stands at 13.9%. At both Wholesale
and consumer level food prices are rising faster than general inflation.

The hike in fuel prices has had cascading effect on prices of essential commodities. Why the Government is adding fuel to
inflation fire. RBI in a statement on July, 2010 stated that the recent increase in fuel prices will have an inflation with
second round effect being felt in the month ahead. World Bank in August 2008 had estimated that 456 million Indians were
poor by earning less than 1.25 dollars i.e. Rs.50/- a day. Arvind Virmani, former Chief Economic Advisor estimated that it
would cost just 22,478 crore rupees to lift all poor people above poverty line.

I would like to state that a Government which spends 40,000 crore rupees for conducting Commonwealth Games and has
written off 5 lakh crore rupees on III heads to super rich and corporate is not coming forward to spend 22,000 crore for its
Aam Admi.

I wonder why the Government is pursing policies that transfer most of the burden on the Aam Admi and aggravate
inflation. The argument that oil marketing companies are incurring loss and hence the Government cannot continue to
share the under recoveries is not tenable.

When the Government gives away so much and favours the rich and corporates, why not the Government continue to bear
the financial burden of the oil marketing companies reign the prices of Petroleum products and relieve the common man
from the hyper inflation. If there is a will, there is a way. But the Government do not think about it.

The Government is of the view that the people can withstand the vigorous of inflation since they have higher income and
more purchasing power.

The Government is also under the mistaken impression that the people have understood the compulsion of hike in fuel



prices and may not find fault with the Government.

Let me assert the silent majority of the people are suffering a lot and burying under the impact of price rise. At the
opportune time, they will give vent to their feeling. Writings on the wall are clear and it is for the Government to act.

Prime Minister has recently said that food production has to be increased to control prices. Yes, every one agrees. But the
Government continues to neglect the Agricultural sector leaving the farmers at the mercy of money lenders. With no
additional investment on agriculture, etc. to expect food production to increase will amount to a miracle. What we need is a
second green revolution on the farm front. Then only agriculture sector will show substantial growth and the country will
have a sigh of relief.

Inflation is essentially a tax on the income of poor people who are buyers of food.

To bring the fiscal deficit under admissible level, the Government has to borrow 3.8 lakh crore so says Hon'ble EM. to avoid
borrowing and to keep the borrowing at a manageable level, the Government has no other go than to rise the prices of
Petroleum products. This is our FM's assertion. If an economy could sustain only by increasing the prices of petroleum
products, that affects the poor very much. I think that is not a wise and prudent policy. I urge the Government that in the
name of building a strong economy don't ruin the lives of the poor.

The most alarming news on the Government side is allowing the private players to enter into the oil sector and permitting
them to fix the oil prices amounts to handing over the Indian economy on the platter to private sector and ruinage of the
country's economy.

It is a suicidal attempt. That would ultimately bring no cheer to the country. The financial and business independence of oil
marketing companies should be subjected to the control of the Government allowing them to have a free hand is not
advisable.

I make an appeal both to the Hon'ble Prime Minister and Hon'ble Finance Minister as my revered leader General Secretary
of AIADMK often and often has pointed out that don't let market forces to determine prices.

Intervene effectively and arrest the rising inflation and price movement. The mandate, the UPA Government got in the
Parliamentary election is to look after the take care of the poor and middle class people and not to protect the rich. Finally,
I quote Shakespeare, ' The fault, dear Brutus, lies not in our stars, but in ourselves'.

So this is the right time for the Government to wake up and act seriously.
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*SHRI PREM DAS RAI (SIKKIM): Sir, I thank you for giving me an opportunity to express my views in this important
debate. At the outset I would like to state that my party, the Sikkim Democratic Front Party, had asked for a debate on this
very issue under rule 193. We did not see any reason for keeping the House under siege for so long a period when we
wasted so much of time. We are where we should have been a week ago. Nevertheless, better sense has prevailed.

I would like to bring to the attention of the House on a few but very important points. Almost all the issues have
been covered substantially by so many speakers. Price rise affects us all and the poor more so. It has been pointed out in a
report of the UN Department of Economic and Social Affairs that in 2009, 13.6 million more people were pushed into the
ranks of the poor in our country because of joblessness and high rates of inflation.

This mean that even though our GDP numbers looks good and that we have so much more money to pull people out of
poverty, we are not able to do so in a meaningful way. The demand push drive of inflation has indeed had debilitating effect
on the poor and will continue to do so unless we are able to give better and more substantial safety net for the people
below the poverty line. In other words poverty is as dynamic as any other phenomenon related to the economy.

I understand that in the last 15 years or so the question of inflation and price rise has been one of the most debated topics
in this House. This is a ready reflection that our democracy is working and the issues of the poor find ready voices and ears
here. If we go back and just change the dates, the debates and the issues would essentially remain the same. So what has



changed? Really nothing if you come to think about it. The people who are poverty stricken are therefore hardly amused by
the antics of us Parliamentarians.

The issues on the table are the same. They are what kind of administrative measures are being taken to control black
marketeers, hoarders and speculators? They are what kind of administrative measures being taken to strengthen the Public
Distribution System in the country to make them more targeted and accessible to the poor? What kinds of monetary and
Money supply policies are being taken to curb the demand side inflation and finally on the issue of measurement of inflation
via WPI versus CPI?

There are issues related to petroleum price rise and how it has a cascading effect on the prices and indeed on inflation.

There are then the blame game on State versus Central Government responsibilities on the whole range of interventions as
outlined earlier.

The question therefore is whether we as Policy Makers have failed to change the way we approach these issues over the
years? Have we done enough? The answer seems to be in the negative.

I would therefore reason out that we need to bring in such measures that will change the whole discourse into a more
meaningful and action oriented one in the years ahead. Let us see that we come and discuss other more pressing issues.

There are two immediate answers to my mind. One is that now we need to find or create a dynamic poverty index,
measurable and which is there upfront like the GDP figures. The Government would be looking at these numbers year in
and year out. This will bring focus. Our country has one of the largest populations of people below the poverty line by
whatever measure. This means that we need to do so much more and need to target reduction through proper
implementation of our policies and programs. We do not have a feel for this on a day to day, month to month or year to
year basis because we do not have a number or an index. Why cannot be create one? In the case of our economy the GDP
figure is constantly telling us whether our policies and programs are working or not. Course correction is quick and
meaningful. Why should we not have the same for poverty?

The second issue is that we must target the supply side vehemently. Now we learn the Government is thinking of 10
percent growth in Agriculture. This is really good news. This will have a multiplier effect. I think just the thought is worthy
of applause. I am sure we will see much more by way of schemes and proper market linked policies to follow. By not having
had this thought even when we knew that our demand side inflationary push was going to happen has indeed been an act
of omission.

With these words I would like to end my speech.



SHRI P.C. CHACKO (THRISSURY): Mr. Chairman, Sir, I thank you very much for the opportunity given to me.

From 12 o'clock, for the last more than six hours, this House is waiting to listen from the hon. Members, especially from the
Members of the Opposition, some valuable suggestions to tackle the situation this country is facing today.

But I must tell that right from Shrimati Sushma Swaraj to Shri Basu Deb Acharia to the hon. Member from U.P, all of them
have disappointed this House and disappointed the people of this country.

For the last six days, this House was taken to ransom. No business could be transacted; it is all for the sake of a discussion
on price rise and inflation. The simple formula was that they wanted to discuss this issue with voting. Today, when Shrimati
Sushma Swaraj started speaking, her disappointment was so obvious — that they could not pull down the Government. She
said that but for Shri Lalu Prasad's Party and the BSP's support, this Government would have been downed. That was her
speech.

Probably, the issues like price rise and inflation, we cannot go above the political or partisan lines and we cannot discuss
this issue in all its seriousness. Probably today, after a week's pandemonium, when this House started discussing this
issue, people expected that valuable suggestions would come from the Opposition. I am not blaming them for not doing so.
They cannot. What are the reasons for this situation? If it is a crisis, what is the reason for this crisis? Who contributed to
this? What are the steps taken by the Government? What are the lapses on the part of the Government?

They spoke about Commonwealth games; they spoke about food grains getting rot in Punjab; they spoke about CBI and
about other things. At the same time, we have been discussing this issue during the last many sessions of Parliament. I
expected that at least the Leader of the Opposition will speak about the rate of inflation. The resolution talks about the
inflationary pressure on the Indian economy and the consequent problem faced by the common man. What is the rate of
inflation today? That was not mentioned by the Leader of the Opposition. When this House discussed this issue under Rule
193, the inflation was 21 per cent; it came down to 18 per cent; today, when we are discussing this issue again, the rate of
inflation of whole sale price index is 10.55 per cent. ...(Interruptions) 1 do not disagree. You may please listen.
...(Interruptions)

MR. CHAIRMAN : Nothing will go on record.
(Interruptions) &€/

SHRI PC. CHACKO : Please do not get impatient. I am not disagreeing with that. She has not even mentioned what is the
rate of inflation in this country. It was 21 per cent; it came down to 18 per cent, and again, to 16 per cent; today it is 10.5
per cent. ...(Interruptions)

MR. CHAIRMAN: Please address the Chair.
...(Interruptions)

SHRI PC. CHACKO : Please understand this. They may be getting impatient because they know that their game has
backfired. ...(Interruptions)



MR. CHAIRMAN: Nothing will go on record.
(Interruptions) 3€;*

SHRI P.C. CHACKO : That is their unrest. But the fact is that the inflation is coming down. In every developing economy,

this kind of a situation of one type or the other happens. What are we seeing today? In the country, price rise is a burning
problem. The common man is suffering. This House in the form of a common resolution accepts that we have full sympathy
for this; and the Government as well as the Opposition, unitedly we have to face this problem.

We have to know some basic facts. What is the reason for the rise in prices in this country? One can blame the Government
especially the Party in power will always be blamed. I can understand this psychology. Today, we have weather based

farming in our country. In Kerala monsoon starts from 15t June and we have now completed two months. If you take the
average rainfall there, it is short by 23 per cent. If the monsoon fails, naturally the production of a country dependent on
the weather-farming is affected. Artificial scarcity occurs in this country when the production is affected either by flood or
drought. Left Members always want to establish that India is a poor country and it cannot progress.

I remember, after Independence, in the fifties and in early sixties for food grains we were depending on the Western
countries. When I was a student we were all engaged in the food agitation. With the begging bowl we used to go before
the big countries of the world. We were accepting food grains from them under agreements like PL-480 and various other
conditionalities. Today, after the Green Revolution, India is self-sufficient. In spite of the problems being faced by us today,
we are able to produce 230 million tonnes of food grains. I disagree with many of the, I would say, political views of Ajnala
Sahib but I salute the farmers of Punjab. Today, 230 million tonnes of food grains are being produced because of the
farmers of our country.

What is the stock position today? Today, 60 million tonne of wheat and rice are being procured by the FCI. It is true that
food grain is rotting in Punjab godowns. There are no sufficient godowns to store the food grains because we have an all
time record production. We do not have the space to store 60 million tonnes of wheat and rice. What is the shelf life of food
grains stored under tarpaulin? We are pained, if it gets rotten. I have no hesitation in criticising the Government and saying
that it is a failure on the part of the Government. But, we are happy that the FCI and the Food Ministry have started
building up more storage spaces. Private initiative is being encouraged and private enterprises are being invited to build up
more storage space. A country of India's size - our procurement being what it is, our production being what it is — needs
more storage space.

The off take of the total allocation by the Central Government to the State Government in 2008-09 was 90 per cent. In the
current year the total off take is 82 per cent. Who is responsible? Shri Basudeb Acharia was saying that Kerala's ration is
cut by 70 per cent. Kerala was given sufficient food by the Central Government and there was no complaint. For four
consecutive years the off take was only 35 per cent and 70 per cent of the allotment was not lifted by the State
Government. I am saying it with all responsibility....(Interruptions)

MR. CHAIRMAN : Please do not disturb. Shri Chacko, please address the Chair.

SHRI PC. CHACKO : When the off take was less than 30 per cent the Central Government or the FCI had no other
option. The targeted Public Distribution System was introduced. If our production today is 230 million tones what is the
reason for that? I would like all the hon. Members to understand that in the last six years, from 2005-06 to 2010-11, what
was the increase in the Minimum Support Price. From Rs.640 per quintal the wheat price has gone up to Rs.1100 per
quintal and for rice it has gone up from Rs.570 per quintal to Rs.1000 per quintal. The farmer was given a remunerative
price. If the rice was given at Rs.1000 per quintal it means that one kilo rice costs Rs.10. If for wheat Rs.1100 were given,
it means for one kilo, Rs.11 are given. If the farmer had not been given a remuneration price, the farmer would have
stopped producing. But today, we are producing 30 million tonnes of rice. This UPA Government which is ruling the country
is giving all encouragement to the farmers. We should understand that. We cannot expect all these things at a throw away
price.

Now I would like to mention the issue price. Today, the central issue price of rice is Rs.5.65 for BPL and Rs.4.15 for the BPL
wheat. They are saying that the ration is cut out. Today, we are having Antyodaya Anna Yojana (AAY) Scheme at Rs.3 and
Rs.2. What is the procurement price? The procurement price is Rs.10 and Rs.11 plus procurement expenditure. It costs
around Rs.13 and Rs.14 but it is given under AAY Scheme at Rs.3 and Rs.2 and for the BPL it is Rs.4.15 and Rs.5.65. What
this Government has not done? I can understand the political jargon from Shrimati Sushma Swaraj and Shri Basu Deb
Acharia. It was a mudslinging match. They were trying to blame this Government. But can they find the statistics to



support their argument? What this Government has not done? ...(Interruptions)
MR. CHAIRMAN : Nothing will go on record.
(Interruptions) &€/
SHRI P.C. CHACKO : Sister, I would have yielded but my time is limited.
MR. CHAIRMAN: Nothing will go on record.
(Interruyptions) G€;*

SHRI PC. CHACKO : Sir, I have not said anything which I cannot substantiate. What are you talking? I have spoken with
the support of statistics only. What is her complaint? There is no problem. They are unnecessarily disturbing.

MR. CHAIRMAN: Please do not disturb.

SHRI P.C. CHACKO : Sir, I want to come to the crucial question. The main problem is that the prices of petrol and diesel
were increased. It is true that they were increased. But why were they increased? Was it necessary? Was it not avoidable?
This is an issue on which we have to put our hand on our chest and then we have to decide. If you were in power, probably
that may not happen tomorrow because unfortunately you are there and you are destined to be there. You were in power
for some time but whatever sin you have committed because of that you are there. That is your fate. I want to tell you one
thing. Shri Basu Deb Achariaji said that because the international price of crude has gone up, that is why, we have
increased the prices. Our Finance Minister has made it very clear that this administered price system and de-regulation are
necessary because a series of reforms in the taxation are being implemented in this country.

Today, Shri Mulayam Singh Yadavji was challenging VAT. Today, the State Governments are financially sound because of
VAT. I know that the Finance Minister of my State was opposing this. But today the State Government's income is what it
is today. Many of the State Governments are on sound footing because of the VAT system which was introduced earlier.
This kind of reform process is a continuous process. In that process, probably we wanted to de-regulate the prices of
petroleum products. What happened? An increase of Rs.3.50 for petrol and Rs.2 for diesel was made. Was it justifiable?
Here what is happening? The State Governments and the Central Government are levying taxes. Today, a new Bill called
Goods and Services Tax Bill is before the House. Yesterday, I read in the newspapers that the Gujarat Finance Minister and
the Madhya Pradesh Finance Minister have opposed it. All of us know who is ruling Gujarat and Madhya Pradesh. We have
no doubt about it. In Gujarat, there is no Government but for other kinds of artificial confrontations. But still the Finance
Minister of Gujarat said that they are not going to surrender their right and that they are not going to allow the Central
Government to introduce this new GST. What does it mean? Today if Rs. 22 is the price of the fuel, then more than Rs. 23
is the tax. The Central Government is levying taxes; the State Government also is levying tax and these two taxes together
is more than the price itself. So, if the common man is paying Rs. 48 and Rs. 50 for diesel and petrol respectively, then 50
per cent of that amount is tax. If it is liberalised, if the pricing system is de-controlled, then we can still reduce the price. If
the BJP wants to make it a political issue, then we have nothing to say, but if the GST is introduced, then the prices will
come down, rates will come down. If the Central Government and the State Governments cut down the prices by Rs. 2 or
Rs. 3.50, then even now it is possible. We have to sit with a determined mind to think as to how this can be brought down.
The impact of the increased prices of petrol and diesel in the whole price index is very marginal. I come from a consumer
State, some 2,000 kilometres away from Delhi, where each and every item is transported either by truck or train and
consequently the cost of goods goes up and it results in increased prices and naturally the fuel price hike is a painful thing.

Sir, when our oil marketing companies were suffering, when our public sector oil companies were suffering — the Left
Parties speak very high of the public sector companies. The model public sector companies were created in this country by
the Congress Government; it is the policy of the Congress Government and not of anybody else — when they were in the
verge of bankruptcy, the Government collected tax and supplemented the income of these companies thereby. I do not
know whether Shrimati Sushma Swaraj read the balance sheet or not. The Government is subsidising the companies. The
companies showed profit with the help of that subsidy. The hon. Finance Minister has already clarified that. But still they
were not convinced. They do not want to be convinced. But if the tax structure is modernised, scientifically revised, even
now the prices can be brought down. De-regulation of fuel prices is a part of an on-going process of tax reform in this
country. We have not done it with any amount of happiness.

Sir, today what is needed is food security. The National Advisory Committee under Shrimati Sonia Gandhi has suggested
that the head count is not correct. Reports of some Committees are being cited here. If the reports of these Committees
are taken together and considered, then we can reach a uniform conclusion. If the number of people below poverty line is



not 6 crore and if it is 10 crore, the Government is ready to consider that. If 9 crore plus families are to be provided food at
subsidised rate, then also this Government can afford that.

Sir, what was the position of this country in 1991? I was a Member of this House then. Shri Advani, I am sure, will
remember and since he is a statesman he will understand, rising above political considerations, that this country was
almost in a bankrupt condition. My friends in the Left, since 1991, were opposing liberalisation. My friend from the Left was
referring to China. Now, if there is public resentment in China, then that public resentment will not find expression. Why?
The answer is the Tinanmen Square episode. But in India there is every opportunity for everybody to express their
resentment. In India today we are self-sufficient, if we can manage our economy. When the whole world was in economic
crisis, the Indian economy survived. Since 1991 we are in a position to implement a lot of schemes and programmes.

Let us take the example of the Mahatma Gandhi National Rural Employment Guarantee Scheme. Now, it is being said
that the money allocated for this purpose is being frittered away. Today if any person who wants to work can register
himself or herself with the Panchayat. Within 15 days he or she will get a job card and within 15 days he will get a job and
if the cardholder does not get a job within 15 days, then he or she will be given unemployment allowance. A sum of Rs.
50,000 crore has been spent on this programme last year. I feel ashamed to admit that my State, which is now being ruled
by a Left Party, had spent only 27 per cent of the total allocation under this scheme. They could not even make the
programmes and utilise the funds which has been provided by the Central Government. What has been the ultimate result
of this programme? The purchasing power of the common man has increased. I would like to refer to an incident to which I
was a witness. A boy travelled some 2,000 kilometres from Bengal to come and work in a granite quarry in Kerala. One day
there was an accident. It was in my constituency. I went there and to my surprise I found that the injured boy knew no
other language than Bangla.

Where from is he coming? He is coming from a State ruled by Communist Parties for the last 30 years. There is abject
poverty in Bengal. How is it happening there? They are blaming other States here. Shri Basudeb Acharia is raising his
pointed finger at the Finance Minister. Sir, can they do that? Today, after 30 years of continuous rule of a party in Bengal,
poverty is prevailing there. In our State, nobody will work for Rs. 80 per day. In plantations and farmland, and in the granite
quarries, Bengali workers are available and they are ready to work for Rs. 90 or Rs. 100. They are coming to work there.

Sir, our fight here is not against any party. Our fight is not Opposition versus ruling party. Our fight is against
poverty. We have anti-poverty programmes. We have to jointly take up these programmes and see that our people are
relieved from this burden of poverty.

Here is a situation. Sir, today, prices are coming down. This is a very welcome situation. This House was discussing
price rise in the last Session. I want you to please understand that price of rice in Delhi today is Rs. 22 per kilo. When we
were discussing the very same Resolution in the last Session, the price of rice in Delhi was Rs. 25 to Rs. 29 per kilo. Today,
the price of wheat in Delhi is Rs.14 per kilo. When we were discussing this Resolution in this very House last time, the price
of wheat was Rs. 18 to Rs. 19. As regards sugar, our friend, Dr. Thambidurai was saying that it costs Rs. 45 per kilo. In
Delhi, one kilo of sugar costs Rs. 31. When we were discussing this Resolution in the last Sessiona€)...(Interruptions)
Probably, he is right. When we were discussing this Resolution in the last Session in this House, sugar was available at Rs.
45 per kilo.

But for very few items, there is a crisis in edible oil. Today, for all the edible oil imported to the country and
distributed through the Public Distribution System, the Government is giving Rs. 15 per kilo as a subsidy on it. I raised it in
the House that we are also locally producing oil like the coconut oil and soyabean oil. They should also be treated on par.
So, the Government had given us an assurance. I would like to bring it to the attention of the hon. Finance Minister that we
were given an assurance that the edible oil produced in this country also will get the same benefit as the imported edible
oil. I am sure that the Government of India will consider it including subsidy, Minimum Support Price, keeping a good stock,
etc.

Last year, during the same period like upto August, there is a big difference in what was released to the States
through various channels like APL, BPL and all categories together. There is a big difference in what was distributed last
year and what was released this year. 13 million tones more than what we have released last year was released this year.
In spite of all these things, prices are high. I am not happy over this. I am not saying that everybody is happy today.

Sir, where are rice and wheat produced other than in India? In Indonesia, Malaysia, Thailand, rice is produced. I am
coming from a State where the staple food is rice. So, I am comparing it. In the rice producing belt of the world, one tonne
of rice costs 1000 dollars, namely, Rs. 45,000. It means that one kilo of rice costs Rs. 45. This is the international price of



rice. Today, if the cost of rice in Delhi is Rs. 22, you are blaming us. We will receive it with both the hands. But here is a
Government which cares for the poor Here is the Government which cares for the downtrodden and here is the
Government which is dedicated to the aam admi. You are blaming us. But I know that there is no party in India which is
closer to the aam admi than the Indian National Congress and the UPA. Sir, in the current situation, other than apportioning
this blame and other than putting the Government on the defensive, they are trying to bring a Resolution whereby they
want to get support. ...(Interruptions) They should avoid this kind of a political approach.

There is inflationary pressure on the Indian economy. There are many economies in the world which are under inflationary
pressure. What is the impact of inflationary pressure on the common man? This is the common question before all of us. I
would request seasoned senior leaders, like Shri L.K. Advani that this should not be made a partisan political issue. Millions
of people of this country are looking at this Parliament, looking at the Government, looking at the Opposition as to what
common remedy they are going to suggest. If we do not have a remedy and if we are taking this issue to the streets, then
it is unfortunate.

They said that the July 5t struggle was a historic one. We had two bandhs in Kerala. They are very fast in declaring
bandhs. In our State it is a style. They had a bandh on a particular day. After two days only they came to know that there is
an all-India bandh. So, first they had a State bandh and after five days they had an all-India bandh. They say that it is
historic public outcry. By force, people were prevented from moving around. Of course, people are affected by price rise.

The other day, Shri Sharad Yadav was saying that 5t July agitation was like Quit India Movement. The way he was
denigrating that National Movement, I felt ashamed on that day.

In fact, we do not want to blame them. We would like to appeal to their conscience that here is a situation where we
have to put our heads together and find a solution. Here is a Government which made zero import duty, here is a
Government which made the record procurement, here is a Government which gave the maximum support price, and there
is a record production.

Today, even if the whole world declares bandh against India, India will not starve. Millions of people of this country
can be supported by our production. Our food production has reached that level. That is the situation.

I am very happy about one thing. Next time when this House meets, our friends will not get an opportunity to raise
this issue of price rise. Prices are coming down. Many economies of the world have faced this kind of situation, a temporary
rise in the prices. Today, the graph is down. So, do not think that you will always get this opportunity to blame the
Government. You will not get an opportunity in future.

There is not going to be any voting. It is a very strongly worded statement. You can say that it is a sort of censuring
the Government. We have no objection even if it is a censuring one. We have agreed to this kind of wording. The whole
House would support this Resolution whole-heartedly. If this is a censuring of the Government, we accept it with both the
hands. This Government has nothing to conceal. We have done everything humanly possible. They wanted to bring an
Adjournment Motion because they said that there is a failure of constitutional obligation by the Government. Half a dozen
senior leaders from the Opposition spoke. Could you pin point as to what was the failure of constitutional obligation by the
Government? You are making it a political issue. Please do not do that.

I congratulate this Government. In a very difficult situation, they are working stead-fast with courage and with
conviction to help the aam admi.

*SHRI P.KUMAR (TIRUCHIRAPPALLI): On behalf of AIADMK Party I would like to submit the following in the
discussion on the inflationary pressure on the economy and its adverse impact on the common man.

Rice and wheat alone are not sufficient for common man. He needs dhal, salt, chillies, spice and vegetables. For cooking
these things you need kerosene or gas. The cost of all these articles has gone up by 2 to 3 times in the last four years. As
per the statistics shown by the government the rate of inflation for food items is 17%. The cost of essential commodities
are increasing up 35% every year that is what was costing Rs.100 four years ago would not be costing Rs.240/- due to the
inflation rising affected the common man.

Wholesale prices were also rising since 2008, this is putting almost all the food items out of reach of the ordinary people.
For example the increase in the wholesale prices of some of the essential commodities are as follows :

1.  Arahar Dal rose 25% from June 2009 to June 2010.



2.  Cabbage rose by 27% during the same period.

This is the overall rise in prices of commodities of daily use. The figure of inflation stands at a two year high. This is mainly
driven by higher food prices. prices of all essential commodities of daily use like rice, wheat, milk, sugar, pulses, edible oil,
vegetables are skyrocketed. This has affected the poor and the middle class who do not see any correspondence increase in their
salaries.

The main reason for the spiraling prices of essential commodities is the frequent hike in the prices of petroleum
products. These are the fuels that are used to drive the lorries and trucks in which commodities are transported from place
to place. Whenever the prices of petroleum products are increased, transportation charges automatically go up. When
transportation charges go up, the prices of essential commodities transported also go up. It will ultimately affect the
common man.

In a move to decontrol the petroleum prices, the government in the last few months, raised the petrol prices twice in
the recent hike it was raised abnormally. This is very much affecting the common man. The Government is fully responsible
for the huge hike in the prices of essential commodities.

Petroleum prices are increased by the Central Government and out of the 78 Ministers in the Central Government as
many as 12 are from Tamil Nadu and 7 are from the DMK. They are part of the Central Government's frequent decisions to
hike the prices of petroleum products.

In fact the Finance Minister of India, after the meeting of Ministers at which the decision to increase petrol and
diesel prices was taken, specifically mentioned that the DMK Minister Mr. Azagri was present at the meeting and that the
DMK has approved the increase. These are the people who are responsible for the price rise caused by the hike in the
prices of petroleum products. They cannot escape from their responsibility.

The protest against the rise in prices of petrol, diesel, kerosene and LPG, the General Secretary of our party,

AIADMK, Hon'ble Amma had organized a mammoth rally at Coimbatore on 13t July, 2010, it was a historic rally which was
attended by more than ten lakh people. People are agitated over the rise in the prices of essential commodities.

The above rally showed the importance of the issue. It is an indication of the feelings of the people of this country.
The government should give due respect to their feelings and roll back the price hike. This will only soothe/ease the
feelings of the people of this country.

The second reason for price rise is the problem of hoarding of essential commodities by unscrupulous elements,
causing an artificial shortage to increase prices. They purchase commodities at the lowest possible prices, stock them in
warehouses, creating an artificial scarcity. When the prices go up, the hoarders dump their stocks in the market, at a huge
profit. So, the State Governments have no will or intention to conduct raids and bring out the hoarded stocks.

In agriculture, the cultivable area is shrinking. The farmers are not coming forward to cultivate their lands due to
many factors. Input cost is increasing due to non-availability of labour, failure of monsoon, depleting water table etc. The
Government may quote figures in its favour, whereas the ground reality is different. Middlemen swallow the profit at the
cost of farmers. The Government could think of giving freedom to farmers to sell their products directly to the consumers
without the role of the middlemen. Then only the farmers can able to get remunerative prices for their produces. Whenever
the farmers are getting the remunerative prices the rise in the prices of essential commaodities will come down. This is the
only way to save the common man from the clutches of price rise.
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Agriculture is related with land, water, farmer and fertilizers. The cultivated land is declined by eight per cent — from 681
lakh hectares to 626 lakh hectares. That means 55 lakh hectares have decreased. The production of foodgrains is also
decreasing. There is a shortfall in rice, wheat, pulses and oilseeds which are decreasing by 6 to 24 per cent. Productivity of
land has also decreased by various reasons just like much use of fertilizers also. In the case of irrigation, the total
cultivated land in our country is 155.7 million hectares. Of this, potential for irrigation is identified 104.4 million hectares
which is actually 40 per cent. Sixty per cent land is un-irrigated. It should be increased.

Sir, CAG has reported on AIBP in irrigation projects. It is very poor. Lack of clarity in the focus and objectives of AIBP was
seen from the repeated modification to the guidelines of the programme.

Now, I come to in-completed projects. The status of completed projects under AIBP is poor. Out of 253 sanctioned projects
only 100 were reported completed. It is a very poor progress. Irregularity and corruption is also there.

18.47 hrs (Dr. M. Thambidurai /in the Chair)
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*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): Hon. Chairman Sir, we are the member of the Opposition who ask



for a discussion on price rise everytime the sufferings of the common people of the country increase. This time it was seen
that even the treasury benches were ready for a discussion on this issue. So my question is why then four days were
wasted? Huge amount of money was also wasted due to disruption of the session. We belong to smaller political parties
and want to speak elaborately on all issues but were deprived of that opportunity. Who was responsible for this? It should
be pondered over. If the issue is of national importance, if the countrymen are in trouble then there must not be any ego
clash. We should not have quarrelled over the rules under which discussion was to take place. The Government is in
majority; so it should not have feared the rules which entailed voting. Precious time could have been saved thus. I am very
sorry to say that Hon. Prime Minister of India, Hon. Finance Minister and Hon. Minister for food had declared in this august
House that prices of commodities would come down gradually. But what is the reality? The reality is that instead of coming
down, the prices are rising everyday. Inflation of food products has risen from 12% to 18%.

I am a new member of this House. So I wonder that if promises are broken like this, whether people will have faith in the
ruling party any longer. What will happen to the credibility of this exalted House? Everything that occurs in this legislature is
exposed by the media — the newspapers and televisions. People know what is happening here. We should always keep this
in mind.

For the last 2 years, prices of almost all commaodities have been shooting through the roof. Particularly prices of foodgrains,
vegetables, rice, wheat, edible oil salt etc. have actually skyrocketed. Go to any market of Delhi. You need to

*English translation of the speech originally delivered in Bengali.

shell out Rs.32 for a kilogram of 'Parmal'; price of tomoto is Rs.40 to Rs.60 per kg; edible oil is Rs.90 per litre. Every thing
is out of reach of the ordinary people who are in a miserable condition.

Over and above, the prices of petrol, diesel, kerosene have increased steeply. The Government has least control over the
prices of crude oil now — they are actually regulated by the private, foreign companies. If this goes on, then the prices are
never going to come down and common people will continue to suffer. Farmers will be worst hit.

This Government is extending the logic that it has to pay huge subsidies but the truth is something else. Prices have not
increased much in the international market. In the last 6 months only 70 paise was the increase per litre in world market
whereas in India the rate has increased by Rs.4.50 or Rs.4.55 per litre. It is said that the nationalized oil companies are
given huge subsidy but in reality, as Sushmaji mentioned, these companies are not incurring losses but are running on
profits. What will happen if the crude market is deregulated? The Ambanis and other private companies will have a free
hand.

Therefore the justification of the Government is not right. From here the Government has raised Rs.1llakh 20 thousand
crores out of which only 53 thousand crores are used as subsidy which means that the remaining Rs.67 thousand crores
are being paid by the people of this country, not the Government.

Then we have seen that last year from 3G spectrum allocation, the Government has earned more then one lakh crore
rupees. If this huge amount of money is utilized for social sector welfare, if it is used to serve the society then there will be
no need of hiking the petrol prices. If petroleum products remain cheaper, if their prices do not increase further then
inflation will come down, prices of other commodities will be lower and purchasing capacity of the people will increase.
They will be able to purchase the essential goods and services.

We know that the Government today is pursuing an anti-people policy of Public Private Partnership (PPP). It is moving
towards privatization and disinvestment. It can never act on its own because actually the big foreign multinationals are
dictating terms. The Government cannot go against the economic interests of the corporate companies. So prices will
continue to lead a miserable life.

Therefore I want to urge upon the Government to have a rethink on tax and cess. The tax imposed on petroleum products
must be withdrawn so that the prices of petrol, diesel, kerosene oil and in turn, all other essential commodities do not
increase further. So kindly act immediately and give some respite to the teeming millions who are suffering very badly
everywhere.



Sir, with these words, allow me to conclude my speech.

*SHRI P.T. THOMAS (IDUKKI): Respected Chairman, I would like to associate myself with the feelings of honourable fellow
members regarding price rise. Even though the government took some serious measures to control the price rise, they
could not control price rise. The poor farmers and labourers are suffering due to this price rise which is a reality.

The purchasing power of our ordinary people improved to some extent undoubtedly. The UPA Government is
committed to reduce the price rise. The Central Government is taking so many steps to control the prices of essential
commaodities.

Mr. Chairman, our government take some strong steps to moderate price rise of essential commodities. There are many
steps that were taken by our government; one among them is notable one i.e., the government reduced import duties to
zero for rice, wheat, pulses, edible oils and butter and ghee. It is not a small matter.

The Government also allowed import of raw sugar at zero duty. Is it a small thing?

The Government also withdrew export incentives on milk and milk products. These measures are notable ones. The
Government also banned export of non-basmati rice and edible oils. Future trading in rice, udad and tur were suspended by
the forward market commission. The Government is also contemplating on bringing legislation on food security.

The prices of some essential commodities including food grains have risen on account of various factors like poor
rainfall, rise in cost of inputs, high international prices and rising demand. According to a United Nations report the food
prices are set to rise as much as 40 percent over the coming decade amid growing demand from emerging markets and for
bio-fuel products.

* Speech was laid on the Table

In 2009 South West Monsoon affected large parts of the country resulting in drought. During the same period some
parts of our country experienced floods. The extraordinary climate change also affected the productions of rice and other
products. These also reflected in the increasing price rise.

We need to have an effective food management strategy to deal with this problem.

The Central Government as well as State Governments should take active steps to control the price rise. Sir, why the
State Governments are not acting in time? They are only blaming the Central Government. They are keeping mum about
the black marketers. Sir, if the State Governments will not take urgent steps; how can we control the price rise?

The Price Rise is to a great extent, a reality but we should not forget the other side. Under 'Mahatma Gandhi
National Rural Employment Guarantee Scheme' our government is spending crores and crores of money which is going to
the hands of the poorest of the poor villagers of India. Is it a small or trivial issue? Considering the network throughout the
country, our government is also spending crores of rupees for the benefit of downtrodden people.

Being a member from kerala, I would like to submit a few lines for a special consideration. Being a consumer State
the people of our State is suffering severely.

The offtake of rice for the year 2009-2010, by the opposition ruled States like Bihar, Gujarat and West Bengal is very
low when compared to many other states. Why are these States not utilizing the allocation? It is a very serious issue.
These opposition ruled States are on the one hand blaming the Central Government and on the other hand they are not
utilizing the allocations. This is the real picture of our country.



The Central Government is trying to bring down the price rise in many ways. They are giving minimum support
prices. AAY Scheme is there. The Government is also giving support to the market dynamics to bring down the price hike.
What else a responsible government can do?

With these words, I would like to conclude my speech.
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SHRI MOHAMMED E.T. BASHEER (PONNANI): Mr. Chairman Sir, I thank you very much for giving me this opportunity to
make my observations on this very important matter pertaining to our nation.

Shri P.C. Chacko, in his thought-provoking speech, was substantiating with facts and figures that the inflation rate is coming
down and similarly price rise is also showing a downward trend. It is true. But when the inflation is at 10.55 per cent, even
from this side nobody is saying that it is a satisfactory figure. The Chairman of the Prime Minister's Economic Advisory
Council Dr. Rangarajan himself says that the inflation rate of 10.55 per cent is not in the comfort zone. But he is also
optimistic that the inflation would start easing by August-September and go to 7 to 8 per cent and by December it would
fall to 6.5 per cent because we are expecting a good monsoon and let us hope for the best.

Sir, while discussing about the reasons for the inflation and price rise, one thing is very sure that certain things are beyond
our control. As mentioned by others, drought and the impact of global pricing are, of course, not within our control. But
administrative and regulatory measures and taxation policy are within our control. There, we have to take some serious
action.

According to the RBI statement, as we all know, the agricultural drought till the end of the last year and the rising
international price of crude oil were the main causes for inflation. Another important factor is the poor productivity in our
farms. We all know that cultivation trend is diminishing in our country and there also we cannot ignore this fact. Until and
unless we ensure productivity in our agricultural sector, this problem will remain.

As far as administrative and regulatory measures are concerned, the Government can do a lot of things. The first thing
required is coordination between various Ministries. The Ministries of Finance, Food, Consumer Affairs and Public
Distribution and Agriculture must have close coordination among themselves. That should be the first administrative
measure we can take.

Similarly, as correctly mentioned by others, with regard to hoarding and black marketing, the Government should deal it
with an iron hand. The Government should be determined to fight this evil tendency. Then, strengthening of the Public
Distribution System is the only alternative to solve the problem. In addition to that, taxation on petroleum products is also
another important factor which needs to be taken into consideration. Shri Basu Deb Acharia and our Communist friends
from Kerala were blaming the Government of India for this. But what is happening. As correctly mentioned by Shri PC.
Chacko, they are making capital out of this. Now, Kerala is the State where the taxation on petroleum products is the
highest in the country. What are they doing? Actually there is a saying in Malayalam which means, "drum gets the beatings
and the drummer gets the money". This is the policy of the Government of Kerala. They are putting the blame on the
Government of India, but they are putting all kinds of taxes on petroleum products. The * Finance Minister of the
Government of Kerala *is getting the gains at the cost of the most active Central Minister Prof. K.V. Thomas. That is what
is happening here.

So, how to handle the inflation? That is the basic question. As correctly mentioned by others, we all have to put our heads
together. Procurement, storage, allocation and transportation of foodgrains are under the control of the Government of
India. Nobody can deny that. While talking about that, I would like to say that strengthening of the Food Corporation of
India is the main thing. This is the problem and we cannot justify it. I have the Financial Express of today in my hand. In
their Editorial Page, they have written an article as to why the FCI fails. It is inefficient as compared to private traders.
Considering the time constraint, I do not want to go into the details now.
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FCI will have to be strengthened. In the Government's policy declaration, the Government has already announced that it
will take every possible step to strengthen FCI. I realise that the Government has made a national policy also on handling,
storage, transportation of food grains as a creation of bulk handling, storage and transportation of food grains using modern
technology. I hope that the Government will streamline that process also.

Sir, when we analyse the things, we must do critical analysis. The Government of India should examine other factors also.
Price is increasing on the one side, but what about the producer? As correctly mentioned by some of the speakers, we have
to realise that there is a gap between the farmer and the wholesale price. That gap is widening. Similarly, there is another
gap between the wholesale price and the retail price. There also what is the reason? All these things will have to be
considered properly.

I would suggest that the Government can take a lot of steps in this. One should not make capital out of this. There is no



meaning in mudslinging each other. I was closely listening to the Opposition Benches as to what exactly they were saying.
They were arguing for a discussion, they were arguing for an Adjournment Motion, but now it has been categorically proved
that there is no stuff in their hands. They were just making political capital out of it. That should not be there. We have to
put our heads together, work together and let us dedicate ourselves to solve this burning problem.

With these few words, I conclude.
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MR. CHAIRMAN : Please wind up.
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MR. CHAIRMAN: Please wind up.

Now, Shri Jagdambika Pal.
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MR. CHAIRMAN : Nothing will go on record except the speech of Mr. Jagdambika Pal.
(Interruptions) G€;'»

MR. CHAIRMAN: Mr. Pal, please come to the topic. You have to conclude within five minutes.



...(Interruptions)
MR. CHAIRMAN: Nothing will go on record except what Mr. Pal says.
(Interruptions) €] *
MR. CHAIRMAN: Mr. Pal, please continue your speech.
...(Interruptions)
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MR. CHAIRMAN: Mr. Pal, please address the Chair.
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MR. CHAIRMAN : Nothing will go on record except the speech of Mr. Jagdambika Pal.
(Interruptions) G€;'»
MR. CHAIRMAN: Mr. Pal, please continue your speech.
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ofl SeIcfiae®T urd : sifirsTar #A8lee, i a3t skfiear A oo i Dol arE g ... (Raumet) 3 et ara bt gorEf o wwon,...(=@eer) #
BT UP T Dol ABAT G| ... (RIGEIT)

MR. CHAIRMAN: Hon. Members, please do not make any comments. Let Mr. Pal speak.
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A9l Sotl arel fop crorr & b o, Jdie & PR 3 IQfere Psacd W it 2a1 o6l &, gforn 3 @l #ft 3 Sarer vt ordl ol §)

U dId Al AS b Io8lol GlorRIr P ATer detoll I 3R G A8 &b 3y ¥art AMsft & i Iodlol Ieera fopar i Ugiet ik Stetel & il w2 Sil &t
8, 3MiE] YS9l 3l ABRISE, DI A 12 I IccA DA 38 DBl b ST 3 AW SAGI ol W S 3ol ol A 4 3, Sl [ DRI urd! onli Isa
&\...(caaermer)

MR. CHAIRMAN : No, Mr. Jagdambika Pal, you please address the Chair. Do not make unnecessary comments here.
ofl PTG UIeT & PR 31U 3 A6 3 33 91wl P dfiar 3 9le-9RMI BT Al 7 8ft o yferusr @Y o1t dictor o, .. . (Iaerer)
MR. CHAIRMAN: No, you come to the subject.
...(Interruptions)
MR. CHAIRMAN: You please take your seats.
ofl SPIGIITDI UIeT 3P1 5 A6 3 813 DI 31U Acieal, dl o off smue! ot dietor gam
...(Interruptions)
MR. CHAIRMAN: You see, we are discussing a serious matter. Please take your seats.
...(Interruptions)
MR. CHAIRMAN: At the end, you can speak.
ofl SPIGRIa®I ulet: ATUleT ABIG, 3 MU foIdGol DFeI b DU $66 9li Blol D T8 B ... (=raemsr)

MR. CHAIRMAN: Mr. Jagdambika Pal, you come to the point. Be brief. The time is p ressing. There are 20 hon. Members yet
to speak but half-an-hour is left. You try to cooperate with the Chair.



ofl SPIGRI®I UIet & 3BR & DIS SRRICHKI Al ©F, PIS IRIU oIS dl MU 3 PRIAE! A forlet &) 3 61 Al U 33 fe1e s1a11 il cjo
MR. CHAIRMAN: All right, you proceed.
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gferera 3 feeeft 3 12.50 yferora a2t ) sfere Pt a1 ISl 3iigf YS9l i ABRISE, Bl A Baoll SIb ofdl 3) PR & U 39T &b ISl I Ukl
3tz Sicrer uz Tawr b1 ard TS, Al St R Storar urct o3t Isw 3, aai o1 U2 ATA ST STA 3|

SAD JCldl Io8iol AB i el b e 3 gt glorn 3 A Sarer Sa &, ol 48.5 yferora war, 3 Sorcl s @Kt A Asdd g [ Ast 48.5
gferora Eazt 3) ciftpel s391 A=Al 1 fbeon 233 SIrer 8 3IR Pog, Bl fpden &3 it 8, 16 oft 9 adren argsm; A o 3 SAGT 3R Fedl
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28 A S ST Al GIoRI P S0l I Hebl I BAIR SO A SAGI TA §| 5181 AD 3odiol A Dal fb 18,597 s uw amsaiedl, didizfieer sii
wadiziieel oI BRIel 3, Riepe A8l 3 A6 a=A Sol & Usel Pl aId &, Sil PIUlde SaA ol A Usel ol dloll Delollsl DI BRIGT 3| ol dloll
DeUoitel @I BRIGI 18,597 ©3ts Fue &, & oiar yferast &l 531 a1 A AsaAd g,

&g off Jrcars 3 15 18597 ®3s o1 Sl HGIwI 8, a6 B4 & SId IRDR A 26 FoIR BAS I DI Foic U et 3| A saARt sm-3dar ot
DFUISRI & TS 3IRICT oIl 1 a9l 8l, TIS el al, A AR i 2y A off 14430 pls Iue @I weics! U St &) 3T s A foren o2
40430 s FWRI $1Id IR 302 1A DI -3¢ BFufort 3T ARl IRDR! Bruforn aig s 21, ddizfivd, vadizfiva Sdt 8, aa oo
B3 18597 P35 W P GBI BT 3| D AD &3 AB JUIC DIAT I391? 3U-ICIH BFUIGRI 3T R IJRPR PR AB JUIE forpret &, d 21833
DS BRI DI SIS o[ DALl Bl

& dlor ardiall a1, St 3R SIeTS P 3Mibs AGel B Aol IXTGI AT g ISR, vadifiuer, didizfioa @1 arer 6691 w3is Twi @1 8, wiife
it gorest FaId ordt firen 3) su-2er o1 A firetr 3, PR 6691 TS Fu=T SIS o A 13 E6lR BAS FURK BT GleT ) &H ATDR ACT 3 3,
Ul ofdf o310l JRPR IS 3 AT old! ACS 3, cifipol $IAD IS ot 3a1 RFIGR & b 3R A Sl slacel USRI Jo 91, Al e 31l drel ot
3 S I ARA IS Sef6l USIeT =1 Stotel A BRMlol s Bat 3 G917 PR A DIS I Jlcld Do, dl 3 Acal A 3l o1dl, afes Jeyut SoI A s1aT AleT
oM 31T a1s BARMS 3, a1s UGkt at, arg verdioll 8t, ars Sisiet a1 smudht oft uia AreT PR 28 Iot uia Areil 3 el BAMer uz 258 uie
TGRI oI 32 36T 3ol AN G URAC TR 3 Uil W2 Uorsie of 99 udic gern 3z aaar af 2004 31 2010 a@ daa 41 uRic s@rRI
3)...(caqemn)

MR. CHAIRMAN : Please sit down. Let him say whatever he wants to say. At the end you can rebut it. Please do not
interrupt him. The time is very short, we have to complete the debate. If at all you want, you can speak afterwards when
your time comes or when your Party Member gets a chance.

oft sPIcf¥a®I urel : F St T6 2T §, a6 FHFIGR! B Al BB 81 3| ToISIT B NI 3 Terdlsht & Sl o g6 a8 158 uzsic 3, cifdpor i &1
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61 3R JUlw P PRIDIC 3 Pl 63 WRRIc T3T 3| TS DS IRA IRPR P 3, PR 3 SADI AAAT WRHGI IS, Al RRALSH| 3BR 3T Dol
fob SPIGI¥E®I UIel of sIcld 3Mibs Y e &, Al 7 814 sl ol

SIS P8l IR &P &A1 USIR o] ARBL-3IT BIORI & JDIecl SARI CaA SAGT &, clichol 91 AASIAI & fob 1ol ST Ascayut fdgsil @I smuel IoRI
g, 13 ag B @1 da A, @ vadish skt 8l, RR1 U s1u BRI FeEel YZar ol daigd ¥, Bt w2 smu 184 & asa aal o2on asd &) &
SIUCH FTE A U G9l DI SIolel Pl €lol MDA DAGI sl & b et 1ol usIRit ol B St A geloll bl &, 3T SIoIAT IS olule] D &,
offciot I 31, arg ufdeIdrer &t 8, SoIcIGor bl 8l A AF A DI 8, 368 ¥ Ysol a=n Brerar 8, aig B3igt or da 81, a8 verdis sk o1
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Fcfl Sft &t fowes 3 uscr os difsteen 3t 8ft orurer 3 St b Ricis? &I blera 775 suw 3

oftciepr 3 779 Fwrn 3, wiftbdrel 3 576 dwRn 3, docncar 3 537 Iwn 3 3l a1 3 dact 345 et @1 3¢ 3 o1t oft A8 $o¢ uidrn 3 PR
AR DA SHEl U2 3ol IUHKPISN DI AT 3P SloIdl DI PR 31 DI Rifeis? 3liz P o1 dal Bt a1 8 Al a8 D) Jdle 6t IRPR 4RA bt
SBIW SToIdl Pl 3R AR & JIidl 3 ugdrel DI P 2 & & Sil Ascayul S 3| 316l A DRIORT UIE] P cllel 3o A WS 3| Iosiol S Jells
2010 @1 3ccia fopen & 91d 6 281 A 3ol wsoll arsdl g i 16 Spems 2006 o1 8ff A e @ S/ 16 Jems 2006 @1 wRifdRIer
DaAlfSEST wae 3 31 suisdic gu) SR arIcl aeik &l i 9RG AlGd Sit B2 28 &, SR aRIGT SISk &I ard Aol et Ris Sit sl el Sit
P2 3B 9, 3 IRIGT TSR Dl fipial 9% fepan? ad 2003-2004 3 fopt eI a6 9% 3al?



31Sl BRIfORICT PAISES ude 3 Gl 3WISHT BT 3| ABoNS ol disll A dadl 3 3R swelonRaRll @1 fore 8 b =1 A Ysaore 3R Bais 3 iR 3,
forcron 3curcer BT 3, 3 Imufef SureT & A #AENE Al 3 Sl Ar fbe SRR dl, KRl Pt oS wad 3, AfSer 3, SEARt 3, o
SIS & Ta I Ysa9lal 3R Fais 6t Awes A siet siflz 3| F Daon aredr g o wed Sff, MU XS Blp2 De Sifomm b swisde oidl 3am o
ama sft 331 2w Hlsis A There were two orders of 2002-2003 during NDA regime which removed the licensing requirements,
stock limits, movement restrictions on items like wheat, grain, sugar, edible oilseeds, pulses, flour and vegetable oils. smuor
oI e &l oidl 2xdt 15 Sor & SR 50 &5 ¢ol v aRa ol SHRAE @2 ¢, 3oib Raciw o1$ ®1ears o1l 2l 31T arIeT Jrsie 3muor &t
9% foperr 3) SRANS) smuet 9% it 3. (catior) $ADY A2 sAR awdel AR o dior ot @1 siicicrer fasar em "The Left Parties will begin
three-day protest against the reversal of this order." g2, Sit wiforrer wafsdis vae 3 st 70 dfisi sl off, 301 @ga M ish ar
ofSact sifRleT A b2 RRR a3-a3 iy o cmer Brer 25, sao! fororar &= sz amg 15 st 28 o€, The number of items in the
essential commodities' list had declined from 70 in 1989 to 15 during the tenure of the erstwhile NDA Government at the
Centre. 3@ 3MU gATSE 5 3ol SSIeId & &t fop BRiforIcT Al vac A 8l S iR 3AD! SERARL B2 3R 33D a6 R it gt 3 &,
13RI arIcT STz bl 3IU 8IS @2 38 8, I AR Y 9 4t amuot & fdben 8 PR airst Ser 3 cllell & Bl geic gu & Al 3AD BFdior 3 g

sAfere A psoll aradl § b #ASONS fbeton Harayul A& 3)...(Raeer) 3 Agss DI G2 B AdIcl U= SUI9Mel DI I 3T DA 3| $ADI Dol Al
Getrett Blon? I AgonsS bt g3 22 =1 23 yfererd ai, ad 3mu 32t IAcel 3 e BT I b 36l A& IXDBR AN Bt G BI Suctorel Bl Blel
Dol 3 3RIwel 8 28 3 3l 3 W 3pft st 5 o1 @l oS bi ¥ 16.12 yferora ofty 19 Spet @t 16.99 yferora oft sliz amet fUeel a1
12.81 yferora oft st vorskft b1 dow 21 & eft, 3 Al srorefir Yarrot dicfl Sft @1 sz fore ict St @1 aro=rarg gon oo 8ot cller Doy ot o1dl B2
b 3 3T 3A AHSKI I 5 2 fSAFIT D) IIRIG GA SDIS U2 B AGIIS G2 kel cifcbol 36T SId I8 AGol Al 31 3, AGoNS U2 adl al 28t & ar
3T 33 Gals A B a2 9.67 yferold W Suciofl g2 31 315 SISl 3MUD! BivR AUT IPR B TS Soft aifde &b s1gens g3t 3 Paft 58
3)...(caaeror) 3mu sisflar A ot fifde) gers 1 @ 6 oft Sifde b fRiwet 6 aut A s Bl B AcT b ot ol TB1e 3 As Acars 3) $A aIT
1 3pft a sft of oft a1 o5 5 2edl A P a1 b o ol 86 3

MR. CHAIRMAN : Please wind up. You have already taken 20 minutes' time.

oft seref3adr urd : #alee, 3 W 3 w182 ofdl si 28l g, aird 2002 3 BAfer gfer 331 23.65 srer e sz sier 2010 3 BABer &t diora
Scotgrercl Afbe 3 92.87 s1er yfer dact 3t o) Bt P el P ST Scotgleiel A 3 AR ST 96 3| 3ol el JGRI? MU S b 3ol
Dl 9613 ol SUR A ol SUT KpFol b= o1? 31U 9IRIG 9T SIU el fop A Sur Brét & el R e Rifp MUl S9r 3 8ol arel Ad
afetslol b SRIdl bl ofdl died SEIRARI I Ridr & &b DA Holbl DIARI ST 3BR MMUD! soidl Ridl o1&l Bldl Al 9IrIG Sclol GIel dGlol bl dId
o8l 21| 3 SIS Bl RiAr 2 33 &7 3MUD! AlG BN AR fiprT ufdug 3 78S DY b ATy sarel Rifera yrsar Bifores Amsd of st
3ccra fopen siiz &l oile & vl 3 diol scauut 318 3ol &) Ioglel ABOIS WR Ridl Rrp dl, slaicIas 3ii? UIR Sfoleglel &l ard @&l
FogieRll ol ol SIRfica & sAfeTe FRENRI A IruIcddl dalol bl ard i wdl) ySer 3l Gor & Yfel R DR @I oIRfird &) 3R dloll @I
3cUIGel B g3 Al AT IRBR of et P 1w sl st SR 2 &t Safes ioft, steot, oTet, ardct a1 B0t Hf RFIGR! AT IRPRI I §)
g I Bl fAwer 3, bg, o1 oidl 8 3PR ufeA=d Bt oot g5 A s9er SFUIC Dol Dt BfdIer B ...(RMaewrer) 9101 Baet diol AR UK B GET
TIE 32 soalol 25 R §6IY) ofdl Yfirust of @al &b sz 80 yftrer UCIere Qsact 2...(RM@ue) 3is1 el ABIIS DI AET oldl & B &
Pdel 3R 3R YrRIRI D2 35T & Ay of RIS HAloloflRl Yerodid} Sit of dal b & Irursddl S9I DI AaADAI b IR dGloil 3 3l
FAl ABIG of Aol I TS BID2T DS AR Bal b AUl DI RDieToft Wrensst bt AT AT B, A oIy $A T DI DS AR D3I SR 3| DG, A Jol
P fore dur 2 oM wad 3 6 Po Sa wel =, 7 smuwmt adrdr g b dler wserier uriciy & st 3 wor 2@ 3, sad e 13,000 w15
DU 130 U8 ST Dal A 3Mesn? 34 Bgl & o 3iiz vordish & ard ws 28 &7 31 et 3 J9r b 3119 e Rl & fore fopedl of Ridr «<rp &t
8 I DIPRI of I &) 3Mu Alorel JAae2 3 DI DII? MUl T fpar 87 8ol ©: S fepAreil @1 72,000 B35 BT st A fopar & Sil gfor dr
DI IRDR 3T AD oldl D2 AD! &) U B & &0l =l fopar 87 MU oI S A - "33 31l Dl DI, 82 T DI Uloll" 3ol e i osft 5
AP ofdl fopen safere adl 38 & o adl I8 26 SIYd)| &0l 3A AMDR Dol DI D foen 3 gl fwcl e 39,000 wAs Su=n ofven 3 e
3z 531 @R 40,100 s Fuwen fen 3 apr gftp A a6t? 3 ona & 18 a1 & s @1 100 Fuen 2t o1 & 1w § 28 3| 3PR s1d & fopft
FISIG2 @l 2l PRI Yrsde B fore ot S & Al ag 3 D o1El Tl 8, a8 el 8 b 3R 31U Al BUR 9T (Td DT DHoM SI8l il Siel 3 et
SII3>91 PRI of, AT APIR of s DI BT 3) s1id P 3RdISA F1sigA Bt 40-50 Buw A siftie Asigst oidl frerdt off sii st Freisn 6t ot
2 oo doarpaArdt A ool da siidl 3 SRIEHS GG O &R i, W i AsIGI Dot w2 Al Bue A D ofdl Bk,

MR. CHAIRMAN: Nothing will go on record. Mr. Swamy, you can speak.
(Interruptions) G€; »
MR. CHAIRMAN: Mr. Pal, you have already taken 25 minutes. Please wind up.
...(Interruptions)

SHRI N. CHELUVARAYA SWAMY (MANDYA): Thank you, Chairman, Sir. ...(Interruptions)



off orc Aca (AAYRI): SN b a2 I 3Musl Sit Pal, Mud! ard Ad 3, Aftbar ag seflar w2 spft B 14 wdiec sk 3| U6 3MUd F3ed
Sactudioc fSurédioe dI RIUIE &) 31: Ae1eoN febeoil G2 ugd 28l 8, As 9l JMUD! 512 Fo9rel Bl AIlSe

off SeIcfdaT ure & d 3Much! A A AsHA & b il 3ft AP Al o1 DI Do Sloll wfde a8 AL 3 o181 Ugdl 3| IRG AGd Sil, BD I 31 Il
¢ b arIGI AEIR P31 IR of 9F foper e, 31 s 8ft a1 &, A do S g

*SHRI HARIBHAU JAWALE(RAVER):The all India average wholesale prices have increased in case of foodgrains and
vegetables from minimum of 10% to as high as 115%. Government is directly responsible for the spiraling price rise of food
items and essential commodities.

The wholesale prices of the commonly used foodgrains are increased such as wheat by almost 15%, rice by 10 to 15%, all
pulses to the tune of 70 to 90%, sugar by 65 to 70% and the same case with vegetables the commonly used potatoes by
as high as 115 to 120% and onion by 55 to 70%. The other items like eggs, meat and fish by 35 to 50% milk by 20 to 30%
with the fruits shows very high price rise which is out of reach of the middle and lower class families.

The price squeeze has spared neither urban nor the rural poor. The situation in cases of the farmers and the labours
working in the agricultural field are very critical. As on one side the Farming Labour cost, Electrical Power Bills, prices of
Diesel, Fertilizers, seeds, pesticides are increased heavily as compared to the prices they realize after the final crop. On the
other side they have to pay more prices for the requirements of the daily needs and essentials commodities. The farmers
also have to face the problems of the worsening situation of the Global warming, climate change which results in drastic
changes of weather conditions and uncertainness of water. The seeds and the fertilizers are not timely available in the
market this also causes the squeezing of the farmers. As because of the non availability of the fertilizers at the proper time
farmers are bound to buy them from the black market by paying extra premium price. The farmer are naturally forced to
take this black market fertilizers as he cannot see his crop losing/hampering the growth condition because of want of
fertilizers which is required to boost and enhance the growth to the ultimate level so as to produce the large and good
quality of Agricultural Produce.

Government has launched several schemes like National Food Security Mission, Krishi Vikas Yojana and national
Horticulture Mission. As per the loss estimated to the tune of Rs.50,000/- crore only on the handling and transportation of
the foodgrains and the farming produce rotted for not having proper godown facilities to store and preserve these items,
non availability of proper roads for transportations, it is lying in open conditions spoiling due to rain water. This can be
saved if the infrastructure facilities like godowns to preserve the quantity of agriculture produce are established and better
road for transportations facilities to cater better approaches are provided. This will ultimately results in lowering the prices
to a great extent and also utilize the Agricultural products which get spoiled in open atmosphere.

The Government should certainly think on these issues and consider to sustain the fair prices for petrol, diesel, kerosene
and cooking gas. Due to the very high price rise in the petrol and diesel prices almost every item has seen the inflation rate
proportionally.

The major and essential field of education plays very vital roll in almost all the classes of surviving. Due to the increased
educational cost, common man are spiraling with the exorbitantly high educational cost which is increased day by day gets
landed in frustration situation. The two important aspects, one education of the children in the family, the increased cost of
means of movement of the family members either for working purpose or of education purpose and the last but important
food and essentials items for livelihood of survivals squeezes the common man. This ultimately forced him to borrow/lend
some money either from bank or from the private money lenders by pledging their home property. As for these loans
amount increased as for non-payment of interest and the principal amount. The extra amount needed for the following
years due to the increased rate of essential commaodities the family comes under natural obligations either of the bank or
from the private money lender who pressurizes them to pay the amount leads finally to under moral pressure and
frustrations. There are many cases registered where due to frustrations and pressures on the earning members of the
family, there is no way out for them to surrender in such cases several families has have committed common suicides. Such
cases are reported and these case are increasing now-a-days. This is a very common problems faced by the middle, lower
and in particularly from the unorganized sector working families, price hike and inflations of food items, essential
commaodities and education facilities affect their lives.



SHRI N. CHELUVARAYA SWAMY (MANDYA): Thank you, Chairman, Sir. The recent decision by the UPA Government to
deregulate the prices of petroleum products and leaving them at the mercy of market forces has dealt yet another body-
blow to the common man who is already reeling under the impact of high inflation and steep rise in the prices of essential
commodities. The hike in fuel prices -- with both food inflation and general inflation rates in double digits -- has made the
burden on the aam aadmi unbearable.

The Government's decision to decontrol prices of all petroleum products will certainly prove disastrous for the economy as
also the poorest of the poor. While one may argue that the hike in petroleum and LPG would only affect the middle class,
the hike in diesel and kerosene is bound to have a cascading impact on the poor and downtrodden sections of the society.
The farmers,

who are heavily dependent on diesel for their agricultural

operations, are going to be the worst sufferers. This is happening at a

time when we see millions of tonnes of the hard-earned

produce of the farmers rotting in rain in the absence of

storage facilities, many of which have been leased out to

store liquor in some States. The arguments of the Government in justification of the price hike appears specious as diesel
and petrol prices were increased by Rs. 3 per litre only at the time of the Union Budget and there has not been any
substantial increase in international crude oil prices in between.



The taxation structure on petroleum products has only
served to aggravate further the suffering of the common
man, and it is most unfortunate that the Government has
taken no worthwhile step to rationalize the same and ease
the burden on the citizens.

We, in the Janata Dal (Secular), hold the State Governments equally responsible for the price rise. We appeal to both the
Central and State Governments to stop playing politics over the livelihood of the common man and devise ways and
strategies to check the uncontrolled price rise by immediately rolling back the latest hike in fuel prices; bringing back the
prices under the regulatory framework; rationalizing the tax structure; reducing the levy on petroleum products; curbing
hoarding and black marketing; and making available food grains to the poorest of poor instead of letting them rot in the
open. These steps would be of great service to the people of India.
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MR. CHAIRMAN : I am having a list of eight more Members to speak. It is already 8 o'clock now. We can extend one more
hour to accommodate other Members. Otherwise, we would wind up.

...(Interruptions)

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Remaining Members may make the speeches now or lay their
speeches on the Table. We have to accept either of the two because we cannot extend the time as time is limited. We
have a lot of legislative business pending. Therefore, we shall have to sit for an extra hour. ...(Interruptions) If they do not
want to speak, fine. But if you want to speak, we shall have to finish the debate today. Tomorrow, the reply will be given.
...(Interruptions)

MR. CHAIRMAN: I have a suggestion. Those who want to lay their speeches, they can lay them on the Table. There is no
problem.

...(Interruptions)

MR. CHAIRMAN: Still if some Members want to speak, if the House agrees we can extend the time. We can extend the



time by half an hour That too, each Member can speak for two or three minutes only. But I would request the hon.
Members not to take more time. Try to be very brief. When I would press the bell, they should stop. Otherwise, nothing
would go on record. If you cooperate, then, we can extend the time of the House by half an hour.

SOME HON. MEMBERS: Yes, Sir.

MR. CHAIRMAN: All right. Now, the time of the House is extended by half an hour.
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MR. CHAIRMAN: We have decided that each will take only three minutes. Please take your seat. Shrimati Deepa Dasmunsi
you may start.

...(Interruptions)

ofiercht Siar srusion (FrEien): emufer Sft, e Sft of 3IST Ids AEOIS U= Al SRFH DT AR DBl [P 91 3 a6 2l A6oNS of 319 3Gt DY
EH'D'%?H%

off 3ot Ris orpe & 2wemufer Sff, ... (amer)
MR. CHAIRMAN: Please take your seat.
...(Interruptions)
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MR. CHAIRMAN: Shrimati Dasmunsi may speak. Nothing else will go on record.
(Interruptions) 3€; »

MR. CHAIRMAN: You have to cooperate; otherwise, I cannot run the House. Shrimati Dasmunsi may start her speech; you
may take only three minutes.

...(Interruptions)
MR. CHAIRMAN: This is not the way. Please take your seat. Nothing else will go on record. She already started speaking.
(Interruptions) €] *

MR. CHAIRMAN: All of us have accepted that we would speak only for three minutes. When you go on speaking, how can
other Members speak? This is the problem. You have to cooperate. Already your Party has exhausted the time allotted to
your Party. Still I have given three minutes extra for you to speak.
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MR. CHAIRMAN: Madam, you may continue. You will again get only three minutes. Nothing else will go on record.
(Interruptions) G€! *

MR. CHAIRMAN: You tell me how to run the House. We have to conclude the debate by 8.30 p.m. There are 4-5 other hon.
Members to speak. How can I accommodate them?

...(Interruptions)

MR. CHAIRMAN: Madam, you may speak. There are other hon. Members from your Party to speak. I have to allow them
also to speak. So, you may please sit down.

...(Interruptions)
MR. CHAIRMAN: What could be done, you may tell me. At 8.30 p.m. we have to conclude the debate.
...(Interruptions)
SHRI ANURAG SINGH THAKUR : Sir, I am waiting for the last 6-7 hours to speak. ...(Interruptions)
MR. CHAIRMAN: All are waiting. What could be done? She is also waiting.
...(Interruptions)
SHRI V. NARAYANASAMY: The Leader of the Opposition took more than 40 minutes. ...(Interruptions)
SHRI ANURAG SINGH THAKUR : I will only give some suggestions. ...(Interruptions)

MR. CHAIRMAN: You can lay your suggestion on the Table of the House; it will be recorded. You can lay them.
...(Interruptions)

SHRI ANURAG SINGH THAKUR : Next time onwards, I will only lay my speech on the Table. ...(Interruptions)
MR. CHAIRMAN: You can give it.

...(Interruptions)
MR. CHAIRMAN : You have already spoken and the remaining points you can lay on the Table of the House.
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e 18 yferera 3¢ i swft St ws 3 soudiort 8, as 12.47 uie 3, Afdper It is a matter of supply and demand. Whenever there is
an economic growth there is always a tendency of increase in employment and rise in salaries. 33 @=n 2lar 8 foo st & urt
T 31 ST 3 33 T DY Tad HA fpen SN, 531 U2 f3aais aodl sl 8, Aifdvor f3ois & Arer-amrer 36 Aws ol sedt df automatically
there is rise in prices. s uz 3mu clieil of aal &t 3, uia ARz @1 9 dog fvar 8, difdsal 9= dog can be a political protest, uz
9113 Joc DIt ATCIIS DI SoBIST oldl D2 ADI, AS FDIDd 3, UG Ad 3|

apft 3 S ISl &« 3 waren arsdt g, There are two major factors. v 8 f3ais sz v & Bize gor) spft o 32 usc! M clsl of sl 3,
3R A off AsAA 3 P Taa ARL UL 3l Blc sisSal 3 UST 831 &, AS W 3| UeRISl D dAI2 I I A Al &, PB DS Joll Alsdl §) 3
clielt of #ft aga a2 snips A 3) s gor 3 18 million tones of pulses are required, diftser Sarer A SenGT 14 BifeRIol ¢ UcRIST o1
Qisdorel BIdT 3, ciftpol St oifé Biel 3, 3P UcRIST BT dgd A2 Soil 3 Yisdare oidl aldI 3, s 8l el 3 3T 3, $AfRe UeR BT B Jo1 A
aieft st 3) There is always a shortfall of vegetables and pulses in our country.

dioft B e gor & @2 # & a1 2 §) S YoRPel 18 IR w fdeet Ripar a1, ad 9pR &I Hlord dea oa oft, cifcpor apfl Rparer o1
gpRPar 150 Fu yfer fdeet faar 3 df 2 grs 39T 33w, grsA al aeor 8 This is @ major factor. s 400 Fw yfer frdeer Tt oot
off, erot fipar e, a9 ASA DI St w2 fpedt Hlora Bl off, swft 1050 SuR yfer fordeet fipar 2 A 391 grs1 33on a=n? swefl-anft wRIca srart sft
&1 B A Ps D2 X 3| 3oalol Pal b lieT 91 o1dl AT 3, clfdpol AP Sft of Pal & olreT A ST DA Bl B e Pt I 3, BT
oo & fere el smet &, sfemom st &, dsi SN 3, aRiifes §omet 9 BT o1dl 3, ¢lieT 9 A2 I §, cifdbel ICRALIGI S DIS Sface 3ol
Afefbpe 3 odt foraar 3 spft ar ot usel A 13-13 arEmEIoT oilel dolet 3 966 TS 3, cllel ICRAVIGT 3 9 1= 38 3 3R J olel fora 36 8 fop
IS DIFSTD 3¥3¢ A AT ORI ..ol

MR.CHAIRMAN: Please wind up.

ofiercit Sur crewaioh & s & awuol A W wen sl &, ciftpel Al Sft of v ad Bdl & b DI v ARt 3¢ doll G S, IR R s
P G 3 d5d AT Sl of 3 Acet A Difdrer i off 6 v fba=t yrst Jott &= g, cifdbol 33T alddisn TRl forpetr? JelR 3 AT SIRM al
3Rl Foc ®f Rdcrl 3 oo o 31 Adb! Se? 3ee & RiFdcrl 2 6 vscore 3w Sisict B ADT SIIY)

H3GA, A TS uiven I 3l §) domet 3 o1 yrs W fopA3Met sirIet féipar 3, 3T dalet 3¢ 12.93 Fuw 3, Smfcs s uskit Sor diserrger
g 29 Fuu gfer cfies foodr 3 a2 scds A f5ARer Al a=il scoflere U A FisciIgor S 28T 37 Sccilerc fAsort sl JRdR Ad odl ur &
g, DIcEeI Aw ordt ur 38 3, awft aw fpefl o1 sivee ordl ©2 urlt 3, aRil? st S e swMotdic ordl Joft, $IADI SIa I Sl Soft|
MU B3Il 3 Adel FSTA 3, Iue D el I dlol A &, 2 8ft A olioT Sra o1t & Al RBrb afSredt 313 T8rol A P& WRIGT ofdl Sl 3
clioll I A DI Al DI Bloll| A TP il AR &) Jle AIDR Dl 3 el B9 Clbd 8 &b As MA-3MIGH Dl DR & &l, Adlu PR
SIEA-3IIGH DI AR Yollol drett FRDR & 3R ol Asiols woirll 3, d 31w snge! Dl AR Folvsl 316 3iIcGH! DI 3 ugdrol & 1w DS dea
Julu IXDR oldl 3o1esll| A6 A & 3R SA A DI ALK g8 3 Psoll algsil b AR IRPR DS 11 #8lol aetol arelt IRPR ol &) Julw of uia
AreT e PR aerl i oW 8ft Ui ATer gpaa sy

3id 3 3 AGD A BD2 A Dol Algelt &b 3T el S S B, PO &l usel v fibear kit off) Srygr Sft, ot ofifSte, smu off fbeatt
gforen &t 8 &ft sSterczt ofrer b1 b fbcat kit effy 3 St 8ft IS Fftart st off A a1 ol w2 Brer JxaADT D & - 31T $1 Aty MU Tt 8t
PI3MUIC BIIY| 3MIeT 3T A |

*SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): The House is discussing an important motion on
inflationary pressure on the economy and its adverse impact on the common man.

We, the ruling party Members alongwith supporting party Members and the Opposition party members have already
presented our views. This discussion is not one up on the gamesmanship of different parties. The issue is very critical that
effected everyone in the country, more so the common man.

We need to find out ways and means of reducing the inflation and its effect on the common man.

First of all, if we question ourselves, whether the Government is sincere enough to control the inflation or the price rise, the
answer is yes.



The Government is making all efforts to control inflation and rise in prices of essential commodities.
Some measures will give immediate results and other measures will give results in due course of time.

If we go to the basic reason for inflation, everyone knows that it is due to imbalance between demand and supply,
especially of essential commodities.

Both the Centre and State Governments play crucial roles in managing the demand and supply side. It is unwise, to blame
only the Central Government regarding inflation or price rise.

For example, many say that hoarding is the main reason for price rise. This may be true for some products like rice, wheat,
sugar etc. If we take it as true, then the vigilance mechanism of the state Governments is responsible for the hoarding of
items.

The Union Government in October 2009 announced an open market sale scheme, over and above the PDS, under which it
had allocated 20 lakh tons of wheat and 10 lakh tons of rice to State Governments for sale to retail customers. This was
allocated at MSP plus freight. But even half the stock was not lifted by State Government.

So we cannot simply blame the Union Government for everything.
So let us discuss the matter from an impartial point of view, so that the common man is benefited by decrease in inflation.

We all know the world has become a global village. The happening in the other parts of the world definitely influence India.
We know except in one or two countries, inflation and price rise is a world phenomenon. For example, rising international
prices of crude oil? What we should do is to develop a long term perceptive to control the prices and inflation.

For example in our country some parts are experiencing drought and other parts experiencing the floods. We need to
develop irrigation facilities some major, some minor and same local like ring wells. This is to see that people continue
carrying the agriculture as a profession.

I am the Chairperson of one sub-committee on MGNREGA. In my field visits many small and marginal farmers have
reported that they are not able to do agriculture due to increased labour costs. They requested to bring their agriculture
work under the shelves of work of MGNREGA. As in our country many are, small and marginal farmers, these type of
measures increase the agriculture production and farmers continue with their agriculture.

If we observe closely, long term factors behind the rise in food prices include decline in area under cultivation and a decline
in yield from various crops. The area under foodgrains had declined by 8% from 680.99 lakh hectares in2008-09 to 626.47
hectares in 2009-10 and this decline is continuing year after year. Agriculture production as well as productivity is reducing
year after year.

Urgent measures are required to arrest this trend. Otherwise, the disparity between demand and supply will further
increase and thus increase in inflation may continue.

Coming to the wastage or improper storage of foodgrains by FCI etc. we need to have a comprehensive plan. There should
be a scientific analysis on what to import, how much and when to import and how to sell and at what price? The timely
intervention by Government agencies like STC and MMTC is more important than simple intervention.

We should have a long term integrated perspective towards agriculture, Animal husbandry and agro based industries. We
need to encourage the self help groups to start mini milk dairies with one lakh litres capacity. These types of measures will
make the stocking and distribution of essential items become more easier. Similarly, we need to come up with innovative
technologies to store food items.

For example, in Argentina special plastic bags can store 300 tons of rice or wheat for one year without any spoilage. We
use plastic bags which can store 100 or 200 kgs only. FCI, MMTC, STC should come with better inventory management
systems.

An effective and transparent monitoring mechanism from at least at block level to union level should be evaluated to
monitor the price rise to essential commodities.

We should remind once again that our country is an Agriculture based country and we should make all out efforts to protect
and enhance this so that the essential commodities are available to common man at affordable price.

To conclude I want to say that we are all concerned with inflation and its effect on common man. Let us work together to



kill the devil of inflation.

*oft AMhaR.aifeet (Graaars): siet FEens uR W Sor Riftra 3 Stot gferfarfar dlot b s 9T 16 Adyeet SIfied goid 2 13 3 oft sweft Storar 6t
3II A U AHAST oIS bl AR DI 3MUD AT A FRDR AP UgdIoll AL g

311 fdust &t Fretofter ofeir ofisrdt Juen Iarrel Sit of Aol i B YA 2 8, BRIl & M6 f&el A spleigel Dl §) AUl bl IRDR ol Jolld
P Slrel 3oib &l ARIel Prel 3 adt g3 dizons dl 100 Gor 3 w1 wol Bl gars <l off, RBrrw! smer snedt of Fdipr den Rk fopar
UfUIRFAEU BRRI P oldcd dicil IRDR DI A i IRl Woq], T Adloll O IWIA Ioldl ofifefell D DRUI foRIvISeID URvIe e 3G D
AWG! 3M61 T9Y| 33 YPIR 3 SToldl of fib2 SIART &Rl AR 36T APR B 312 A BRID O 91 Bt ot U wad! 3 5 521 Sor 31 BAST sl
&t smrcolt 20 I 3|

3 IRDR A 3MMUD AP A Sl & [P 3 SIS D 12 3 TA 3T 319 MG SIUGIL A 3ol gl Pl Ue 913 ADdI 37 oRId Al 5B & W2 42
S9I I 31191 3G 3IST AIPR D SIeid GHIfeRI B DRUI U9llel &) IRPR of YolIdl GI2 B AR Sloldl Pl &A1 8311 qarel o1dl B19IRN afed 3ol
Jrel foearrErd foben e #isens Ful P21 31 Steldl & Ue i dlu & IR &l slerd ofiferil & DRI FgrRbifel & Tckd e siget U2 Fsens
@I dIs] dol ol 8| Uclel, Siolel & #11d s 8, [SrIoI el SRR AlSRI vd 3ieel el UcIl & #11d SRIAIGI Dl ©ol ok & IPel i Ugol dIcl
sl Tl eTfol dIell d o Silol diell faaen & o1t 3 off aeladt g8 &) uRvivzasu a1l 3icet siuel sredl @l U 913 Xloll Ractloll dl G2 28l U 3rcest
foret sft o1t fgen Ao,

IIDR DI el offerRil & DRI 3IIST 3 3IGHt Jigans Bl AR A d&cll &l Gl & clicbel IIDR GIdl Dt 8 fob famra 3 siftis Usit Soi b
PRUI 1A §¢ 3| f3R1 S9I 3 319 3164 Ue 912 ol ofdl a1 ADdl, I8 fAPRI P fwrRT 3 TR AXIeH 31d: I 3Gat S9I P faprRT B 3R irot
ol G2 olqRIcIAIG! ofiferil Bt 32 PRI 3IeT|
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IRDPR DI Sl aIfde 3iie sl ofiferil 3 e el e el d 18 G awp &I At D1 Yeier Dol arfde sfie sravad axsil @ A iR
31T 1l U 19l DA D I 3MGHt D s feeredl anfdg

3 IRDR A AMUD A A ORIEl DAL & b SNGHI 3 3felIel DI Aol A ADI SIRI AUl I8 36IISl IR G DI X DI 9lid D2

3id 3 & 3A yam P, Sit b Arereflen f[Aust ofar offerdt Awen IR Sft of Acel P AT IA 3, B Gl A AdHGT BIAT § AL 3N B! & b
IIDR SIcEl A SIea! ABONS UL cIoIdH CIIRI dIfch 319 3MGHI 3ol gcall oI Ue 912 A 3hT I f9retr e b,

offerclt srmyer (IWrge): Aemufer Sft, suot #SI 331 AScAWUl A R dicTol P ARR [, AP fore 3 mum! eovrars Soll daradl §) efl g
Slolcll bl 3IIArSt 3, Sloldl P Adtelol A $A AGol 3 Ugd 8, cifcbol SId Al SIolel MDA Bledl &, Al IAD! DI Dol dgd AldDel BIAT 3| IS
d2ft &1 ferfey st 81 orf 8 Sl 31ips Al Y [epe sm &, A IoIdl GleAoll ofdl Alsdl &, cifdbol As Sloll 573t & [ob 3M6Irst & oret Al yferord
&6 g 3 3l el & T Al Yie1ord A G 96 b &, AfSSll P ST UdRT Yferord 96 b 8| $3 U2 319 Soldl 98 g Yoo ®2 3l g,
TRiD 3D Sholl Fidwel 8l &l &) AT IRDR DI GIERI Sloldl of Aetelel sAfeTe [ &, AIfcs HESTS U2 DIY URM SIY| SADI IcPIel DIS &l
foreretol & fere smuch rell 3 e Al &) A8 g bl ara 8 fob el v Al A 8 CPIAR SA 38 & 31 6 Aol 3 DS AR 5A Adol A $A AIA
DI cIp2 38 3| Yenotddfl St of #ff 6 Aol usel srdRIel & o1 b #AEeNS ) Aol B fe1e g Y3t pifdrer BB S & 8 A SToldl D ATl
i) 8l A S0l @l Bicrar & o5 3iIcy, T o1l 86 381 & 3l gt 5l disil & ot a6 38 &) fus 3 ol &, i aal et §) asi St
R¥arerrareras SiR SIcIreId Bk &, q 9Ie AP AR B 3 Alfch oI DI d TSI AT A IS 31 3iTeL. ot 3BT 3 T a6 A M AD Pl

NN N

D 3, cifdpol 3irel DI G dgd d6 ORI 3, SARTT 9IE dAD Iold! SASIR Dol Bldl & Al As YR U Hlad 1R Bt s sl o1l Ue 41
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adIGe, & g ot adren aredt g b 31 Seor 3 St A spomlonsss Aded &, 3 80 yferord A ST ASIG cllvll B %N P oIl W uD Al
FUE ASIGI & FU 3 freran &) 3 Acol A it ywol arsdt & fob S aret @ gt 90 Fue d® ugd SR &, 3MICT, DI S Scloll SAIGT 46 IR 8, ad
Sit aRld 8, #5162 &, A aRll RPI? A ol 912 Aol Ml B dIG, 3ol geoll Dl Ue U2 ABRI D2 Alol & fere dar &, cifdpol 368 alel Aol B
feru orfle o1&l a1 28t 3,

#BIGA, BARI G ARA PV Yellol S9I 8| SIel G9I 31 dll lcdl & AT AT Sl 8, Al [pATell Dl dge SAGT Ullell Biedl 8

& gt JPR Dl Is 8l e el g b oo ygeil 3 [stelt &t dga Gama 3 33d e cllsll @I #Hle: et usd! 3, Siel Sietrel usdr 3,
Sl AP SISTel Wabell & e 33 Al Bl 8 fb a8 fbeIoll #ET 8l 8T &) 3IIST fbArel Uelel 8| 308 Biferera AW yrsa off o1t fBret 2ar
fifere it scia afdbidsr w 3, A fepreil A et U3 war 33 3) 53D e dloflefIsr wom aga s=3t 3 ... (=uaenar)

MR. CHAIRMAN : There are two more other speakers to speak and we have to conclude by 8.30 p.m.
ofierclt Srmygr : ol apft P e & o1&l &) Pun St foic difsie, i Woldacls w2 ot

3 Fron aradl g b fpeirer ot Ugrar @1 vo-ferers oft ordt fret 3a1 8, cifdpar Bifser dar @1 10 3 15 W a@ wrIer 3t 36l 3| TARE
DA P o1 S YI$A TART SR oM, SPIGHddDT urd Sft of oot onf3ra 2rseil 3 de iz didver Sat Bl oa 2ot Ot fra &t 3 i v
2ol aradl o5 BioRT onf3rd sl 31 St aa ol i ara sAfere &l o 28t 2 b charity begins at home. smwer a2 31 &t dfsct g% 2t
3, SAfeTe SIBi-SIal 3ueil JRPR I gped dcl 3t 3, asi A 3l 9RF Dol dIfy)

34 8lq J gaid 3| a8l P ol O fore disiedt RBred dgd 1R 3| sRId dllsl Rreirae &I deis A Ul ald 3| Uisieat RBea &l #loflefyer won
&1 513 ) SIS Aol A YIsavlel DA Bl 381 8| 3A W Dol & fe1e [$ais 3l Psaere] o Alstici¥sr w2l e s12-3t 8, aRiiicd mud! el
8 1o 3foIIsl BaAUIE D0l D dIG & SAGT U A SFUIE D 3| SMGIAH] I Sl 36lel IS 28l &, IAD [SICIRIYOl P IR 3 AYH DIE of 8l seadior
fopen ) ... (=aemer)

frfScrdior sliz wliorIcer THlfSd vac 3 Joleol Dol 53 8| kel 3T SIoiel &b St GHI a3, 3A AcT dD Dol D A2 3 AR B3
I1afel #ABIGA & 9ff AL DI

off Aoficr parR Riz (slizenarc): Asufcs #AGH, AfS BIST Sft D 8t c101 281 3 &6 #EoIS 3, TG AIDPR DY Alol oIl AL ... (RIAEST )

off are1 ISt (Rissigr): omufer s8icw, A smoft 8ii2 3 31UP YT SR R DAL ) 3T 3 AGol 3 AsoIS P A 3 adf al 28k 3 & smueft
91 gy I Bl Dol Az vb VAL AW & Sl 3wl A eI SRl P Dl yanfdd ol &) 3wl 3l skl & dfa el aed wR R w2al 6t
SIAQADAI 8| AGol P 362 TD-GAT U GINRIUU Bl A AR SAcR! A oidl 81 Siicdl) arg ust & 2 faugt, g1 Jd ollsl Sfolcll & Yfex
R1#dioRr &) a8 dad gu 8 Il el A 52 oidl 8l ADa, aa o1l Add & b 301 T e, &0 aRIr fepar, 3ot ordl fepanr afi st
fepRI| 33 R 3PR WRI qdic P, Al 3 WAL & b $AD 18 Al o1l 3| SIoldI Sllololl dladl 3 b 312 foTe qRI AeTereT 8l 38T 3 $A AL
& fo1e 1B Acal 3 3T 32 U2 91 e A ol a1fdy)

3 Slall gedl 3y, A usl 3R fAust 31 9 sl ARl 3 3rdier D6l Aredl § fop 89 Sieldl & o1 RBEdGR 3 A6 Al Sloldl & 18 3, Sloldl gRI
2 3l SToldr @1 3, 33 YHIPIT Bt I Seed 3| 3H Acdrs A 3Mol Bl S &) ASNS DI AR DPRUT & 312 $ADI forIapu1 HA Bom, A U2
firIR Dol Dt SF &) 31T Sil BRed Jell 831 8, Sil ofifel eIe] 8, ASPIR Sol B 1w, 91 fierol & fore Sit ofifer Jordl 8, 3P i TR ARAFL
3? TR 33 DS AAMEIAI 37 TR ool BT DI R¥ed oIRN 3 RBRRY sRI & sa @l Bret 1| ¥ Rred o ol & eifcpel 3A Follol bl
SR &) 31 A9rsIdl g b drcidier Bt st i wdl of odl feRiefer 3 sliz sA fARieler DY g2 dol & fore Sl s 3 &, BT A UST DI IoT
JSIdl P SICHANT Dol A3 312 fuer ot sft 2w ust 6t a1l DI oI U BT AY3d Joll AIMBY;

AT ABNGR, 3 DEoll AIGaN b 3IIST Asi U= Sil 1T 312 3myfet b feioIfer &, 33 G2 Dol Bl S &) 33 IRDR & g2 D2 ADdl &) 8
DA AT AXDR W2 Bl ey & fop ag ot odl @2 28 2 3z AT AR Dol b Pbog AXDIR DI ofdl B2 28 3, Al $AA DI ATl aATeTT oIdk
3| 32t e PIaEeIE! snfe disit Bt Awot P 1 vp db WisT Follell AIBE, AIfdbel VAT B oIdl B 33T 3| Pog, AR AT IDR P PR A
3w 3Gt fiRT 381 3, ADCit 3 35 281 3| A Daoll AEN 6 Pog, IRDBR GRI ASEIR Sol B 18 Sl Astee aerd s 38 3, Iordt actisr

Hlotlcf¥sr oot I S 3) F U6 I B ATel DBl ATEAT & 5 Pog, JIDR P ATEHA A ASPIR Sol B e St Astolt actdt 3, ...(=aemst)
3ADI sFchdACorT Sl A ol 2 ur 231 8 ... (o)

MR. CHAIRMAN : Hon. Members who want to submit their written speeches on the Table may do so now.

off I1¢ DIST & I Daoll AL [ob 513N B IR GRI cllvll Dl Sil Al ol DI DI Yarss e srI &, 33 AA-Y[eI9Id eIIs] ol Dl Sl g
fep2trel &1 ol w1t D & Afebot 368 ddor 20 f&o1 & #1diol &G frerar &) do> arft ot & Reifer 3 ASIGA B D1t 18l freran goroiorR ot
3ol cliell DI IR 3 APl ol A Aol B Sl 3 TS A2 YgoI bl RBefer 3| 53wt v dRARI, b drcidid dolrol Gt SIxd 3 37 dal w2 3A
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& sR¥s & fUss snfgaril &1q 3 31ar §) 3 3Mudl dsoll dradl & &b el 8ft dai AR Sl AsToll dcidl 3, 3ADI clrdl cllsll Dl o1dl Bet 23T 3
&3 DA SIAl D2 AD 3 b WISEIT G2 D2 3l Saicd AL AISToll I e 31eT clloll I oidl f3reT 281 &) B3 AISToll I cTIdl sARY SRl STofcll
P! o1t firet 331 3 39 sl a1 freol ot sripsi P ISiort @2 &, ciftbol 3ADI clrel BHI2 SR cllsll Pl o1dt fBreT 28T 3 33 DA Aforfa fpen
SIRI, $A W AGol HeAel-Ridel 2 8l 3| & AHSIAI § b A ust 3l fAust v el R S, PRRY vd 3ral A fBrapel, Alfed Sl ellel 411 Ue
3l 3B &, 308 SISl f31el AW, Sloll Brer AP 3iiR q 9lifer A 38 AP, SAD! RAFAT ol A 346! IS dicTol DI AR &=, AP fe1e 3 MUt
TBA-I5d MR RED D] F8 Uil JI AHAH D;AI &)

* oft ucon cret uforn (GRED!): A UE G AGH I PIS DI o1dl 3l ADT 312 5A I U2 T&; DB S 2 ¢ft b Fizons w2 aaf v forp B
3icreld bt SIR); SToldl @) 33 dId A DIS cIoll Soll ofdl 3 fob aat b1 forRer &b 3idsia 2l

et &1 fRiaT 331 ara & ol oft [ Jizens &b afd d BdcT ISToliierd ol P e gomer o2 33

3IrST gform 31 aiferpior Goi bt sreliatr avert o &) fEgdrel ord P Arer PRI 62 cemmer 83il 3ol 3 Awerar gy &t &) dQferer ugrell &t

DI SRR TSIk & @S 3iiIeT B Bl w2 o1l wear &) sit dierdl & gl Dot @ arasis 0 53000 ors & Aferst < o & g,
Ut ucrelf 3 Pog AIDR CAA CRID? Sil L6 Yrd Bictl &, IADI YallsT fdogacirel &b sppatiur gie bl Arstoniall 3 et fven Siretr g,

8ol fepArell & f&d 91 fisel ura au 9 3ig T Aedel AT 620 FuR A g1 W 1100 fopen 8 et a1 A91eiol e w1 580 A 61D IR
1030 fepenr &) Suf32 2 SeR 3 Dl 51 Aerefel A A SAGT Bt
I 3R G P WIS AGIR D DAl WR 3Pl oIl 31 AWl Y 8§ 3| Pog, Al AsA JRPRI Dl Peip? PIelEnRl, SRR & aFg

3if3rIlel TCIRI Siloll AIfdy| Pbog JARDIR DI il 3160l AlSloll DI SHAGIGRL A A JAXDRI DI clF] Dol Alfde| ABICHI 3Nl oi¥on & A
A oR3dl Dl ASPIR Sol 3 DIS el IcUool ofal Dol AL iR DI JRIAf3erd ATl D 18 Bbog ARDPR DI TWIS Sl §|
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*SHRI M.I. SHANAVAS (WAYANAD): Our economy faced great challenges within the past few years. The economy was
fast growing till 2007 and the world recession rattled our economy and the growth rate slumped from 9% to 6.7% and
again t05.8% during the last quarter of 2008. World was in turmoil, with prudent management, India over came the
situation. When the global economy contracted by 0.5% in 2009 with massive job losses/India grew by 7.4%. This was the
second highest growth rate in the world. During the great recession of 2008-09, hundreds of banks failed all over the world.
In India not a single bank failed. There was no major credit crisis. This was due to our superior financial and monetary
management. The British Prime Minister, David Cameroon in his recent visit to India recognized this superiority of India's
financial and monetary management. This achievement has to be recognized and surely, UPA II should be congratulated.

Now let me take the attention of this August House to the recent developments on the price rice issue. The opposition's
response to the petroleum price hike is illogical. It was BIP's Yashwant Sinha who first removed the APM (Administered
Price Mechanism) on petroleum products while he was the Finance Minister. Then, he claimed it as the most progressive
measure. To say that the same policy being implemented now is regressive is pure double standard.

I don't want to make a political speech on this issue of price rice on which every body in this House and out side is
concerned. It is really amusing that a new attempt to create a 1977 like grand alliance is emerging. It seems and it is really
shameful that the lefts are performing on the floor of the house with a tacit understanding with BJP and they are dancing to
the tune of the band masters of BJP. Mulayam Singh ji has not learnt a lesson even after apologizing for having allied with
Kalyan Singh. Your peril is looming large upon you. Your crocodile tears which the whole country is witnessing on this price
rice issue is nothing but a
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ploy to get in to an alliance with BIP as you are aware that you have got marching orders from the people of Kerala and
West Bengal.

I agree that price rice issue should be discussed in the larger interests of the people and it should also be debated
whether deregulation of oil price was necessary or not. It is being advocated that oil price hike is the very root cause of all
spiraling of prices and it should be avoided at all costs. I may quote Nobel Laurette Douglas North " an action is assessed
not by looking into the result of that action, but by the fact that what would have happened if that action would not have
been taken..."

Let me draw the attention of the Hon'ble members and Madam Speaker as what would have happened if that action
would not have been taken. Take the example of Greece, which fell into a debt trap. Its fiscal deficit was increasing
alarmingly and nobody protested. But later the whole economy collapsed. Still Europe and the whole world is trying hard to
rescue Greece. The million dollar question is whether India should go the same way of Greece. Take the case of the history
of USSR and other communist countries where there was price control on all items. In communist countries it was a non
market system that controlled the economy. In communist economy prices were controlled for ever and the whole world
saw that this system collapsed. Though relief was given to consumers in the communist countries the end result was
disincentives to the production and efficiency. So communist system were called bankrupt economy. The country became
bankrupt. For a loaf of bread, miles long queue was visible every where in USSR. That system toppled USSR and
communism. Deng-Xio-Ping in China moved very fast to escape a Soviet like collapse. History cautions us that communist
like control are never a solution. Rather than learning from the collapse of a bankrupt communist system, my Hon'ble Shri.
Bhasudevacharya's party is enslaved by the ghost of the illogical theory of communist economics. Communist manifesto
starts 'A spectre is haunting Europe, the spectre of communism...." The same spectre is haunting the Indian Communists.

With the above background, let me call the attention of this August House to the allegation that the de-regulation is to
suit the corporate lobby. Nothing is more misleading than this false propaganda. Some newspapers have gone to the extent
of spreading falsehood that concessions of lakhs of rupees were awarded to corporate sectors in Pranab Mukharjee's
budget. One journalist wrote on the pages of the Hindu daily that 5 Lakhs crores of rupees were written off for the
corporate sector. Nothing is more absurd than this. When the total revenue tax collection is 7,46,651 crores, how lakhs of
rupees can be given as concession to the corporate sector? In 2009-10, corporate tax collection was 2,45,855 crores. Now
the false propaganda is that only the corporate houses and the rich are benefited by the UPA government. Ours is a
changing market economy with the visions of inclusive growth. India's present priorities are social legislations with the sole
aim of upliftment of the poor and needy. When the country grows, every section grows and the rich also grows and they
have to pay for their growth into the treasury. In the 1980's the indirect taxation revenue was 80% while direct tax was
only 20%. In 2010 the revenue of the government of India has improved by leaps. Now about 50%) of the tax revenue is
derived from direct taxes and the rich people in the country is paying a huge amount to the treasurery. This is the major
contributing factor for the country for implementing progressive legislation. In this year's budget, tax expected from
corporate sector is more than 3,01,335 crores. So from direct tax which is progressive taxation the corporate sector is also
paying to the country's exchequer. Where does all these money go? The budget of UPA government 2010-2011 shows that
a sizable portion of the revenue is earmarked for the common man.

a€¢ 46%) of the plan out lay is for infrastructure development that is 1,73,5520res
a€¢ Social sector 1,37,673 crores
4€¢ Education 31036 crores
a€¢ Rural development 66,100 crore
a€¢ MGNREA 40,100 Crores
Bharat Nirman 48,000 crores
Of the total tax receipt of Rs 7, 46,651 cr. About 2, 81,000 cr. are given to the states.

It is to the credit of the UP A government that the country has been placed on the right track within the last 3 to 4 years.
Our fiscal deficit will come down to 3% of the GDP and India will become the fastest growing economy.



Can this country afford to give one Lakh crore subsidies to the oil producing companies every year or even more.

In India, the total number of out lets for the Indian oil, BPC, HPC and NRL are 36,945 nos. The private Reliance,
ESSAR and Shell companies have only 2890-outlets while the share in the selling of Diesel and petrol of private players is
only 1% to 2%. 2009-10 diesel sale is given below.

Indian Oil — 46.8%
BPC 27.3%

HPC 23%

NDL .4%

Reliance .8%
Essar 1.5%

Shel .2%

Petrol 12.69 (mill MT) (2009-10)
Indian Oil 44.6%

BP 28%

HP 25.3%
NRL .4%
Total 98.3%
Reliance .1%
Essar 1%
Shel .6%
Total 1.7%

3€¢ These are the statistics till March 31. In the month of April, May, the share of the private players were 1.2% and PSU's
were 98.8%. So when the petroleum product prices are de regulated the state exchequer will be saved 1 lakh cr. every
year. At the present rate of international crude oil price de regulation will surely mean that when the prices of crude oil go
up the domestic retail price also goes up. But when the international price come down, domestic retail price also come
down. Without de regulation, the social reforms and comman man's programmes would have been cut to size and result
could have been disastrous in future.

India currently produces only 60000 /Barrels/ of crude oil per day .75% of the crude oil requirements are from
imports. Before the revision, the under recoveries of oil companies were to the tune of around one lakh crores. Oil
companies were losing Rs 3.73/litre of petrol, Rs. 3.80 litre of Diesel Rs. 17.92 Litre of Kerosene and M 261.90/LPG
cylinder. Even after the recent hikes, the oil companies are suffering under recoveries of Rs. 53000 crore. The centre
imposes excise duty on petroleum products and the states impose Vat.

If the centre and state decide not to have excise duty and vat on petroleum

products, substantially, the revenue of the centre and state will be reduced. If

a person buys an article for Rs. 10 and sells it for Rs. 8 and continues to do

so, be will become bankrupt. And as already pointed out this was what

happened in Greece and Spain. In 1970 and 73 crude oil prices were up from

1.2 $ per barrel to 3.65$ . Indiraji who was the Prime Minister, passed it on

to the consumers. In 1973 OPEC organization came into being. And in

1973-74, oil prices shot up to 10$ barrel and this was also passed on to the

consumers. Next came the oil shock of 1980. BJP and NDA had also hiked the oil prices. Now our country is on the right
track and we are moving forward with common man's welfare schemes.



*SHRI P.K. BIJU (ALATHURY): I would like to add some more points to this discussion. Today, we are facing a very high

inflation rate of 18%. The prices of pulses, vegetables and all the food commodities used by the common man have
increased considerably. What has the Central Government done so far? In my State Kerala, the State Government has
increased the number of Public Distribution System(PDS) shops to 2000 and over hundreds of Neethi stores and consumer
market fed outlets operate there to regulate the price hike in essential commaodities so that the common man has access to
his daily needs. When such a small state like Kerala(which is not self-sufficient in all means) can regulate the price hike to
a certain extent, why is the Central Government reluctant to do so? And the Government claims that it is inclined to the
Aam Admi. In the midst of such adverse situations why is the government planning to abolish PDS and introduce Coupon
system? This will definitely aid the market forces leaving the common man thining when such a crisis will be overcome. Has
the Government bothered to take a census of the number of women and men who committed suicide due to poverty?
Today the future trading and speculative marketing is one of the leading factors for price hike. Can the Government explain
the need for future trading? Such a system should rather be banned and not implemented. sir, in 2009, Rs.150 lakh crore
were spent alone on future trading. Such a system will affect the agricultural sector. Our agricultural growth was 5.85% in
2004-05. In 2008-09, it got reduced to 1.67%. Now it is inclined towards a negative value. Sir, in every half an hour, one

farmer bids farewell to this world. This is a tragic situation and will impede development in a country. In the last 10 years,
2 lakh farmers have committed suicide due to poverty. Sir, the present policy of the Central Government needs a change.

Today, the country follows a policy which has increased the fuel prices. The Government argues that 80% of the petrol
utilized in the country is imported as crude oil and all the oil companies are all running in big losses. But the annual report
of the Ministry of Petroleum says a totally different story i.e. "all the companies are in huge profit". This current policy of
the Government is only in favour of the Private Oil Companies. Perhaps the Government should change its stand of acting
support to the Aam Admi when it is actually helping Ambani Admi. To conclude, I wish to say that the Government should
change its policy of PDS, remove speculative marketing and regulate price hike by adopting new systems.



* off ¥dlog AR urvsA (BIfeis)::: el Aeyut Sor s1gons & R A Jalr 81 10 Glact b ar A Sterdt s1gars,
891l BIcI Dof, 3if¥er A, Foa forder, azeriar glorict erar siiz 100 Siif¥aer 3 facdier gloram fbe off
refoRrazen 3 8 yferord A Huz & g |

AR 3 IUdIpIdrG I dreil gk 2004-05 & w6 9% 83l &I, SId 3refoaazel of 8-9 yferord ®rict &I Juar
faars| 331 29I HAgens bt 52 4 yftrora & smRr-urd oft fuscr 3-4 auf 3 wars, 3curga iz ad diell ac g,
cifcbal 313 clloll I Jad 3 fUser 3-4 et I 2. Al o918 81 5IBRIA W< o1dl, dfcd IRIG BART Tad HSINMS DI
fOrpIR 3| Jicboll of U AlSII 3IeRIRIel 31 AGH & b 3PIcl B GoId 3 9>d I forsfl 3usiler xad 1500 f&ferrer ST
dam 8l Sieen| o3t 36 yferord forelol IdIct & drasic $Rd @I 55-60 BRAs SIEIc dIell AT dst Soll Ad D2

28l 3 fob sreleerazen SR A Gis Slu|

I R 96 WI &7 RAID & ARA DI [AIDRI P IRIR U2 TG0l DI SIdl B2 W 3| AR Jsl AR, PV, {918,
uf¥dsol, Plolol I DI RIIGT GBIl THA 281 3 ciicbol & Alcl AIPIel, AAIDIT Blec], 3RUAI P 3MGa
SIcT 38 3| 3ial 9ft a2 syeivr 8iql 9 ol dd fdsicht @I golel odl Bldrn sRia cliel Gar 3l $cirsl & fdo a2 38
81 ¢oll 3R &Rl 31 RN il AS dI Dl s AN DR W 3 (b2 9l DieRA D 81 oSR3Il D AT| IR AR HaIol 3|

3I161 1Rl foriia <ol & FDIEcI SIPRICHD 81 & 3relic] IRI A D 2B 3| R I JUITPI IcUlGl B Icuicol bl
qis &2 Storadl & 3 BlIct A agd2 et 3 14.3 Blac 8l 15| sclaciiorat Al i I curgol 37 Bl o1
3[CifdteT ol arelt sifer &1 281 &1 cifdbol 316l 91 PN [ADRI G2 Pl a1 o2 dl 1951-52 31 sfoire fefetgol b
farprt g2 4.19 yferora oft adi 9di sfiz 10dT =iiston i agrer: 1.49 vad 1.28 a1 sk 2005 31 2007 ad a8 e
3.52 yferora 3l sRII| 3MeT SIS Al 8l 23 8, UlRIISIonail I DI del 231 3l| AR & RIolD [ble 8l 3B
2 cifitpel DY 3ust @I fRwie, SRl 3odctol P fRwic P oAl W 39[dIG 3R GIdRIcHIG I f[A¥WIc 3l 33T 3
fepreil 3ile J1sIGRl I eIsTS A el cirel 81 38t &) aIdi 3k 91831 9 3foirsl 3R Aesil Adol drcll P ol U2 DUST
o1l 3 cifdbal &3 &@RIGl b Aoofl 3N 3f6lS b W3NG-TAWt Dol U2 BAST DI I BIAT | AP A VA clIvll DI
3R4dl @I 36Ul 3iIR A8 freicdl 81 cifcpol s3I 3iIR fdb2Arell DI db 3R IRPRL ASA D ol U2 der=dt 3l Ddtiorel
&l o118l @I Gor farere &

TS ddol 3IRIPT A G9I DI P VI 3MEIST b cliciiurd dl f3et cifdbol STd HAEONS DI Aol 61, dl 306l dIR>ad 3 Al
9l O Detart oS off aae Gor b 100 BRls A 3D SEIC! arclt Sloldr b ATel ABPIS b AU A dSU WS 3l

SId Gol.s1.u. &I IR®R &t dl ster 5-6 Juw fioetl, araet 8-10 Suw fdbedl, ssit 3-4 >uw fooell, Aol 10 uw A
SeIrel oidl, det 30 Buw, crcr-do 8-10 Fuw fébell| it a1l 80 Fuw fobell, arad 40 Fuv febel, Assit 30-40
2ue| e /0-80 pue yfer foocil ger 7 pue A ded2 27 Iuw

B2l Rl 31 JRDR DI ALl D dirDR DI AASIG BIGT| 3MTST G9I I 3ollel HSRUI Dl IAA RIazr o8l 3ol D
PRUI DI 61 BIR ol 3lelel AS 98| Hel gl 3 firciae & for orfl sl 3eIPR 8l 8l &1 FRDRI
3RUALCH & d182 ISl AlcPR B2 38 31 DIool cAarAl Dl S Rufel A Dlofol P I8IDI DI AT &l I8 31 S A
Rafcrer ar &I Reifer Scuool 8l 51$ &1 PIolol caaed O [ersdl fFefer 3 i & DRI seicrazer aRaRI Rl 8
31et: Ot fRreafer 3t 3nfeiop el 3 Sor Pl Iaol & A8 IRPR DI Ygidl DG Iolell alom| drerdr Afdifer di f2uld
U2 3113 ol 8IoH, ofdl dl GoI 3 sRIe 3l AeH ol P clioll Pl Sfidel G &l SIeaI|




*off 31 31, 38R (TogUR): JXDR of Ukl bl dlaret 3.50 Buw yfet cfiee, Stotel & ot 2 3w yfer cfies,
33|l I 3¢rol B3 Silol drcl bRl U2 3 Huw cfied 3l RS 51 R 35 Huw dalol ol okl ferIn 3imet st ot
SlId TIP3 oI 315 ARDR ol UHCRIA UsTell b SIol IGIDR 314 3IGHt Dl DR Alsol I DI fbar &1 usel A &t
AgaIS T 28 31191 3MIGell U2 A8 PORIAT B3l 8| BHR Al D&l & b DISRA b olfed 3 SIa-Sld ARDR ol &,
A9~ AEoNS 6 Sl 31 3 Tl DI IREIIA D] FU ATGIoiRI ol Yferust offercdl Juear Ja=rst Sft of Juse feper e
fob fopdle urdla ARy bl 3o[9RII & DRI A S G 318 PR [0[RIl P oRIR U3l A& Il IGRI SiI dl
3IIGT 3 3MIGHT 3 RIAI RN DI BU EIRUI D2 ADAl | clioll H TGl HSOMS D DRUI AIDPR O Racip 3t
Ay forAfvr 8311 &1 BAI2 ASI UL Uscl [¥eIRIGA, BRAR IR forsfl Dauforil P Uciel sy ool I cifcbol JA3DRT
Druforil & FbIect 3D G Blol d DRUI A8 dcl oldl Ul cifdbol ADIR of 3o forsil g bt weuforit bt fdern
@2 dl st Uclel, Sioicl b P d@ol A 3 $ol DIUORIT GIRI 3MUol Uclcl Ul I HRA 3 f[AFdR d2ol bl Asiel
Jollol b dI2 3 SleIPRI Aol 31T 2381 31 318t Acol 3 et ISl B G D dGol DI Iccid [T SRIT cifcbol JATDIRT
DeUoll worcdi=ft of off Star srenfea scurfed fesiell & el oI dern 81 Atfol Sfidet ®I BT @IS 8ft i) e oldl
331 Sil ASOIS A BT SR 8| AEOMS P PRD HII 3, SAD UIS AIDR P Sl D2 ABIIS ORIfeA Dol DT GRIRT
@20l Pl MARYDAI Bl U IRDPR D A¥TS IR & dAcfl &l Ul TRl D GRI HESIS dlol I ABRID BLg 8l 23
3| 30Ib WITGll P DIRUT SIS HSDIol A A et 31 Ioaiol Sid F=ITel f&=r fdp- "5 aut sIeol @I 3cuIGal &I
fcol P DRUI diofl DI IcuiGol 1.60 B2s <ol &l 2ol SIefcd aid au 2.63 ©RAS <ol 311 &Il $A TRAlel b a1 20
>uu fopell i il 3svcrm 26 fibe 32 A 40 Fuw b2 50 Fuw &l 38| $AD A6 Ioalol Al D dI2 A Dal dl
12-13 sug fooclt & aract Adi-ad 20 Sue Ar sifdd & ol <o) gar & aier il 3nyfed o a1 3 e &t ga
@ g 26 A 30 sue feie? 8l s1e) 3iIst G 3 3 Sloldl & fe Sfiaeiiaeas aret, A, arac, didfl, ga, we,
JAooil D GIA JIRIFAIel DI @ 3B &1 3ADI 3Gl i DIS IGKERT oldl g3 b2 T8 3ol dcdl Dl Ulited Aroll BA
JUcIsd] WA ADAI 8| 36l 84 dcdl Dl UlfSed 1D oldl & UIe Al Iofdl PUINUI A Dol TAASM| PUITA T
foIAHTUT D6 BART TIGA G181 Bl APl Bai eufel Dl SBfIAT DI AHSIGN BN ABIIS B DIRUT G9I B clloll DI
Sfidel &l e A us Seel dl & 391 P foraivr 3 Stol selicRl bt deuoll HA B2 ADA 3| 8 Sloldl D e
AlSToll dollol P fe18 3t D2ellol DI & clfcbol Sloldl 8l 3ADI BRIGI clol I A8 olal alofl dl 8 A8 Ad [BAD
fo @2 338 31 SId A &9 3lelel Dl W3NG, HSRUI a 3fRAA GoT A Stol faazur yurett @1 Stb o1dt B2 A,
SIHARARI UR 3(P9I 018l eI Ad AP &H AL U2 ORIGUI olél B2 AD &)

SToldl JRPR SAfeTe Joldl 3 b a8 3AD Bdl DI I8 D cifdpol Told2 3ol B 16 IRDPR AR dIS Il 1S 3|
82 A 33 3G DI olldl cld2 I SIS D PRUA 1 &1 &) Stolell & u=flol bl Detrs bl Dretoldce 3o D olldd
U2 ci¢ ¥RAIC 8l I8l 81 a8l Ulelt bt g UAT I8RII ST 28T & 3R ASSMS U2 IRDPR dAdb-fdads o2 28 81 dlol usc
DR A UD 3G AR A foldaal febeIr e b JA3pR Pl Wrelooll dell Stiaciaerd disil & ge forifed 2xdat 8
Al FIPRARI U2 fORIGUI 3R6ll BIBII PR 8 A3l D clPId A DI SelPRI a3l U2 Sol Dl IR DIl
Al SusiepIsil @I axsil Pl oK e b st StiorpRt Pickil e Scurgd DUl FerprRaldt o6l w2 Adbstl|
sAfee 3 IRDR A 3AFJE DI § b ASIS DI fORIAUI 9 el b e a3l W elPId Ac AfGd Dol B 1 up
PIolol TlU A SADI dcplel fpRIodRIel D3|




MR. CHAIRMAN: The discussion on the Motion is over. The reply of the hon. Minister will be there tomorrow after the
Question Hour.

The House stands adjourned to meet again at 11 a.m. tomorrow.

20.30 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Wednesday, August 4, 2010/Sravana 13, 1932 (Saka),
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